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J 

BEFORE THE NATIONAL GREEN TRIBUNAL, 

'PRINCIPAL BENCH, NEW DELHI I 

(Original Application No. 584 of2022) 

IN THE MATTER OF: 

Durga Prasad Yadav & Ors. 
Versus 

State of Uttar Pradesh & Ors. 

. .... Applicant 

. .... Respondents 

ADDITIONAL REPLY FILED BY THE RESPONDENT 
N0.5 /PROJECT PROPONENT i.e. MIS AMRIT 
BOTTLERS PVT. LTD. 

MOST RESPECTFULLY SHEWETH: 

1. That the Respondent No.5/ProjectProponent i.e. M/s Amrit 

Bottlers Pvt. Ltd. [hereinafter referred to as the "answering 

Respondent"] is a company registered under the Companies 

Act, 1956 having its Registered Office at: P-18, Dobson 

Lane, Madhusudan Aprutment, Howrah, West Bengal - 711 

101 and its manufacturing Unit at: Chand pur Harbans, 

Allahabad Road, P.O. - Dabhasemar, District- Ayodhya, 

Faizabad, U.P.- 224 133. 

2. That on 14.03.2023, the answering Respondent has already 

filed its Reply in this present Original Application No. 584 of 

2022 and has also filed several documents along-with the said 

Reply dated 14.03.2023. That the answering Respondent 

craves leave & indulgence of this Hon'ble Tribunal that the 

contents of the said Reply dated 14.03.2023 filed by the 

answering Respondent and the docwnents filed along-with 

the said Reply dated 14.03.2023 may be treated as part & 
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parcel of this present Additional Reply and the same are not 

repeated herein for the sake of brevity. 

3. That the answering Respondent has also obtained a fresh 

Consolidated Consent to Operate and Authorisation dated 

18.07.2023 under Section 25 of the Water (Prevention & 

Control ofPollution) Act, 1974 and under Section 21 of the 

Air (Prevention & Control of Pollution) Act, 1981 which is 

valid from 23.03.2023 to 31.12.2025. Copy of the 

Consolidated Consent to Operate and Authorisation dated 

18.07.2023 is annexed as Annexure: A. 

4. That the answering Respondent has also obtained N a­

Objection Certificate (NOC) for its fourth bore-well having 

Registration No.202207000802, which was not operational at 

the time of filing the aforesaid Reply dated 14.03.2023, 

issued by the Ground Water Department, Uttar Pradesh with 

a validity period from 30.08.2022 to 29.08.2027. That No­

Objection Certificates (NOCs) issued by the Ground Water 

Department, Uttar Pradesh for the other 3 (Three) bore-wells 

of the answering Respondent are already annexed along-with 

the aforesaid Reply dated 14.03.2023 filed by the answering 

Respondent. Copy of the No-Objection Certificate (NOC) for 

the fourth bore-well having Registration No.202207000802 

is annexed as Annexure: B. 

5. That the ETP of the answering Respondent consists of Bar 

Screen, Sump Tank, Oil & Greece Trap, Equalization Tank 

(3 Nos.), Chemical Dosing Tank, Flash Mixer, Flocculation 

Chamber, Primary Clarifier, Aeration Tank (3 Nos.), 

A:) 
\..'V 
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Secondary Clarifier (2 Nos.), Chlorination & De-chlorination 

Tank, Treated Water Tank, Fish Pond, Carbon & Sand Filter, 

Sludge Drying Beds etc. Copy of the ETP Adequacy Report 

of the unit of the answering Respondent is annexed as 

Annexure: C. 

6. That the answering Respondent, being a responsible 

corporate citizen, keeps a regular check by itself on the 

pollution control equipments installed by it in its unit and 

time & again analysis the parameters of both the treated 

effluent and gaseous emissions generated by the unit of the 

answering Respondent. That various test reports of both the 

treated effluent as well as gaseous emissions generated by the 

unit of the answering Respondent shows that their parameters 

are well within the prescribed limits and, therefore, the 

answering Respondent is duly complying with the 

environmental norms. Copies of the various test reports of the 

treated effluent generated by the unit of the answering 

Respondent are collectively annexed as Annexure: D 

(Colly). Copies of the various test reports of the gaseous 

emissions generated by the unit of the answering Respondent 

are collectively annexed as Annexure: E (Colly). Copies of 

"Calibration Certificate" dated 0 1. 06.2023 for the ETP Outlet 

Flow Meter and "Water Quality UV Analyzer Test & 

Calibration Report" dated 01.06.2023 for the O.C.E.M.S are 

collectively annexed as Annexure: F (Colly). 

7. Brief Facts of the Case: 

(a) That the Applicant, vide a Letter· Petition, sent by e-mail 

alleged damage to the enviromnent and existence of River 

(!) 186



Trilodki Ganga (Baha) caused by the construction of Shri 

Ram International Airport. 

(b) That this Hon'ble Tribunal treated and registered the said 

Letter Petition of the Applicant as Original Application being 

O.A. No. 584/2022 and vide Order dated 14.09.2022, 

constituted a Joint Committee comprising of the 

representatives of ( 1) Principal Secretary, Department of 

Civil Aviation, Lucknow; (2) Executive Officer, Municipal 

Council, UPPCB and (3) District Magistrate, District -

Ayodhya (U.P.) and directed the said Joint Cmnmittee to 

submit factual and action taken Report within one month. 

(c) That in compliance to the said Order dated 14.09.2022 passed 

by this Hon'ble Tribunal, a Joint Committee was formed 

consisting of ( 1) Sh. Vis hal Singh, Municipal Commissioner, 

Municipal Corporation, Ayodhya; (2) Sh. Prabhakant 

Awasthi, Additional District Magistrate (Land Acquistion), 

Ayodhya; (3) Sh. S.P. Singh, Aditional Director, Civil 

Aviation Department, Lucknow and (4) Sh. Chandresh 

Kumar, Regional Officer, UPPCB, Ayodhya. 

(d) That the above-said Joint Committee conducted the on-site 

inspection of the unit of the answering Respondent on 

09.11.2022. That on 09.11.2022,. during the said on-site 

inspection, the Applicant i.e. Sh. Durga Prasad Yadav, Sh. 

Saurabh Singh (concerned Lekhpal) and some local residents 

were also present along-with the above-said Joint Committee. 
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(e) That the above-said Joint Committee submitted its "Joint 

Committee Inspection Report" before this Hon 'b1e Tribunal 

vide a Letter dated 12.12.2022 by post. That the said "Joint 

Committee Inspection Report" is duly available on the web­

site of this Hon'ble Tribtmal. 

(f) That this Hon'ble Tribunal, vide its Order dated 21.12.2022, 

issued Notice to the answering Respondent through the 

District Magistrate, Ayodhya and directed the answering 

Respondent to file its Response/Reply. That in compliance to 

the Order dated 21.12.2023 issued by this Hon'ble Tribunal, 

the District· Magistrate, Ayodhya, issued the Notice to the 

answering Respondent on 16.01.2023. 

(g) That on 14.03.2023, the answering Respondent filed its 

Reply in this present Original Application No. 584 of 2022 

and has also filed several documents along-with the said 

Reply dated 14.03.2023. 

(h) That this Hon'ble Tribunal, vide Order dated 16.03.2023, 

directed the joint committee to re-inspect the unit of the 

answering Respondent and further directed to submit a 

further rep01t addressing the allegations of pollution of 

Trilodki Ganga river due to discharge of effluent by the 

answering Respondent. 

(i) That, in compliance with the said Order dated 16.03.2023, a 

Joint Committee was formed consisting of ( 1) Sh. Prabhakant 

Awasthi, Additional District Magistrate (Land Acquisition, 

Ayodhya); (2) Sh. S.P. Singh, Additional Director, Civil 
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Aviation Department, Lucknow; (3) Smt. Ankita Shulda, 

Assistant Municipal Commissioner, Nagar Nigmn, Ayodhya, 

nominee ofMunicipal Commissioner and (4) Dr. T.N. Singh, 

Regional Officer, U.P. Pollution Control Board, Ayodhya, 

nominee ofU.P. Pollution Control Board. 

G) That the said Joint Committee, inspected the unit of the 

answering Respondent on 23.06.2023 so as to review the 

factual position in the matter as directed by this Hon'ble 

Tribunal, vide its said Order dated 16.03.2023. 

(k) That the above-said Joint Committee submitted its "Joint 

Committee Inspection Report" before this Hon'ble Tribunal 

vide a Letter dated 20.07.2023 by post. That the said "Joint 

Committee Inspection Report" is duly available on the web­

site of this Hon'ble Tribunal. 

8. ANALYSIS OF THE "JOINT COMMITTEE 

INSPECTION REPORT" DATED 20.07.2023 FILED BY 

THE JOINT COMMITTEE BEFORE TIDS HON,BLE 

TRIBUNAL: 

That since in the Written Sub1nissions filed by the Applicant 

in the said O.A. No. 584 of 2022, the Applicant has made 

averments that effluent discharged by the answering 

Respondent is polluting Trilodki Ganga River which is 

considered to be sacred by millions of people, therefore, this 

Hon'ble Tribunal vide Order dated 16.03.2023, directed the 

joint committee to re-inspect the unit of the answering 

Respondent and further directed to submit a further report 

addressing the allegations of pollution of Trilodki Ganga 
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nver due to discharge of effluent by the answermg 

Respondent. ' 

(a) That analysis of the said "Joint Committee Inspection 

Report" dated 20.07.2023 shows that the answenng 

Respondent is a compliant unit and is operating its unit with 

all the necessary pollution control equipments/ measure, 

Authorizations, Consent to Operate and/or No Objection 

Certificates (NOCs ). That further analysis of the said "Joint 

Committee Inspection Report" dated 20.07.2023 shows that 

the parameters of the treated effluent generated by the unit of 

the answering Respondent are well within the prescribed 

limits and, therefore, the answering Respondent is duly 

complying with the environmental norms. 

(b) That some of the important observations mentioned in the 

said "Joint Committee Inspection Report" dated 20.07.2023 

are incorporated herein below for the ready reference of this 

Hon'ble Tribunal: 

(i) Observation No.1.3: Electromagnetic flow meter have 

been installed for measurement of ground water abstraction. 

(ii) Observation No.1.4: Industry has obtained No Objection 

Certificate from Ground Water Depm1ment. 

(iii) Observation N o.l.S: The unit has obtained Consent under 

Water Act, 1974 and Air Act, 1981 which is valid up-to 

31.12.2025. 

(iv) Observation No.1.7: Effluent Treatment Plant of capaCity 

2000 KLD has been installed for the treatment of industrial 
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waste water which was found operational at the time of 

inspection. 

(v) Observation No.1.8: Sewage Treatment Plant of capacity 

60 KLD has been installed for the treatment of sewage 

generated from the industrial pre1nises and it was found 

operational at the time of inspection. 

(vi) Observation No.1.9: O.C.E.M.S have been installed at the 

outlet of E.T.P and it has been connected to the server of 

C.P.C.B as well as UPPCB Lucknow. 

(vii) Observation No.2. I: The joint committee collected the 

industrial effluent as well as domestic effluent at Inlet and 

Outlet of ETP and STP respectively. The water samples of 

Upstream of the said drain and Downstream of the said 

drain, were also collected to review the hazardous situation 

of the said drain which has been refeiTed as Trilodki Ganga. 

(viii) Observation No.2.2: All the samples were submitted in the 

Central Laboratory of U.P. Pollution Control Board, 

Lucknow, which is a NABL accredited Laboratory. 

(ix) Observation No.2.3: The results of the water samples have 

been shown below in tabular form for sake of simplicity: 

Parameter ETP STP Tilaiya Drain I 

(Trilodki 

Ganga) 

Before After Before After U/s Dis 

pH 11.07 7.89 7.63 7.82 7.57 7.16 

Suspended 132.0 74.0 78.8 62.0 72.0 78.0 

Solids 
----- --
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Disolved Solids 2256.0 1368.0 1354.0 908.0 864.0 932.0 

Total Solids 2388.0 1442.0 1432.8 970.0 936.0 1010.0 

Total Coliform - - 1600000.0 3400.0 - -
Fecal Coliform - - 280000.0 780.0 - -
BOD 180.0 25.0 56.0 23.8 18.0 22.0 

COD 1269.6 196.4 212.0 174.4 96.0 132.0 

Colour - - - - 40.0 40.0 

(x) Observation No.2.4: As per Analysis Report shown above 

the treated effluent has been found as per CPCB /SPCB 

nonns. 

9. That from the afore-mentioned facts, it is clear that the 

answering Respondent is a compliant unit and is operating its 

unit with all the necessary pennissions, licenses, Consent to 

Operate and/or No Objection Certificates (NOCs). That the 

answering Respondent is duly following all the directions 

/guidelines issued time & again by the statutory authorities 

and is following all the law which are necessary to operate 

the industry. 

10. That in the light of the submissions made by the answering 

Respondent hereinabove read with Reply dated 14.03.2023 

filed by the answering Respondent and also in the light of the 

fact that the answering Respondent is a compliant unit and is 

following all the environmental norms which is clear from 

both the Joint Committee Reports dated 12.12.2022 and 

20.07.2022, the said Original Application No. 584 of 2022 

may be closed as far as it is concerned /related to the 

answering Respondent. 
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PRAYERS: 

In the facts and circumstances as stated above, it is therefore, 

most respectfully prayed that this Hon 'ble Tribuna] may 

graciously be pleased to: 

(i) Dismiss the Original Application being O.A. No.584/2022 

titled as "Durga Prasad. Yadav & Ors. Vs. State of Uttar 

Pradesh & Ors. " filed by the Applicant in as far as it is 

related with the answering Respondent; 

(ii) Pass such other/further order(s) as this Hon'ble Tribunal 

case. 

THROUGH 

ANUBHA V ANAND ARON, ABHINA 

Place: New k) elftu' 
Date: ~·$1-J1-} ~~ 

(Advocates for the Respondent No.5) 
A-901, Apex Golf Avenue, Sector-I, 

Greater Noida (West), U.P.- 201 306 
~ob: 9811764256,9582416270 

Email: abhinav .legal@gmail.com 

® 193



lips~ .. 

~-

\ ,j(J 

• 

.. ,.-

BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELffi 

(Original Application No. 584 of2022) 

IN THE MATTER OF: 
Durga Prasad Yadav & Ors • 

Versus 
State of Uttar Pradesh & Ors. 

AFFIDAVIT 

•••.• Applicant 

••••• Respondents 

I, Arjun Das Vaswani aged about 59 years S/o Sh. Khattu Mal Vaswani 

working as Head - Administration with M/s Amrit Bottlers Pvt. Ltd. having 

its manufacturing Unit at: Chandpur Harbans, Allahabad Road, P.O. -

Dabhasemar, District- Ayodhya, Faizabad, U.P~- 224 133 (the Respondent 

No.5 herein) do hereby solemnly affirm state as under:-

!. That I am working as Head -Administration with Mls Amrit Bottlers 

Pvt. Ltd. (the Respondent No.5 herein) and I am well conversant with 

the facts of the case, as such I am competent to swear this affidavit. 

2. That the accompanying Additional Reply has been drafted by my 

Counsel under my instruction and the content of the same have not 

been repeated herein for the sake of brevity and the same may kindly 

be read as pa1t and parcel of the present Affidavit. 

3. That I have read and understood the content of the accompanying 

Additional Reply and present Affidavit and the same are true and 

correct to my knowledge and nothing material has been 

there from. 

VERIFICATION: 

Verified at • 2023 that the contents of the above 

part of it is false and nothing material has been concealed therefo 

@ 
.. ~ •cstcu ~· •'· (-\~VN\~ \JC\)~ 

~.· • .~~-1. ": t5-\~-~ -c~ ~ 

~~y~&'L-~ \\'.\)\/dJ-
i.~\lt::P. 

t,~ 
~ '}\\€\ ~L./ .. 

@ 

,. 

194



(• 

Arr~:IN E~uRgl ~ Af @ 
Uttar Pradesh Pollution Control Board 

Buildin~. No TC-12V Vibhuti Kh~nd, Gomti Nagar, Lucknow-2260 10 
Phone:052Z-2720828,2120831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com 

178829/UPPCB/Faizabad(UPPCBRO)/CTO/both/ AYODHY A/2023 

To, 

Date: 18/07/2023 

M/s 

AMIUT BOTTLERS PRIVATE LIMITED 

Chandpur Harbans, P .0. Dabhasemar, Distt. Ayodhya, Uttar 
Pradesh,AYODHY A,224133 

Application Id-
20042295 

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated 
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution) 
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981 

CCA is hereby granted to AMRIT BOTTLERS PRIVATE- LIMITED located at Chandpur Harbans, 
P.O. Dabhasemar, Distt. Ayodhya, Uttar Pradesh,AYODHYA,224133. subject to the provisions ofthe 
Water Act, Air Act and the orders that may be made further and subject to following terms and conditions 

1. This CCA AMRIT BOTTLERS PRIVATE LIMITED granted for the period from 23/03/2023 to 
31/12/2025 and valid for manufacturing of following products. 

s Product Quantity Unit 
No 
1 Package Drinking 1095.6 Kilo Liters/Day 

Water 
2 Juice 472.7 Kilo Liters/Day 

3 Carbonated Soft 2365.7 Kilo Liters/Day 
Drink (CSD) 

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended:­
(i) The daily quantity of effluent discharge (KLD) :-

Kind of Effluent Quanti'ty(KLD) Treatment facility Dischar~e point 

Domestic 45KLD STP Telaiya Drain 

Industrial 1850KLD ETP Telaiya Drain i 

(ii) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting 
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality. 

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to 
be intimated by fax/phone/email with a report in this regard to be dispatched immediately. 
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises 
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as 
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit fi:om time-to-time :-

Industrial Effluent Quality Standard Digitally signed by 

RAM KUMAR RAM KUMAR SINGH 

SINGH Date: 2023.07.18 
14:40:00 +05'30' 
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S.No. Parameter Standard @ 
1 pH As per E(P)A Rules, 

1986 
2 BOD (mg/L) As per E(P)A Rules, 

1986 . 

3 COD (mg/L) As per E(P)A Rules, 
1986 

4 TSS (mg/L) As per E(P)A Rules, 
1986 

5 Oil & Grease (mg/L) As per E(P)A Rules, 
1986 

(iy) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with 
reference to influent quantity and quality .In case of stoppage of functioning of STP, production has to be 
stopped immediately and tlris Board has to be intimated by fax/phone/email with a report in this regard to be 
dispatched immediately. 
(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained 
continuously so as to achieve the quality of the treated sewage to the following standards. 

SNo. Parameters Standards 

1 pH As oer E(P)A Rules 1986 
2 BOD _(mg/l.)_ As oer E(P)A Rules 1986 

3 TSS (maiL) As oer E(P)A Rules 1986 

4 Fecal Coliform As per E(P)A Rules, 1986 
(MPN/100ml) 

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-
i).The applicant shall use following fuel and install a comprehensive control system consisting of control 
equipment as required with reference to generation of emissions and operate and maintain the same 
continuously so as to achieve the level of pollutants to the following standards. 

Air Pollution Source Details 

SNo. Air Type of fuel Stack no Control Height of 
Pollution Device Stack 
Source 

1 1010 KVA Diesel Oil 7 Sulphur As per E(P)A 
DG Set Dioxide Rules 1986 

2 1010 KVA Diesel Oil 8 Sulphur As per E(P)A 
DG Set Dioxide Rules 1986 

3 2000 KVA Diesel Oil 10 Sulphur As per E(P)A 
DG Set Dioxide Rules 1986 

4 06TPH Biomass 1 Particulate As per E(P)A 
Boiler Briquette Matter Rules, 1986 

(500 
KG/Hr.) 

5 02 Boilers Biomass 2 Particulate As per E(P)A 
having Briquette Matter Rules, 1986 

Capacity 08 (800 
TPH each KG/Hr.) 

6 500 KVA Diesel Oil 3 Sulphur As per E(P)A 
DG Set Dioxide Rules 1986 

7 500 KVA Diesel Oil 4 Sulphur As per E(P)A 
'- DG Set Dioxide_ Rule~, 1986 
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8 I 1010 KVA Diesel Oil 5 Sulphur As per E(P)A. I @ 
DG Set Dioxide Rules 1986 

9 !1010 KVA Diesel Oil 6 Sulphur As per E(P)A. 
DG Set Dioxide Rules 1986 

10 I 2000 KVA Diesel Oil 9 Sulphur As per E(P)A. 
DGSet Dioxide Rules 1986 

Emmission Quality Standards 

S No. Stack no Parameters Standards 

1 1 Particulate Matter As per E(P)A Rules, 
1986 

2 2 Particulate Matter As per E(P)A Rules, 
1986 

3 3 Sulphur Dioxide As per E(P)A Rules, 
1986 

4 4 Sulphur Dioxide As per E(P)A Rules, 
1986 

5 7 Sulphur Dioxide As per E(P)A Rules, 
1986 

6 5 Sulphur Dioxide As per E(P)A Rules, 
1986 

7 6 Sulphur Dioxide As per E(P)A Rules, 
1986 

8 8 Sulphur Dioxide As per E(P)A Rules, 
1986 

9 9 Sulphur Dioxide As per E(P)A Rules, 
1986 

10 10 Sulphur Dioxide As per E(P)A Rules, 
' 

1986 -

In case of stoppage of functioning of air pollution control equipment, production has to be stopped 
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be 
dispatched immediately 

The unit will not use any type of restricted fuel. 
iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is 
required for meeting the ambient noise standards for night and day time as prescribed for respective 
a1:eas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-
Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m. 

Standards for Industrial Commercial Residential Silence 
Noise level in Area Area Area Zone 
db(A) Leq 

Day Night Day Night Day Night Day 
Time Time Time Time Time Time Time 

75 70 65 55 _ss 45 50 

4. Essential documents to be submitted by the Industry/Unit as Applicable:­
(i) Environment Statement in Form-V ofEnvironment (Protection) Rules, 1986. 

Night 
Time 

40 

(ii) Quarterly compliance report of the CCA, photograph ofETP/APCs/Waste Storage Area. 
5. Competent Authmity reserves the right to change/modify/add any time any condition of this CCA. 
6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of 
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and 

RAM KUMAR 
Digitally signed by 
RAM KUMAR SINGH 

SINGH Date:2023.07.18 
14:40:35 +05'30' 
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Transbotm.dary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules: V 
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of· 
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawak.i Forest as 
per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of 
this direction, you are hereby directed to submit a bank guarantee with minimum validity or one year of the 
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,0001- (Rs. Fifty Thousand 
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non­
compliance of this direction, your consent will be revoked by the Board. 
8. If the unit uses the ground water and requires the permission from SGW A/CGW A for water abstraction 
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the 
responsibility of the industry to comply with the various conditions of the NOC obtained from the 
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked. 

G.eneral Conditions:-
!. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three 
month from the laboratory recognized by the MoEF and shall report to the UPPCB. 
2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered 
outlet for the discharge of effluent or gases emission or sewage waste from the unit. 
3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point. 
The applicant shall provide discharge measurement equipment at final disposal point. 
4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated 
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not 
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action 
shall be initiated against the applicant. 
5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof 
6. The industty shall provide uninte1rupted entry to the STP/ETP inlet and outlet points, Air Pollution 
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems. 
7 .. The industry shall provide Inspection Book at the time of inspection to the Board's officials. 
8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to 
occur in excess of standards laid down, such information shall be reported to the Board's offices and all 
other concerned offices. In case of failure of pollution control equipment, the production process connected 
to it shall be stopped with immediate effect. 
9. The industry shall operate in a manner so that all emissions' be emitted through designated chimney/stack 
only. 
l 0. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry, 
it shall be imperative to stop production in the industry with immediate effect and such information shall be 
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by 
the Competent Authority. 
11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ 
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge 
point or emission point 
12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as 
may be necessary. 

Specific Conditions:-
!. This consent is valid for production capacity for Package Drinking Water (1095.6 KLD), Juice (472.7 
K.LD) & CSD (2365.7 K.LD) for a total of 3934 KLD (3724.BPM). 
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2. The Earlier CTO issued by UPPCB vide office letter dated 08.05.2020 stands canceled from the issuance 
of this CTO and this CTO will become effective. 

3. The industrial effluent shall not exceed 1850 KLD. 

4. The industry shall connect the Online Continuous Effluent Monitoring System with the server of 
CPCB/UPPCB. 

5 .. The industry shall instaii separate energy meter for the consumption of electricity in operation of APCS. 

6. The consumption of electricity, nutrient and chemicals in the operation of ETP must be recorded in the 
logbook regularly. 

7. The industry shall do Standard Operating Procedure (SOP) for ETP operation, maintenance and for 
chemical spillage. 

8. Industry shall submit Environmental Statement to this Board as per provision of Environment (Protection) 
amendment Rule, 1993 for the previous year ending 31st March on or before 30th September every year. 

9. The maximum treated effluent generated from the industly shall be utilized for iiTigation purposes only. 

The industry shall provide adequate arrangement for fighting and accidental leakages/discharge of any air 
pellutant/gas/liquid from the vessel, machinery etc which are likely to cause fire hazard including 
Environmental Pollution. 

11. The industry shall provide water sprinkling system to control dust from transportation of raw material 
and product. 

1 The fly ash should be scientifically disposed off so that it does not adversely affect the nearby 
Environment. 

13. Air Pollution Control System (i.e. cyclone type dust collector having capacity 06 TPH, 08 TPH, 08 TPH 
boilers) must be operated regularly and logbook of energy consumed for the same shall be maintained. 

14. The indushy shall comply with the provisions of Hazardous and Other Waste (Management & Trans 
boundary Movement) Rules, 2016. 

15. The industry shall comply with the provisions of Solid and Other Waste Management Rules, 2016. 

16. In case of violation of above mentioned conditions or any public complaint the consent shall be 
withdrawn in accordance with law. 

17. The indushy shali maintain good housekeeping in factory premises. 

18. Audited Balance Sheet/ C.A. Certificate should be submitted within one month from the date of issue of 
this Certificate for verification of Consent fee payable. 

19. Industry must strictly comply ail the directions issued from UPPCB, CPCB and Hon'ble NGT from time 
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to time. 
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20. The i11dustry should be operated in such a way so that it does not adversely affect the surrounding 
environment & nearby Population. 

21. The Order issued by Hon'ble Courts/Hon'ble NGT, MoEF & CC, Central Pollution Control Board, U.P 
Pollution Control Board and directions issued by Hon'ble National Green Tribunal, New Delhi in Order 
dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union oflndia shall be complied with. 

22. Concealing factual data or submission of false/fabricated data and failure to comply with any of the 
conditions mentioned above may result in withdrawal of this CTO and attract action under the provisions of 

Law. 

23. If closme order is issued by CPCB or UPPCB against any defaulting unit, then CTO issued earlier will 
suspended during the pendency of the closme period and only after ensming the compliance and revocation 
of closure order, the CTO will be deemed to be restored again subject to the effective date of revocation of 
the closure order alongwith imposed conditions thereof. 

Copy to: 

RAM KUMAR
Digitallysignedby 

1, RAM KUMAR SINGH 
SINGH Date:2023.07.18 

14:41:12 +05'30' 

Chief Environmental Officer, Circle-6 

Regional Officer, U.P. Pollution Control Board, Ayodhya for information and necessruy action
01 1 11 

. db 
g ta y s1gne y 

RAM KUMAR RAM KUMAR SINGH 
c;rNr:;H. Date:2023.07.1B 

Chief Environtrrental Offi0or.t!Girme-6 

200



t·' I GR,OUND·WATER DEPAR 
(Namami Gange & Rural Water Supply Department) 
Ministry of Jal Shakti 
Government of Uttar Pradesh 

Form 8 (C) 

[See Rule 8{1 )] 

8 
@ 

AUTHOAI'ilATION/ NO .. OBJECTION CERTIFICATE FOR SINKING OF NEW I EXISTING 
WELL FOR. INDUSTRIAL/ COMMERCIAU INFRASTRUCTURAL OR BULK USER OF 

GROUND WATER 

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.] 

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC029272 

VALID FROM 30/08/2022 TO 29/08/2027 
{UIS1 0(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019} 

Registration No.: 202207000802 

Designation 

liG 

Company Address 
cjrq;:ft <PT mer 

Address of the Applicant 

Date of Submission 

Location Particulars 

District 

~ 

- Chandpur Harbans, P.O- Dabhasemar, Ayodhya, Uttar 

-----+---------- -----
Company Name 
cj;"q;ft q;y ';:ff+f 

Authorization Letter 
~mr 

Chandpur Harbans, Dabhasemar, Ayodhy~~ U~;r· Pradesh -1 Application No. 

l 16/07/2022 --- ~l~~~ci~en Signature 

, Ayodhya 
I 

Block 
-------- -~--4·~---

AMRIT BOTTLERS 
· PRIVATE LJMITED 

Download 

AYDH0722NIN001 0 

• MASUDHA 

Plot No./Khasra No. • 438, Pur Hussain Kha, Ayodhya, U.P Municipality/Corporation No 

Ward No./Holding No. 

Particular of the Proposed Well and Pumping Device 

- - - ---:~11o&2o~2----
Date of 
Construction/Sinking of 
the Well 

j 

Type of Well · Tube Well/Boring 

Purpose of well Industrial 

---- -----------

----

---

·--~---

Depth of the Well (In 
meter) 

:O 
I 

120.00 

Assembly Size(For Tube : 
Well) 

-- -- - -----------
Strainer Position (For Tube Well) 

Type of Pump Used ! Submersible . 30.00 

Operational Device Electric Motor 200.00 

Date of Energization (In Case of Electric Pump) 01/09/2022 
__ J.. ____ _ 
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I ,, 
J -------

Maxi,um AlloWable Rate 

of Wi~aw_al (m3thr.): 

Maxin:il'!m Allc>W.able 
Annmil Extraeti~fl of 
Ground Water: 

r 
l 200.00 
I . 
+ J 240000 

-----

·----·-

-~--·--·------------

··r _J.Ij_ 
! Maximi:lm Allowable 
Running Hours Per Day: 

Recharge Required 

--·-·---.. -~ . 
800 .® 
120000.00 

.........i.---·------ ·-· 

.,_, 
'.~~' 
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4 . --~ -·-· -------~~- --------- ·~------ .....-.-. 

f This No.-Oajection certificate authorizes the owner applicant (user) to sink a well in the location specified at Sl. (2) for extraction of ground r \ 

:·.water at a rate not exceeding that as shown at Sl. (3j), for Running Hours p .. · er day as shown at 81. (3k), and for maximum allowable annu@.:. ·.·: 
·extraction of ground water as shown at 81. (3k) and is valid subject to the observance of the conditions stated overleaf. .2-0f 

j 

• Holder of this N OC is hereby directed to assure annual recharge of 120000.00 cubic meter, as specified under the application form within the l 
given time. period. 

GENERAL CONDITIONS: 

• Holder of this NOC is hereby directed to fill from 1(A) for registering his/her well within 90 days as mentioned in application form shall only started 
after registration of his/her NOC. 

, In case of any change of ownership of the proposed well, fresh authorization has to be obtained. 
• All Users at!Jstrai:;,Hng ground water in excess of 100 m3/d shall be required to submit impact assessment report prepared by an accredited 

consultant frem GGWA and National Accreditation Board for Education and Training (NABET). The report should highlight environmental risks and 
proposed management strategies to overcome any significant environmental issues such as ground water level decline, land subsidence etc. 
within three mGnths of completion of the same to Ground Water Department Uttar Pradesh. The list of accredited Individuals/Institutions is 
available on the official web-portal of CGWA. 

• For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters 
(conforming to BIS/IS standards) having telemetry system In the abstraction structure, which record rate and quantum of extraction, at outlet of 

devices and It shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the contrary Is proved. 
The rate of extraction of ground water from the well shall not exceed to the recorded rate from water meters · 

• The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the 
situation so demands 

• In case of any change of ownership of the existing well, fresh registration has to be obtained. 
• No change of location, design, rate of withdrawal and pumping device in respect of the existing well of this certificate shall be made without prior 

permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this registration 
• In case, any of the particulars I information furnished by the applicant in his application for issuance of this registration is found to be incorrect 

verification at any subsequent stage , this registration is liable for cancellation. 
• The Certificate of Authorization/ NOC shall be valid for a period of fiVe years from the date of issue. The applicant shall have to apply for renewal 

through a fresh application, at least ninety days prior to expiry of its validity. 
• Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of 

piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to 
this office on monthly basis 

• Guidelines for Installation of Piezometers and their Monitoring 

Piezometer is a borewell/tubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring 
equipment. It is also used to take water sample for water quality testing when ever needed. General guidelines for installation of piezometers are 

as follows: 

o The piezometer Is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being 
withdrawn. The diameter of the piezometer should be about 4" to 6". 

o The depth of the piezometer should be same as is case of the pumping well from which ground water Is being abstracted. If, more than 
one piezometers are installed the second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as 
deeper ground water aquifer monitoring. 

o No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as 
.... T ····-- ----· ·-· . Monitiring Mechanism 

S.No 

2 

3 
--~-

' 4 

Quantum of Ground water withdrawal (cum/day) No.of piezometers required 
Manual DWLR with Telemetry 

- -·-----

< 10 

11 ~50 
----- --~- -------

50-500 

> 500 

0 0 0 
--

1 

----+----1- -·---·-- j- 0 

2 0 

1 0 

2 
----·-- --::---'-----::-;--..,..,. ·------· .. ·"-

0 The measuring frequency should be monthly and accuracy of measurement be up to em. the reported measurement should be 
given in meter upto two decimal. 

o For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water level recorder (DWLR) with 
telemetry system should be used for accuracy. 

o The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped 
for about four to six hours. 

·~ 
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,·· o All the details regarding coordinates, redlu::ed level (with respect to mean leve~l. clepth, zone taped and assembly lowered should be 
provided for bringing the piezometer into the, Hydrograph Monitoring System for G.round Water Department, Uttar Pradesh, and for itM · , 
validation. . ~~ ~ l)Ji 

o The gmund water quality has to be monitored twice In a year during pre-monso0n (May/June) and post-monsoon ( October/Novembe. 
peri<)lds. Quality may be got analyzed from NABL approved lab. Besides, one sample (11t capacity bottle) to the concerned Director, 
Gro.u~JJd Water Department, Uttar Pradesh, fo~ ehemical analysis. 

o A Pann:an·ent display board should be install~ at piezometer/Tube wells site f(;)r providing the location, piezometer/ tube well number, 
depth and zone tapped of piezometer/tube w.,.ell for standard referencing· and Identification. 

o Any other site specific requirement regarding safety and access for measurement may be taken care of. 
• Any other condltlon(s) that may be imposed by the concerned 
, In case, any of the particulars I Information furnished by the applicant in his application for issuance of this permit is found to be incorrect during 

verification at any subsequent stage, this permit is liable for cancellation. 

• SPECIFIC CONDITIONS: 
• (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific 

conditions: 
• i) No Objection C!=!rtificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired 

ofwate.r. 
• ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on 

All industries abstracting ground water In excess of 100 m3/d shall be required to undertake annual water audit through Confederation of Indian 
Industries (CII)/ Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC)/ PHD Chamber of Commerce 
& Industries I Laghu Udyog Bharati certified auditors and submit audit reports within three months of completion of the same to Ground Water 
Department Uttar Pradesh. All such industries shall be required to reduce their ground water use by at least 20% over the next five years through 
appropriate means. 

• iv) Construction of observation well(s) (piezorneter)(s) within the premises and Installation of appropriate water level monitoring mechanism as 
mentioned in General Condition no.1 0 shall be mandatory for industries drawing/ proposing to draw more than 10 m3 /day of ground water and. 
Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be constructed at a minimum distance of 
50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the pumping well/ wells. 
Monthly water level data shall be submitted online to the Ground Water Department, UP. 

• v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to 
ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertiJ!zers, slaughter house, explosives 
etc.) shall store the harvested rain water in surface storage tanks for use in the industry. 

• vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited. 
• vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, 

other hazardous units etc. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water 

• (B) lnfrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions: 
• i) Jn case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate 

(using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results should 
be retained by the proponent for two years, for inspection or reporting as required by District Ground Water Management Council. 

• ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3 /day. 
The water from STP shall be utilized for toilet flushing, car washing, gardening etc 

-~ 

Date :13/09/2022 

Place:Ayodhya 

This certificate is electronically generated and does not require digital signature 
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ANNE><URE: c.. 

A 
Report on 

Design Adequacy of ETP 

Installed At 

M/s Amrit Bottlers Pvt Ltd 
Chandpur Harbans, Dabhasemar, Ayodhya- 224133, UP 

Prepared by 
Dr. Kamlesh Nath 

M.Sc. (Env. Sci.), Ph.D. (Env. Sci.), PGDEPL and PGDIS 
Envirosustain Consultants Services, Lucknow 

Vetted by 
Dr. R. K. Srivastava 

Ph.D. (Chern. Engg.), MIAAPC, MISCA, MNESA, 
Ex- Chairman - SEAC (EIA) - Uttarakhand Govt. 

Professor and Head 
Department of Environmental Science 

G.B. Pant University of Agriculture & Technology, Pantnagar, (UK), India 

M/s Amrit Bottlers Pvt. Ltd., Chandpur Harbans, Dabhasemar, Avodhva . 224133 
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G.B.PANT UNIVERSITY OF AGRICULTURE AND TECHNOLOGY 

Dr. R. K. Srivastava 
Ph.D. (Chern. Engg.-U.T., Delhi) 
M.I.A.A.P.C., M.I.S.C.A, M.N.E.S.A 
Ex. Chairman, SEAC (EIA)· Uttarakhand Govt . 
Ex. Expert Member, SEAC (EIA)-U.P.Oovt. 

Professor & Head/ 
Principal Investigator 

Deptt.of Environmental Sciences 
College of Basic Science and Humanities 
Pantnagar-263 145, Udham Singh Nagar 
Uttarakhand, India 
Tel: +91-05944-233321(0), 234870(R) 
Fax: +91-05944-2334 73 
Mobile: 07500241436,09997983678 
e-mail: rajeevsri vastava08~gmai I. com 

Dated: l31
h April, 2023 

In response to Envirosustain Consultants Services, Lucknow letter dated 

06/0212023, we have carried out vetting of report prepared by Envirosustain Consultants 

Services in consultation with undersigned for assessment and validation of ETP 

Adequacy Report for Mls Amrit Bottlers Pvt. Ltd., Chandpur Harbans, Dabhasemar, 

Ayodhya- 224133, (U.P.). 

The above report has been prepared after the site visit and data collection by Dr. 

Kamlesh Nath and Mr. G.K Pandey (Envirosustain Consultants Services, Lucknow) and 

after its vetting by undersigned is hereby submitted for necessary action. 

Certified that ETP Adequacy Report for M/s Amrit Bottlers Pvt. Ltd., Chandpur 

Harbans, Dabhasemar, Ayodhya- 224133, (U.P.) has been checked and corrected by 

undersigned for statutory requirements and its further implementation by M/s Amrit 

Bottlers Pvt. Ltd. Chandpur Harbans, Dabhasemar, Ayodhya- 224133, (U.P.). 

(Dr.~ava) 
Professor and Head 

Department of Environm~ce 
Dr-~~.-s 

Oeptl "'...,_..a::. 
Q.l. PIICliMIIIW«~¥D-~ 
- .. -tu.~ 
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DESIGN ADEQUACY ETP INSTALLED 

at M/s AMRIT BOTTLERS PVT LTD, AYODHYA 

ABOUT INDUSTRY: 

The Mls Amrit Bottlers Pvt. Ltd., Ayodhya is an existing authorized Bottler of Coca Cola Company 

engaged in the manufacturing and bottling of Juice and Aerated Drinks. Amrit Bottlers Pvt. Ltd. (herein after will 

be called as company) is a private limited company incorporated under companies act 2013 with CIN 

U01132WB1983PTC035916 having its registered office at P-18, DOBSON LANE, MADHUSUDAN 

APARTMENT, HOWRAH WEST BENGAL 711101 INDIA, presently company is wor1<ing mainly four different 

domains. 

Prior to joining the hands with'PARLE EXPORT in 1982 Mr. Lachhman Daas Ladhani had been 'A' 

class civil construction contractor and has successfully executed various contracts of Roads, Bridges and 

Township etc. in West Bengal, Bihar and Uttar Pradesh. The best execution of civil work was in 'RAM Kl 

PAIRI' on the Bank of 'SARYU' River in Ayodhya which was designed on the pattern of 'HAR Kl PAIRI' 

Haridwar and ITJ Mankapur Township was also well appreciated. He also had been the largest manufacturer of 

Bricks for Entire Township of · Bharat Cocking Coal Limited'. 

In 1982 he was given a challenging and fully diversified job of manufacturing soft drinks viz: Thums Up, 

Limca, Gold Spot and Bislery Club Soda etc. as a franchisee of "PARLE EXPORT PRIVATE LIMITED". He 

brought the production with a short span of time and achieved the highest growth in India in 1985. The 

franchisee co. is named as 'Amrit Bottlers Private Limited'. Subsequently 'PARLE' brand was taken over by the 

'COCA COLA' and Mr. Ladhani converted the mechanized plant into fully automatic and computerized plant 

and now is having a largest production capacity and highest sale in Eastern U.P. for the last several years. 

Company is having a world class bottling plant where company is manufacturing various branded 

'' drinks of world-famous beverages giant named TCCC under the brand name of Coca-Cola, Thumsup, Fanta, 

Umca, Sprite, Maaza, Minute Maid Juices of various fruits, Kinley mineral water etc., the plant of the company 

is situated at approx. 25 acres of land at Chandpur Harbans Dhabhasemar, Sultanpur Road, Ayodhya Uttar 

Pradesh. At this location company is manufacturing above mentioned product of TCCC and supplying the 

same to authorized designated distributor i.e. (SLMG Beverages Pvt. Ltd., Ladhani Group Company) from 

where the said products are being supplied to various distributors of SLMG located in 19 District of Uttar 

Pradesh and 2 District of Bihar.Now to overcome the demand of its designated distributor company has 

decided to make the expansion in its 3 finished goods lines as well as its 2 packing material lines and as a 

result company is going to invest approx. Rs.250 Crore, all these five lines will be setup at the present plant 

location which is situated at Ayodhya. 

r 

The expansion at the existing units which is being carried by ABPL will enhance the capacity of the 

existing bottling lines by almost 100% and packaging lines by almost 50o/o, the product manufactured by these 

lines will be sold to SLMG (mar1<eting company) only from where it will be further sold to 19 District of Uttar 

MJs Amrit Bottlers Pvt. ltd., Chandpur Harbans, Dabhasemar. Avodhva • 224133 Paae 1 
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Pradesh and 2 District of Bihar. The estimated investment in the expansion plant is approx. Rs. 250 Crore 

which will generate the direct requirement of manpower of approx. 80 people and indirect requirement in form 

of contract labor of approx. 1 00 people. 

The expansion will be done under the leadership of experienced management of Shri L D Ladhani 

family who are not only managing the operation of bottling units but also managing marketing I selling of the 

finished goods at SLMG level, the present leadership are the second-generation people who has received the 

said business in the family legacy. Besides, third generation people have also step into the business of ABPL. 

SCOPE OF WORK: 

• Evaluation of design competency of ETP for handling current waste water load and quality for compliance 

with discharge norms as prescribed by UPPCB. 

• Suggest improvements related to plant equipment installation I replacement I upgradation etc., if any. 

• Suggest improvements related to operations and dosing of chemicals etc., if any. 

MANUFACTURING PROCESS: 

All the soft drinks makers follow a typical processing sequence starting from the preparation of raw 

syrup till final bottling through filler. Raw syrup preparation involves addition of sugar, hyfJo, activated carbon 

and water at an elevated temperature (85 Deg. C) for a period of nearly half-an-hour, which is subsequently 

passed through filter press and Heat Exchanger to the final syrup tank where respective concentrate brand 

recipe is added. The next process involves carbonation and water addition in the proportioner machine. The 

recipe thus prepared is filled in washed bottles through filler. In case of fruit pulp beverage, the intermittent 

product is passed through two more additional processes homogenizer (It should be homogenization) and 

pasteurize (pasteurization) before filling it through the filler. 

All the process units require a regular washing at a certain interval. This involves floor washing also. 

The water requirement for such washing operations is usually quite low. But such discharge contains high load 

of BOD and COD and is of intermittent type. The section involving the major water consumption is the washing 

of used bottles or new ones. Such washing involves about 2.5-3% caustic soda and small percentage of 

EDT A free additives (sequestering agent), but it contains low level of BOD and COD. 

Being a soft drink unit, raw water used itself constitutes the major product and the remaining part is 

discharged as effluent. The advantage of water saving system and continuous thrust on environmental 

awareness programme have reduced the specific water consumption and corresponding effluent generation to 

a minimum level and the effluent parameter exhibits a wide spectrum of variation depending on the time of 

process discharge. 

These values have been considered as the design basis for the Effluent Treatment Plant. The Unit 

intends to use a part of the treated effluent for the purpose of gardening. 

MJs Amrit Bottlers Pvt. Ltd,. Chandpur Harbans, Oabhasemar. Ayodhya - 224133 Page 2 
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Production Process Flow Chart of M/s Amrlt Bottlers Pvt. Ltd., Ayodhya 
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Water Saving Details of Plant 

Plant fUme: I Amrjt Bottlers Pvt ltd., Falzabad I 
!Afea !Typical Intervention I Approx Quantity reuse/Day In KL I Remark, If any 
All process pumps !Seal cooUng 110 !Recovery (Recycle) 
IProportloner !Seal Cooling-Vaccum Pump ISO !Recovery (Recycle) 
CIP Room ICIP Rinse Recovery ISO I Final Rinse recovery 

RO Reject from Kl Process RO at WTP 24S Reuse From RO Reject Before ETP· 
Recovery of Condensate .,. p . 

'UtUfty-Boil!t 
PET llnes+POW 

Backwash Water Recvery 

'Other Areas 

Boiler condensate recovery 
Bottle Rinse water recovery 

Backwash Water Recovery 
Floor washlng·Out Side building & 
Soller Ash Extinguish 

60 
140 

80 

4 

Green Belt/Gardening !Irrigation of Lawn area 6 

Water Reuse Total,.f64S 

Water Balance 

Amrlt Bottlers Private Limited, Ayodhya 
~--- ·----

(Recycle) .,. rocessrng 

Recovery (Recycle) 
Recovery of Backwash 
Water (Recycle) 

From ETP TW (Reuse) 
From ETP TW (Reuse) 

PostETP 

Estimated Water Balance · for Proposed capacity Figures In KLD 

Raw water Treated Water+RO Water I Soft Water I Vaporfsatlon ISTP -Discharge 

Domestic 45 I I I I I I 4S 

Treated Water I Soft Water ETP ·Dischai'J[e 
-

RORelect 275 !Product In Bottle I 39341Boller+AHU 233 

Floor WashinR 35 ICIP I 200!cooling Tower 180 

BackwashlnR 387 I I I Bottle Washimz 330 

Miscelleneous 152 Sel COoling etc 130 
97 1825 

Total=! 849 Total= 4134 Total! 873 

water From souree-Borewells 4 Nos (Approx.) 1 5901 

M!sAmrit B?ttlers Pvt. Ltd., Chandpur Harbans. Dabhasemar. Ayodhya - 224133 · ------...;...::.~!.!..:~ 
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DESCRIPTION OF ETP: 

1. Effluent Flow: 

2000 M3 I Day {in 24 hrs.) 

2. Source of Effluents: 

The effluent is mainly generated during bottle washing, equipment rinsing and floor washing etc. 

The client is planning to upgrade the existing ETP by adding new units for improving its performance 

and to make it suitable for handling effluent volume of 2000 M3
/ day, smoothly. The quantity of effluent 

can vary with season but would not exceed 2000 M3
/ day. 

3. Inlet I Untreated Effluent characteristics: 

Effluent Volume = 2000 M3f Day (in 24 hrs.) 

pH = 5-12 

Total Suspended Solids {TSS) = 650-710 mg/1. 

BODs (20°C) = 600 - 680 mg/1. 

COD = 1750 - 1850 mg/1. 

Oil &Grease = 5-15 mg/1 

4. Desirable Results of Treated Effluent: 

Effluent Volume = 2000 M3 I Day {in 24 hrs.) 

pH = 6.5-8.5 

Total Suspended Solids {TSS) = Less than 50 mg/1. 

BODs {200C) = Less than 30 mg/1. 

COD = Less than 150 mg/1. 

Oil &Grease = Less than 1 0 mgll. 

E. coli = Less than 10 3 MPN /100 ml 

Chlorine {Residual) = Nil 

The above parameters would meet the standards as laid down by the state pollution control board. 

5. Treatment Scheme: 

• 
• 
• 
• 
• 

• 
• 
• 

• 

Screen Chamber 

Collection Tank 

Oil & Grease Trap 

Equalization Tank {in three sections) with Aeration System through Coarse Diffusers 

Flash Mixer 

Flocculation Chamber 

Primary Clarifier 

Moving Bed Bio Reactor (MBBR) with diffused aeration system through Microporous Non-Clog 

Diffusers 

Aeration Tank- II (in two parts) with diffused aeration system through Microporous Non-Clog 

Diffusers 

Mls Amrit Bottlers Pvt. ltd .. (;hand pur Harbans, Dabhasemar. Avodhva • 224133 Paae 5 

® 211



DESCRIPTION OF ETP: 

1. Effluent Flow: 

2000 M3 / Day (in 24 hrs.) 

2. Source of Effluents: 

The effluent is mainly generated during bottle washing, equipment rinsing and floor washing etc. 

The client is planning to upgrade the existing ETP by adding new units for improving its performance 

and to make it suitable for handling effluent volume of 2000 M3 / day, smoothly. The quantity of effluent 

can vary with season but would not exceed 2000 M3 / day. 

3. Inlet I Untreated Effluent characteristics: 

Effluent Volume = 2000 M3 I Day (in 24 hrs.) 
pH = 5 - 12 

Total Suspended Solids (TSS) = 650- 710 mgll. 

BODs (200C) = 600 - 680 mgll. 

COD = 1750-1850 mgll. 

Oil & Grease ::: 5-15mgll 

4. Desirable Results of Treated Effluent: 

Effluent Volume = 2000 M3 / Day (in 24 hrs.) 

pH = 6.5-8.5 

Total Suspended Solids (TSS) = Less than 50 mg/1. 

B005 (200C) = Less than 30 mg/1. 

COD = Less than 150 mg/1. 

Oil &Grease = Less than 10 mg/1. 

E. coli = Less than 10 3 MPN /100 ml 

Chlorine (Residual) = Nil 

The above parameters would meet the standards as laid down by the state pollution control board. 

5. Treatment Scheme: 

• Screen Chamber 

• Collection Tank 

• Oil & Grease Trap 

• Equalization Tank (in three sections) with Aeration System through Coarse Diffusers 

• Flash Mixer 

• Flocculation Chamber 

• Primary Clarifier 

• Moving Bed Bio Reactor (MBBR) with diffused aeration system through Microporous Non-Clog 

Diffusers 

• Aeration Tank- II (in two parts) with diffused aeration system through Microporous Non-Clog 

Diffusers 

M/s Amrit Bottlers Pvt. ltd., Chandpur Harbans. Oabhasemar, Avodhva. 224133 Paae 5 
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• Secondary Clarifier - I 

• Secondary Clarifier- II 

• Volute Press 

• Sludge Drying Beds 

• Chlorine Contact Tank 

• Dechlorination Tank 

• Fish Pond 

• Treated Water Collection Tank 

• Filter Feed Tank 

• Filter Back Wash Tank 

• Pressure Sand Filter 

• Activated Carbon Filter 

6. Design Parameters of Main Units: 

I) Inlet Drains: All inlet drains are covered fully and provided with screens to avoid large particles 

which can clog the drains. Heavy Clay, Sludge and Activated Carbon from Water Filtration Plant 

should be trapped at source only and should not be allowed to go to ETP. 

II) Screen Chamber: 

Flow Rate (After expansion) = 2000 M3 I day (24 hrs. operation) 

Design hourly flow rate = 90 M3 I hr. 

Peak Flow rate = 90 x 1.5 = 135M3 I hr. 

Dimensions of Screen Chamber: Two Nos. 

i) 

Length 

Breadth 

Depth 

Coarse Screen 8 mm 

= 
= 

= 

2.0M 

1M 

1 M + Free Board 

01 No. 

ii) Fine Screen(5mm hole Perforated Jali in SS) 01 No. 

ill) Collection Tank: One No. 

Size = 6 M X 5 M X 2 M + 0.6 (FB) 

Effective Volume = 60M3, each 

Hydraulic Retention Time = 30 Min (approx., considering the peak load) 

No. off = One 

iv) Feed Pump: Two Nos. 

There are two nos. Feed Pumps capacity 75 M3 I hr., each, which serve as working during peak 

season. There is one more Feed Pump capacity 135M3 /hr. which serves as a standby or vice versa. 

M/s Amrit Bottlers Pvt. Ltd., Chandpur Harbans. Dabhasemar, Avodhva - 224133 Paae 6 
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dD 
v) 011 & Grease Trap: One No. 

Mechanical Oil Skimmer has been installed for removing free floating oil from the top. 

Effective Volume = 50 M3 

Hydraulic Retention Time= 35 minutes (approx., considering the average flow) 

vi) Equalization Cum pH Correction Tank: Three Nos. 

I Specification I Tank - I I Tank -II I Tank- Ill 

Size 116M x8.05 M x 3.6M 16M x 8.95 M X 3.6 M -t 15.6 M X 9.67 M x 4.2 M 

+ 0.3M Free Board 0.3 M Free Board + 0.55 M Free Board 

Effective Volume 463M3 515M3 633M3 

Hydraulic Retention Time 5 ~ hrs. (Approx.) 6 ~ hrs. (Approx.) 7 ~ hrs. (Approx.) 

MOC RCC RCC RCC 

Aeration facility Provided Provided Provided 

There are four nos. of Twin Lobe Blowers capacity 15 HP, each, out of which three serve as 

working blowers, while the fourth one is a standby. 

Equalization Tank -II Equalization Tank- Ill 

vii) Transfer Pump: Two Nos. 

Transfer Pumps capacity 50 M3 / hr., each, which work during peak season. There is one more 

Feed Pump capacity 90 M3 / hr. which serves as a standby or vice versa. 

viii) Chemical and Nutrient Dosing Tanks: 

a) Capacity =2000 Ltrs, each 

MOC =HOPE 

No. off =Two 

b) Capacity =1000 Ltrs, each 

MOC =HOPE 

No. off =Four 

MJs Amril Bottlers Pvt. Ltd., Chandpur Harbans. Dabhasemar, Avodhva • 224133 Paae 7 
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Chemical Dosing Pumps: 

a) Ferric Alum: 

b) Polyelectrolyte: 

c) Chlorine: 

d) Sodium Meta Bisulphite: 

lx) Flash Mixer: 

Tank Size (MOC: RCC} 

Effective Volume 

Flash Mixer detail 
x) Flocculation Chamber: 

Tank Size (MOC: RCC) 

Effective Volume 

Flash Mixer detail 
xi) Primary Clarifier: 

Type 

Size 

Hydraulic Retention Time 

MOC of Mechanism 

MOC of tank 

No. off 

Capacity =0 -150 lph 

No. off =One 

Capacity =0-100 lph 

No. off =One 

Capacity =0- 251ph 

No. off =One 

Capacity =0-25 Jph 

No. off =One 

=2.65 M x 2.65 M x 2 M + 0.4 M (FB) 

=14M3 

= One no., 5 HP, MS FRP Coated 

= 2.65 M x 2.65 M x 2 M + 0.4 M (FB) 

=14M3 

= One no., 5 HP, MS FRP Coated 

=Conventional Clarifier (Peripheral Driven) 

=11 M dia x 3.0 M (SWD) 

=3 ~ hrs. (Approx.) 

=MS Epoxy Coated 

=RCC 

=One 

Primary Clarifier 

M/s Amrit Bottlers Pvt. Ltd., Chandpur Harbans. Dabhasemar. Avodhva- 224133 
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xll) Sludge Pump: 

Capacity 

MOC 
No. off 

xlll) Sludge Drying Beds: 

Size 

MOC 

No. off 

xlv) Moving Bed Bio Reactor (MBBR): 

=25M3 / hr.@ 10M head 

=CI 

=One+ One 

=4 M X 2.5 M X 1 M 

=Brick masonry 

=4 

Effective Volume =2000 M3/ day 

BOD inlet to MBBR =680 mgJI. (20% reduction in BOD at Primary stage) 

MLSS (to be maintained) =2500-4000 mg/1 (Approx. ). 

FIM Ratio (to be maintained) =0.2 

Volume Required =510 M3 

Volume provided =614M3 

xv) Aeration Tank -I & II: 

Aeration tank - I 

Size 

Volume 

MOC of Tank 

No. of Tank 

Aeration tank -II 

Effluent Volume 

BOD Inlet to Aeration Tank 

MLSS (to be maintained} 

F/ M ratio (to be maintained) 

Total volume required 

= 
= 
= 
= 

17.3M X 4.57 M X 4.2M + 0.35M (FB) 

332M3 

RCC 

One 

=2000 M3 / day 

=425 mgll 

=1500-3000 mg/I(Approx.}. 

=0.2 

=1417 M3 

MOC and Size 

Volume provided 

= RCC -16.5M x 16.5 M x 4.2M + 0.3M (FM, each) 

=1143 M3 

!'!!!!!!! 
M!s Amrit Bottlers Pvt. Ltd .. Chandpur Harbans. Oabhasemar. Avodhva - 224133 

® 

Page 9 

216



® 

Aeration Tank 

Note: Total Aeration Tank Capacity requirement works out to 1417 M3
• Against which Aeration 

Tank-I(Volume 1143 M3) +Aeration Tank -II (Volume- 332 M3) = 1475 M3 are available. 

xvi) Twin Lobe Blowers: 

Three Blower of 40 HP capacities and one Blower of 30 HP capacity are installed for improving 

the efficiency of the aeration system. 

xvii)Secondary Clarifier: 

Description Secondary Clarifier- I Secondary Clarifier- II 

Type Conventional Clarifier Central Conventional Clarifier Central 

Driven Driven 

Size 15.4 M dia x 3.0 M (SWD} 5.6 M dia x 3.0 M (SWD) 

Hydraulic Retention Time 13 Yz hrs. (Approx.) 3 Yz hrs. (Approx.) 

(HRT) 

MOC of Mechanism I MS Epoxy Coated with Tube MS Epoxy Coated with Tube 

Settler Media Settler Media 

MOCoftank I RCC RCC 

Note: The total volume of 2000 M3 will be dealt with by Secondary Clarifier I & II by treating the 

flow almost equally through them. 

Mfs Amrit 8Qttlers Pvt. Ltd., Chandpur Harbans, Dal:lh_asemar, Avodhva- 224133 Paae 10 
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Secondary Clarifier 

xviil) Sludge Collection Tank: 

a) MOC and Size = RCC • 3.2 M x 3.2 M X 2.5 M + 0.3 M FB 

Effective Volume =25 M3 

b) Sludge Pump Capacity = 15M3 / hr.@ 10M Head 

No. off =Two + One 

c) Stirrer Capacity = 1 0 HP 

MOC = MS FRP Coated 

No. off =One 

xix) Volute Press and Sludge Pump 

a) Volute Press Capacity= 10 M3 I hr. 

No. off =One 

a) Sludge Pump Capacity = 10 M3 / hr. @ 30 M head, each 

No. off 

xx) Chlorine Contact Tank: 

MOCandSize 

Effective Volume 

Hydraulic Retention Time 

Dechlorination Tank: 

MOC and Size 

Effective Volume 

Hydraulic Retention Time 

=Two 

=RCC • 5 M x 3M x 3M+ 0.3M FB 

=45M3 

=30 Minutes (Approx.) 

=RCC. 5 M x 3 M X 3 M + 0.3M FB 

=45M3 

=30 Minutes (Approx.) 

M/s Amrit Bottlers Pvt. Ltd. , Chandpur Harbans, Oabhasemar. Avodhva - 224133 
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xxl) Fish Pond: 

MOC and Size 

Effective Volume 

xxii)Treated Water Tank: 

MOCand Size 

Effective Volume 

xxlll) Filter Feed Tank: 

MOC and Size 

Effective Volume 

Chlorination and OechlorinationTank 

= RCC with Glazed Tiles- 3 M x 2.5 M x 2 M + 0.3 M FB 

=15M3 

= RCC - 5 M x 2.8 M x 2.5M + 0.3 M (FB) 

=35M3 

=5.6 M x 2.4 M x 2.6M + (FB) 

=35M3 

Filter Feed Cum Back Pump: 

Capacity 

No. off 

Filter Backwash Tank: 

Size 

Effective Volume 

MOC 

No. off 

xxlv) Pressure Sand Filter: 

Capacity 

MOC 

No. off 

xxv) Activated Carbon Filter: 

Capacity 

MOC 

No. off 

= 

= 
= 

= 

= 
= 

=42 M3 / hr., each 

=Two+One 

=2.6 M X 2.4 M X 2.6M + (FB) 

=15M3 

=RCC 

=One 

42 M3 / hr., each 

MS Epoxy Coated 

Two 

42 M3 / hr., each 

MS Epoxy Coated 

Two 

@ 

M/s Amrit Bottlers Pvt. Ltd., Chandpur Harbans, Dabhasemar, Avoclhva. 224133 Paae 12 
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Aeration tanks: There are four nos. of Twin Lobe Blowers (Capacity: 40 HP - Three Nos. and 30 HP -

one No), each, out of which three serve as working blowers, while the fourth one is a standby. These 

blowers provided enough aeration in aeration tanks. 

The total volume of 2000 M
3 

will be dealt with by Secondary Clarifier I & II by treating the flow almost 

equally through them 

Based on the above check, the units are adequate to treat flow upto 2000M3/day • 

CONCLUSIONS AND RECOMMENDATIONS: 

1. The Effluent Treatment Plant at M/s Amrit Bottlers Pvt. Ltd., Chandpur Harbans, Dabhasemar,Ayodhya • 

224133 is operational. 

2. One full-time person and operators in shifts are engaged at the ETP for its monitoring. In addition, one 

chemist with knowledge and experience in wastewater analysis is also engaged to maintain and monitor 

the ETP. In each shifts lab analysis of inlet and outlet effluent should be carried out to know the status of 

treatment and also for proper dosing. 

3. The ETP is based on an Aeration System Techn~logy which is a proven method for reduction of pollution 

load in soft drinks operations processes. 

4. The sizes, volume of the units and machinery installed at the ETP are sufficient enough to handle flow 

upto2000 m3/day with BOD of 600-680 mg/1 and COD of 1750-1850 mg/1 to meet the discharge 

standards when operated properly. 

5. The aeration capacity and their sizes are also good enough to supply the required amount of oxygen. 

6. Proper calibration of on-line monitoring system is recommended from time to time. 

7. In aeration tank the dosing of jaggery, Urea and DAP should be done to maintain C/N ratio. 

a. The sludge from the clarifier should be separated on regular basis. Regular removal and disposal of 

sludge (dried) is recommended. 

9. MBBR media should be cleaned I changed time to time as per the recommendation of ETP manufacturer 

to maintain the performance of ETP . 

Prepared by 

'f;.._~'f';A-' 
Dr. Kamlesh Nath 
Envirosustain Consultants Services 
Lucknow 

M/s Amrit Bpttlers Pvt. Ltd., Chand pur l-le~rbans, Dabhasemar, Avodhva- 224133 

Vetted by 

Dr.R~ 
Professor & Head 
Deptt. of Env. Sci. 
GBPUA&T, Pantnagar 
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'· Edward Food Rli!search .~ 'Jf.mtlysis Centre Limited 

ULR-TC581723000007273F QA.15.0.0.3 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad - 224133 

KIND ATTENTION: Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date : 30/03/2023 

Sample Registration Date : 31/0312023 

TEST REPORT 

REPORT NO : EFRAC/2023/ENV/01215 

ISSUE DATE : 07/04/2023 

CUSTOMER REF : TRF 

REF. DATE :30103/2023 

PAGE NO : 01 of 04 

SAMPLE DETAILS 

Sample Quantity Received :800 ml 

Sample Quantity Used :800 ml 

Sample Registration No : EFRAC/2023/ENV/01215/03/MB/ 03744 Sample Submitted/Drawn by :Client 

Sample Type : STP Inlet Water Sampling Date 

Batch No : Date of Sampling-25.03.2023 Sampling Method 

Sampler Name 

Sample Condition 

SAMPLE ANAL VSIS DETAILS 

Analysis Starting Date : 02/04/2023 Analysis Completion Date 

TEST RESULTS 

SL.NO. PARAMETER METHOD 

Mic:roblolo ic:al Parameters 

1 

Remarks : •• Less than 2 MPN/100ml ; Requirement given as per ES-RQ-225 

1!1~· moo !;. t ...... ...... : .. 

~nt ::t:. ~~.[{~;· 
:;:~$:·f~ft?.~ ~ .. "'""; t.fd~& 

. [!] !i:.~::t'(; 

:NA 

:NA 

:NA 

: Fit For Analysis 

: 06/0412023 

REQUIREMENTS 

Absent 

RESULTS 

Not Detected** 
- -·······-· -·-~-

~/.;.:''-.~;:. 4 ." . ' . . .. . ... ~:~: "<l~:t. . ' 
\. .;\ i 

Dr. Blsy.'apriya Das 
Group Leader 

AuthorizE!d Signatory 

LOQ:Limlt of Quantilation;BLQ:Below Limit of Quantitation;UOM:Unitof Measurement;MAX:Maxlmum;MIN:Minimum;NMT:Not More Than;NL T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And C~nditions Related To The Test Report Issued) at the last page after the end of Test' Report 

Research & Analysis Centre:Subhas Nagar,PO:NIIgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 
Email :efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB1921 PLC004311 
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ULR-TC581723000007273F QA.15.0.0.3 

ISSUED TO 

Amrit Bottlers Private limited 

Chandpur Harbans, P.O.Dabhasemar 

Falzabad - 224133 

KIND ATTENTION : Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 30/03/2023 

: 31/0312023 

TEST REPORT 

REPORT NO : EFRAC/2023/ENV/01215 

ISSUE DATE : 07/04/2023 

CUSTOMER REF : TRF 

REF. DATE :30/03/2023 

PAGE NO : 02 of 04 

SAMPLE DETAILS 

Sample Quantity Received :4000 ml 

Sample Quantity Used :4000 ml 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/01215/03/WC/ 05069 

: STP Inlet Water 

Sample Submitted/Drawn by 

Sampling Date 

:Client 

:NA 

Batch No : Date of Sampling-25.03.2023 Sampling Method :NA 

Sampler Name :NA 

Sample Condition : Fit For Analysis 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 01/04/2023 Analysis Completion Date : 07/04/2023 

TEST RESULTS 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS 

Physical and Chemical Parameters 

Total Ammonia mg/L 
APHA 23rd Edition 

N/A Max:2 1 4500 NH3 C 

APHA 23rd Edition 

2 Bio-Chemical Oxygen Demand (BOD) (5 Days) mg/L 521 0 B & IS 3025 N/A Max:50 
(Part 44) : 1993 

Chemical Oxygen Demand (COD) mg/L 
APHA 23rd Edition 

N/A Max:150 3 
5220 8 

Residual free Chlorine mg/L 
APHA 23rd Edition 

0.05 Max:0.1 4 
4500CIG 

Hazen 
APHA 23rd Edition 

N/A Max:100 5 Colour 
2120 c 

Remarks :None. 

RESULTS 

5.60 

61 

213.50 

·.:0.05 

2 

i(~;~ ,"~ ''<; 
i'l c ,.,. • . •. '•-""' 
tl "t·. / <''-. 
: i , I ~ ' 
't ~f~"'"~-~"~·s".:~ 
\~\; ~·"C'.· ~· i. 

Ranadip Chakraborty 
(E. CODE: EC56747) 
Authorized Signatory 

.. 

I ... • . 

.... I 

·, 

LOQ:Limit of Quanlitation;BLQ:Below Limit of Quantilatlon;UOM:Unit of Measurement;MAX:Maxlmum;MIN:Minimum;NMT:Not More Than;NLT:Not. Less Than. · · · • • 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:NIIgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 
Email:efraclab@efrac.org,Website:www.efrac.org,CIN·U241 OOWB1921 PLC004311 
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ULR-TC581723000007273F 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans. P.O.Dabhasemar 

Faizabad - 224133 
KIND ATTENTION : Mr.Sanjay $ingh 

SL.NO. PARAMETER 

Phvsical and Chemical Parameters lContd.l 

6 Oil & Grease 

7 pH Value 

~fr.ac 
Edward Food Research eJ Analysis Centre limited 

@ f: , . 

t t 
' e:JA.15.0.0.3 

... ,, 
TEST REPORT 

REPORT NO : EFRAC/2023/ENV/01215 . 
ISSUE DATE :07/0412023 

CUSTOMER REF : TRF 

REF. DATE :30/03/2023 

PAGE NO : 03 of 04 
'I 'i 

TEST RESULTS 

UOM METHOD LOQ REQUIREMENTS RESULTS 

mg/L 
APHA 23rd Edition 

NIA Max:10 
5520 B 

12 

APHA 23rd Edition 
N/A 6.5·8.0 - 7.8 

4500 H+ B .. . , 

8 Phosphorous (P) mg/L 
APHA 23rd Edition 

4500 P D 

9 Total Suspended Solids (TSS) mg/L 
APHA 23rd Edition 

2540 D 

Total Dissolved Solids (TDS) mg/L 
APHA 23rd Edition 

10 2540 c 

Sulphates mgiL 
APHA 23rd Edition 

11 4500804-- E 

Temperature 
.. 

'C 
APHA 23rd Edition 

12 2550 B 

Hexavalent Chromium (as Cr6+) mg/L 
APHA 23rd Edition 

13 3500 CrB 

Surfactants (LAS)-reactlng to methylene blue mg/L 
APHA 23rd Edition 

14 5540C 

Total Nitrogen mg/L 
APHA 23rd Edition 

15 4500 N 

Dissolved Oxygen 
APHA 23rd Edition 

16 mg/L 
45000C 

Remarks :None. 

N/A Max:2 

NIA Max:50 

N/A Max:2000 

N/A Max:250 

N/A --

0.02 --

N/A Max:0.5 

N/A Max:5 

N/A Min:4.0 

4.34 

54 

606 

35.21 

~4.5 

<0.02 

0.18 

9.10 

I 
<0.1 I 

_ ... ·-~)--~~:,,_ 
1 .·.· - .. : ' '· .. 
" ' ,' ,/ '• t 

'1-~ / . '. . 
·, 1f .• n~n,··l'.--~ 
;\ '< t ~ • ..:•:.t, r· i 

Ranadip Chakraborty 
(E. CODE: EC56747) .. 

Authorized Signatory 

LOQ:Limit of Quanlitatlon;BLQ:Below Limit of Quantitatlon;UOM:Unlt of Measurement;MAX:Maximum;MIN:Minlmum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page alter the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2600, 
Email :efraclab@efrac.org, Website:www.efrac.org,CIN·U241 OOWB1921 PLC004311 
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Edward Food Research e: Analysis Centre Limited 

® 
ULR-TC581723000007273F 

ISSUED TO 

Amrlt Bottlers Private Umited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad- 224133 

KIND ATTENTION: Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date : 30/03/2023 

Sample Registration Date : 31/03/2023 

QA.15.0.0.3 

TESTREPORJ 

REPORT NO : EFRAC/2023/ENV/01215 

ISSUE DATE :07/0412023 

CUSTOMER REF : TRF 

REF. DATE :30/03/2023 

PAGE NO : 04 of 04 

SAMPLE DETAILS 

Sample Quantity Received : 200 ml 

Sample Quantity Used : 200 ml 

Sample Registration No : EFRAC/2023/ENV/01215/03/MT/ 04997 Sample Submitted/Drawn by : Client 

Sample Type : STP Inlet Water Sampling Date : NA 

Batch No : Date of Sampling-25.03.2023 Sampling Method : NA 

Sampler Name : NA 

Sample Condition :Fit For Analysis 

SAMPLE ANALYSIS DETAILS. 

Analysis Starting Date : 01/04/2023 Analysis Completion Date : 04/04/2023 

TEST RESULTS 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS RESULTS 

Heavv Metals 

1 Aluminium (AI) mg/L 
APHA 23rd Edition 

0.001 
3125 8 

2 Cadmium (Cd) mg/L 
APHA 23rd Edition 

0.0002 
3125 8 

3 Total Chromium(Cr) mg/L 
APHA 23rd Edition 

.0.001 
3125 8 

4 lron(Fe) mg/L 
APHA 23rd Edition 

0.001 
3125 B 

5 Lead (Pb) mg/L 
APHA 23rd Edition 

0.0002 
3125 B 

--

Remarks : The sample conforms to the requirements of ENV-RQ-225 for the above tested parameters only. 

Max:o.1o 

Max:0.02 

Max: 0.10 

Max:0.10 

Max: 0.10 

0.003 

<:0.0002 

0.001 

0.078 

<:0.0002 

Arun Kumar 

(E. CODE: EC56744) 
Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Noi Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

**END OF THE TEST REPORT** 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2800, 
Email:efraclab@efrac.org, Webslte:www.efrac.org,CIN-U241 OOWB1921 PLC004311 
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efJOC 

Edward Food Research ~Analysis Centre Limited @·· 
ULR-TC5B1723000007274F OA.1 5.0.0.3 

ISSUED TO 

Amril Bolllers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad - 224133 

KIND ATTENTION : Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 30/03/2023 

: 31/03/2023 

TEST REPORT 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

SAMPLE DETAILS 

: EFRAC/2023/BNV/01216 

: 07/04/2023 

:TRF 

: 30/03/2023 

:01 of 04 

Sample Quantity Received :BOO ml 

Sample Quantity Used : BOO ml 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/01216/03/MB/ 03745 

: STP Outlet Water 

Sample Submitted/Drawn by : Client 

Sampling Date : NA 

Batch No : Date of Sampling-25.03.2023. Sampling Method : NA 

Sampler Name : NA 

Sample Condition : Fit For Analysis 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 02/04/2023 Analysis Completion Date : 06/04/2023 

TEST RESULTS 

SLNO. PARAMETER METHOD REQUIREMENTS 

leal Parameters 

1 Absent 

Remarks : •• Less than 2 MPN/1 OOml ; Requirement given as per ES·RQ-225 

1!1(1" ....... ~1!1 .,.; ··1l! .......... 
~ ... ~":-;f.~~~:· 
~':'~:f~~t.<~~-1 • ;.. .. ::1< 

,&~~~~~~··.: r.~r..:.:... .... . ..• 
L:JI.t::-."t-. . •• 

RESULTS 

Not Detected** 

~/~.;.-~· --- .~" 
~· ' 

{:r :::~ . r 
: ,' •''f! 

'\ .:.'~~::· :{. 

Dr. Biswapriya Das 

Group Leader 
Authorized Signatory 

LOO:Limit of Quantitation;BLO:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not.Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And C~nditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800 
Email:efraclab@efrac.org,Website:www.efrac.org,CIN·U241 OOWB1921 PLC004311 ' 
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Edward Food Research ~Analysis Centre Limited 

~\ 
r· 

ULR-TC58172300000727 4F QA.15.0.0.3 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabh~emar 

Faizabad - 224133 
KIND A TIENTION : Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 30/03/2023 

: 31/03/2023 

T.EST REPOR1 

REPORT NO : EFRAC/2023/ENV/01216 

ISSUE DATE : 07/04/2023 

CUSTOMER REF : TRF 

REF. DATE :30/03/2023 

PAGE NO : 02 of 04 

SAMPLE DETAILS 

Sample Quantity Received :4000 ml 

Sample Quantity Used :4000ml 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/01.216103/WC/ 05070 

: STP Outlet Water 

Sample Submitted/Drawn by :Client 

Sampling Date :NA 

Batch No : Date of Sampling-25.03.2023. Sampling Method :NA 

Sampler Name :NA 

Sample Condition : Fit For Analysis 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 01/04/2023 Analysis Completion Date : 07/04/2023 

TEST RESULTS 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS 

Physical and Chemical Parameters 

Total Ammonia mg/L 
APHA 23rd Edition 

N/A Max:2 1 4500 NH3 C 

APHA 23rd Edition 

2 Bio-Chemical Oxygen Demand (BOD) (5 Days) mg/L 5210 B & IS 3025 N/A Max:50 
{Part44) : 1993 

Chemical Oxygen Demand (COD) mg/L 
APHA 23rd Edition 

N/A Max:150 3 5220 B 

Residual free Chlorine mg/L 
APHA 23rd Edition 

0.05 Max:0.1 4 4500CIG 

Hazen 
APHA 23rd Edition 

N/A Max:100 5 Colour 
_ ~2121LC 

----··--·····-·-~ ·······-·~· -~ -·--- ·······-·- --

Remarks :The Sample conforms to the requirements of ENV-RQ-225. 

RESULTS 

1.54 

5.6 

36.94 

<:0.05 

<1.0 

_,/--~-~-·- ;~ ., 
·l :') ,• .. -·~ '' ... , • 

qi'/ • ~ 
:i ~(,,,,,l,.,·:r· ·"·' · 
'.\':-".\ ~ :.--~~p ~ t: 

Ranadip yhakraborty 
(E. CODE: EC56747) 
Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantit~lion;UOM:Unlt of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & 'Analysis Centre:Subhas Nagar,PO:Nllgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2800, 
Emall:efraclab@efrac.org, Webslle:www.efrac.org,CIN·U241 OOWB1921 PLC004311 
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; ~{rae 
Edward Food Research eJ Analysis Centre Limited r ~' 

ULR-TC581723000007274F 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasen:ar 

Faizabad - 224133 
KIND ATTENTION : Mr.Sanjay Singh 

Sl.NO. PARAMETER 

Phvslcal and Chemical Parameters (Contd.l 

6 Oil &Grease 

7 pH Value 

8 Phosphorous (P) 

9 Total Suspended Solids (TSS) 

10 Total Dissolved Solids (TDS) 

11 Sulphates 

12 Temperature 

13 Hexavalent Chromium (as Cr6+) 

QA.15.0.0.3 

T~ST REPORT 

REPORT NO : EFRAC/2023/ENV/01216 

ISSUE DATE : 07/04/2023 

CUSTOMER REF : TRF 

REF. DATE :30/03/2023 

PAGE NO : 03 of 04 

TEST RESULTS 

UOM METHOD LOQ REQUIREMENTS RESULTS 

mg/L 
APHA 23rd Editlon 

5520 B 
N/A Max:10 4 

APHA 23rd Edition 
N/A 6.5·6.0 - 7.7 

4500 H+ B 

mg/L 
APHA 23rd Edition NIA Max:2 

4500 P 0 
0.24 

mg/L 
APHA 23rd Edition 

N/A Max:50 I 
25400 

20 

mg/L 
APHA 23rd Edition 

N/A Max:2000 
I 

2540 c 1126 I 
mg/L 

APHA 23rd Edition NIA Max:250 
4500804 .. E 

23.96 
I 

"C 
APHA 23rd Edition 

N/A I -- 24.6 
25508 

mg/L 
APHA 23rd Edition 

0.02 I -- <0.02 
3500 CrB 

APHA 23rd Edition 
0.10 Max:0.5 <0.10 14 Surfactants (LAS)-reacting to methylene blue mg/L 

5540 c I 

Total Nitrogen mg/L 
APHA 23rd Edition NIA 15 4500 N 

16 Dissolved Oxygen mg/L 
APHA 23rd Edition 

N/A 
4500 oc 

Remarks : The Sample conforms to the requirements of ENV-RQ-225. 

Max:5 

Min:4.0 

3.22 

5.42 
-

~/~·~~· ,;.:.~~·-
ii ·t. / .... t., I~ . '~. l ~,.., (,,.u"f'f}:~.r·. · .... ·. ,' ... 
\~\ ~':'•H~,,,_t' ,, .. ' 

/ __ .... _ 

Ranadip Chakraborty 
(E. CODE: EC56747) 
Authorized Signatory 

LOQ:Limit of Quantitalion;BLQ:Below Limit of Quantltation;UOM:Unlt of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page alter the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2600, 
Email:efraclab@efrac.org, Webslte:www.efrac.org,CIN·U24100WB1921 PLC004311 
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efrac 
Edward Food Research eJ Analysis Centre Limited 

® ~ 

~-
ULR-TC581723000007274F 

ISSUED TO 
Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad - 224133 
KIND ATTENTION : Mr.San)ay Singh 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date : 30/03/2023 

: 31/03/2023 

OA.15.0.0.3 

TEST REPORT 

REPORT NO : EFRAG/2023/ENV/01216 

ISSUE DATE :07/04/2023 

CUSTOMER REF : TRF 

REF. DATE :30/03/2023 

PAGE NO : 04 of 04 

SAMPLE DETAILS 

Sample Quantity Received :200ml 

Sample Quantity Used :200m! Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/01216/03/MT/ 04998 

: STP Outlet Water 

Sample Submitted/Drawn by :Client 

Sampling Date :NA 

Batch No : Date of Sampling-25.03.2023. Sampling Method :NA 

Sampler Name :NA 

Sample Condition : Fit For Analysis 

SAMPLE ANAL VSIS DETAILS 

Analysis Starting Date : 01/04/2023 Analysis Completion Date : 04104/2023 

TEST RESULTS 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS RESULTS 

HeavY Metals 

Aluminium (AI) mg/L 
APHA 23rd Edition 

0.001 1 3125 B 

Cadmium (Cd) mg/L 
APHA 23rd Edition 

0.0002 2 3125 B 

3 Total Chromium(Cr) mg/L 
APHA 23rd Edition 

0.001 
3125 B 

Iron( Fe) mg/L 
APHA 23rd Edition 

0.001 4 3125 B 

Lead (Pb) mg/L 
APHA 23rd Edition 

0.0002 5 3125 B 

Remarks :The sample conforms to the requirements of ENV-R0-225 for the above tested parameters only. 

Max: 0.10 

Max: 0.02 

Max: 0.10 

Max: 0.10 

Max: 0.10 

<0.001 

<0.0002 

<0.001 

0,088 

O.o1B 

Arun Kumar 
(E. CODE: EG56744) 
Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maxlmum;MIN:Minlmum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

.. END OF THE TEST REPORT'* 

Research & Analysis Centre:Subhas Nagar,PO:NUgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2800, 
Email:efraclab@efrao.org,Website:www.efrac.org,CIN·U24100WB1921 PLC004311 
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Te.st Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.001 

Report Control No 

Customer Provided Information 

Sample Name • SPENT CARBON 

Customer Name 

Customer Address 

Postal Code 

State 

Country 

Sample Qty. 
Reed. 
Sampling 
Location 

Lab Provided Information 

Sample Type 

Received on 

Registered on 

Test Start-End Date 

NABL Group 

NABL Sub Group 

NABL Accredited Tests 

Analysis 

DISCIPLINE: 
F.collforms 

Salmonella spp 

DISCIPLINE: 
Chlordane 

Endrin 

AMRIT BOTILERS PRIVATE LIMITED 

CHANDPUR HARBANS P.O. DABHASEMAR 

224133 

Uttar Pradesh 
INDIA 

1kg 

SPENT CARBON 

SPENT CARBON 

24/04/2023 

24/04/2023 

24/04/2023 - 05105/2023 

Pollution & Environment 
Wastes (Liquid/Slurry/Sludge/Solid/Semi-Solid) 

BIOLOGICAL 

CHEMICAL 

Method 

APHA 23 Edn Chapter 9221.E 

APHA 23nd Edn 92608 

USEPA8081A: 1996(by 
GC-MSIMS) 
USEPA B081A: 1996 (by 
GC-MS/MS) 

Heptachlor & its epoxide USEPA 8081A: 1996 (by 
GC-MS/MS) 

Hexachlorobenzene 

Lindane 

USEPA 8081A: 1996 (by 
GC-MSIMS) 
USEPA 80B1A: 1996 (by 
GC-MS/MS) 

Page 1 of 5 

CER0000384645 

Result 

<1.8 

Absent 

<3.0 

<3.0 

<3,0 

<3.0 

<3.0 

Issue Date 

JOE No 

Unit 

MPN/100ml 

per25g 

)JQIL 

)JQIL 

j.tg/L 

JJQIL 

j.tg/L 

TC-5006 

05/05/2023 

CE23-000719 

Requirement/Limit 
As per Client 

Min Max 

30 

20 

8 

- 30000 

- 400 

Thl$ document Is Issued by the Company under its Genelllll conditions. of Sol\'leo printed tmtrtaaot or ::~v:~llo.bta on request and accessible ;at htipl/www.sgsgroup.in/en-GBffsrms-and-Conditiomta:&px for eloc:tronie documents 
WoWJ.mga~rnll.nrrrw_a-do~htm. Attention Is dm'M'I 10 tho Iimil::I:Uon of Jillbtlity, lndemnitie:ttltm and jlntSd\dion !!':.Sues de6ned thoreln, Any holder of lhis dacumont is atfv:l.Sod that tnfai'I'Mtion CiOnbined tmroon reftocts tho Company's 
at tho limo oF its intoMnf«i only and within lhe trmlla or Client's Instructions, If any, Tho Comp;my's Golo rosponslbltily ia. to tts Cfient and Ws document dOes nat exnmral& p:ntios to a trar=;dicn from oxordslng all their rlghf.G nnd 
un.der lhe tmns:ac.Uon aocumants. Any t.m~ulholized alteration. fcr;ery cr falsification of tho content ol' ::tppoar.anco of this doc.tmont ia tJn!av.1ol and otfcndera m;ry bo proso«llod to tho futlnt tx1tnt of lho law. Tho laborato.ry '!h:;dl bo 
an tha !nform:ation provided in tho roport, excopt when lnlormation and fn&truclion !crapadl"~e seopo oftutlrlg Is provldad by tho cutotcroor. 

!Jn!OSI!J othnrwiso atated lho rosult:l shown in this tHt mport tl!fer onty tc lha samp!e(s) tas-ted and &ueh &.1:mple(5} are rotainad for 7 dny$ (in case of PQri$h<able Items) and 30 dar.t fOr all olher &:~mpln. Tho :s.::unpltJ$ from mgtJtatcry bodlas ara 

ta ba retain ad oo. apae:lfled This doeumontettnnot bo mprodueed ellteept In full Without prier writtDn opprovnl eru.c Company 

For your v;aluabln feodbatk J:(tase ct!c:k nn lbls Unk htm« /l!as!!urvm mmttr!cs C(lml@tfqunJSV gP7Wf1m3Uyf4vt 

SGS India Pvt. Ltd 
Multi Laboralory, 2B 811 (SP), 28 812 (SP),IInd Main Road, Opposlle lo Slale Bank of India, AmbaUur lndusllial Eslale, Channa!- 600 056, Tel: 91·44-66081600 

Rend & com. Off: SGS House, 48. A.S. Mam, Vlkhroll (West). Mumba~400083. Tel: (022) 2579B4211o 28 Fax: (022) 2579843110 35 www.s~s.com 

Member orthe SGS Group (SGS SA) 

•' 
·,. 
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Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.001 

Report Control No CER0000384645 

NABL Accredited Tests 

Analysis Method Result 

Methoxychlor USEPA8081A: 1996 (by <3.0 
GC-MS/MS) 

2,4,5-TP or Fenoprop (Silvex) USEPA8081A: 1996 (by <3.0 
GC-MSIMS) 

2,4·0 USEPA 8151A: 1996 {by <3 
LC-MSIMS) 

Pentachlorophenol USEPA8041A: 2007 (by <25 
GC-FID) 

2,4,5-Trlchlorophenol USEPA8041A: 2007 (by <25 
GC-FID) 

2,4,6· Trichloroph enol USEPA8041A: 2007 (by <25 
GC-FID) 

2·Methylphenol (a-Cresol) USEPA B041 A: 2007 (by <25 
GC-FID) 

3-Methylphenol & 4-Methylphenol (m USEPA8041A: 2007 (by <25 

& p-Cresol) GC-FID) 

Total cresol (o, m, p) USEPA8041A: 2007 (by <25 
GC-FID) 

Phenol USEPA 8041 A: 2007 (by <25 
GC-FID) 

Chlorobenzene USEPA 1311: 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Carbon tetrachloride USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Chloroform USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
by GC-MS) 

1 ,2-dichloroethane USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
by GC-MS) 

1, 1-dichloroethene US EPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

1 A-dichlorobenzene USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Hexachlorobutadiene USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Trichloroethylene USEPA 1311: 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Tetrachloroethylene USEPA 1311: 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
by GC-MS) 

Page 2 of 5 

Issue Date 

JOE No 

TC·5C06 

05/05/2023 

CE23-000719 

Requirement/Limit 

Unit As per Client 

Max 
10000 

(JQIL 1000 

JJg/L 10000 

(Jg/L 100000 

pg/L 400000 

pg/L 2000 

(Jg/L 

pg/L 

(Jg/L 4200000 

(Jgll 5000 

(Jg/L 100000 

(Jg/L 500 

pg/L 6000 

(Jg/L 500 

pgll 700 

pg/L 7500 

(Jg/L 500 

IJgiL 500 

(Jg/L 700 

TNs document is ts.wed by the Company under its Gonenll Conditions of Sotvk:o printed overleaf or ~v:Jl1ilblo en roque:st and acceutb!a at http'/ftmw.sgsgroup.lnlt.tn·GBIToflW'....and.Conditions.aspx for oroctmnlc dOIA!monb 
\WIW',sgs.eomltarms_e--doeumenlhtm. AHttntlon Is dtn\'if'l tn lhD limi1ati:ln or liabifity. lndomniftcat!cn tand jull5d!etkln iauaG de:linod tnoroin. Any holtfat d this docutrnmt is odviood thot information c:ontamod horoon mtiKU: 1M Ctlmpan}'o findings 
ot tho time of ibJ tntorwn~n only and within tho fimltn of Cflanre lnstructions, If any. Th& Comp:ln)'o sc!tJ rnsponsibnity Is to Its Ctlont and thlz document don net exonomto potties lD a Wrtsadion from oxorcisJng on tholr rights and obfigatlons 
under 1M tmnsactJon documents Any ttnill.llhori::cd altorat.ion, forgery or fOIIIJiifieoUcn of tho contont cr q:ppolltanca of thiS dcCI.Imont Is uf'llawful ond clfondCt'l may bo proa.ecuted to lho fullelt extent of tho- law rho labor;atcry 11hall bo Mllpt)Mible fo1 
an lhe Information provided in tJlO' report, except vlhon Inform=:~ lien lilm:l tnsln .. u:.U.On far sptteifie &eOpe of tcsl.mgls providod by the cu~r. 

Unleu ottuuwilioO ctattd the results llhown In thla tost report rufor only tc the &:OJmpltr{a) tested nnd Gueh umptn{n) are reblnod for 1 d:.ya (In ct~m of ponllohublo itemlll} and 30 dlly5 far aU other s.:~mpoa Tho ~mploG fmm ntgulai.Ory bodJcs am 
to bo f'Qblnod as ~ealiG This doeumant cannot bo tapmdUood axe apt In fi.IH, without pr!cr wtit!Qn :approval at UUI Company 

For yaut vaht4bht f&itdback pun dick On thts fink trttns11&MSU'Y(tU ID!aftrie! mmliftoffmmfSV wpz;w1 kg3Nyf4v1 

SGS India Pvt. Ltd 
MuHI Laboralol)'. 28 B/1 {SP), 28 812 (SP), lind Main Road, Oppos~eto Slate Bank of India, Amballur Industrial Estate. Chonnal- 600 058, 1lll: 91-44·66081600 

Reod & Con>. Olf: SGS House. 48. A.S. MarQ. Vlknroll !Wesll. Mumbol-400083. Tel : {0221257984211o 2B Fax: 1022125798431 to 35 www.sRs.com 

Member of the SGS Group (SGS SA) 

232



I :·· ~, 

Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.001 

Report Control No CER0000384645 

NABL Accredited Tests 

Analysis Method Result 

Viny I Ctii'Oride USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC..MS) 

Benzene USEPA 1311: 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Arsenic as As USEPA 1311: 1992 & USEPA <0.1 

200.8: 1994 by ICP-MS 
BariumasBa USEPA 1311 : 1992 & US EPA 0.4 

200.8: 1994 by ICP-MS 
Cadmium as Cd USEPA 1311: 1992 & USEPA <0.1 

200.8: 1994 by ICP-MS 
Total chromium as Cr USEPA 1311 : 1992 & USEPA <0.1 

200.8 : 1994 by ICP-MS 
Lead as Pb USEPA 1311 : 1992 & USEPA <0.1 

200.8: 1994 by JCP-MS 
Mercury as Hg USEPA 1311 : 1992 & USEPA <0.1 

200.8 : 1994 by ICP-MS 
Selenium as Se USEPA 1311 : 1992 & USEPA <0.1 

200.8 : 1994 by JCP-MS 
Silver asAg USEPA 1311: 1992 & USEPA <0.1 

200.8:1994 by ICP-MS 
Bismuth as Bi USEPA 1311 : 1992 & USEPA <0.1 

200.8: 1994 by ICP-MS 
Cobalt as Co USEPA 1311: 1992 & USEPA <0.1 

200.8: 1994 by ICP-MS 
Zinc asZn US EPA 1311: 1992 & USEPA <0.1 

200.8: 1994 by ICP-MS 
Polychlorinated biphenyls (PCB) USEPA 1311 : 1992 & USEPA <0.05 

8082A: 2007 (by GC..MS) 
Total releasable HCN US EPA Chapter- 7 of SW-846: <10.0 

2020 & 9213: 1996 
Corrosive (i) & (iii) pH at 25 •c USEPA 9040C: 2004 4.41 

lgnltablllty or Flammability (Flash ASTM D7094: 2013 (Modified No flash @80 

point) continuously closed cup flash 
point method) 

Comment ASTM D7094: 2013 (Modified Non flammable 
continuously closed cup flash 
point method) 

Reactive (iv) Total releasable H2S US EPA Chapter- 7 of SW-846: <10.0 
2020 & 9034: 1996 

Nitrobenzene SO-IN-MUL-TE-085 <0.1 

Methylethylketone 50-IN-MUL-TE-085 <1.0 

Hexachloroethane SO-IN-MUL-TE-085 <0.1 

Toxaphene (Camphechlor) SO-IN-MUL-TE-085 <3 

Page 3 ofS 

Issue Date 

JOE No 

Unit 

TC-5006 

05/05/2023 

CE23-000719 

Requireme ntll.imit 

As per Client 

Min Max 

tJg/L 

tJg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

tJg/L 

mg/kg 

·c 

mg/kg 

mg/L 

mg/L 

mg/L 

)Jg/L 

-

-

-
-
-

-
-
-
-

-
-
-
-

-

200 

500 

5.0 

100.0 

1.0 

5.0 

5.0 

0.2 

1.0 

5.0 

5.0 

5.0 

150.0 

50000 

!!:2or~ 12 

<60 

2 

200 

3 

500 
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Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-00071 9.001 

Report Control No CER0000384645 

NABL Accredited Tests 

Analysis Method Result 

Page 4 of 5 

Issue Date 

JOE No 
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TC-5006 

05/05/2023 

CE23-000719 

Requirement/Limit 
As per Client 

Min Max 
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Report No CE23-000719.001 

Non-Accredited tests 

Analysis 

DISCIPLINE: CHEMICAL 
Pyridine 

2,4-Dinitrotoluene 

Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report Control No 

Method 

In-house SOP by GC-MS & 
GC-MS/MS 
In-house SOP by GC-MS & 
GC-MS/MS 

CER0000384645 

Result 

Absent 

Absent 

Remark: Toxicity parameters were analyzed In TCLP leachate 
TCLP leachate prepared as per USEPA 1311 method 

Per pro SGS India Private Ltd 

~~,<1 
Nathiya_J 

Authorized Signatory 

Page 5 of5 

Issue Date 

JOE No 

Unit 

@ 

05/05/2023 

CE23-000719 

Requirement/Limit 
As per Client 

Min Max 

J.lg/L 35000 

)Jg/L 30000 

Per pro SGS India Private Ltd 

K_MANOHARAN 

Authorized Signatory 

****End of Report•••• 
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:I 
Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.002 

Report Control No 
Customer Provided Information 

Sample Name • WfP SLUDGE 

Customer Name 

Customer Address 

Postal Code 

State 

Country 

Sample Qty. 
Reed. 
Sampling 

Location 

Lab Provided Information 

Sample Type 

Received on 

Registered on 

Test Start-End Date 

NABLGroup 

NABL Sub Group 

NABL Accredited Tests 

Analysis 

DISCIPLINE: 
F.coliforms 

Salmonella spp 

DISCIPLINE: 
Chlordane 

Endrin 

AMRIT BOTTLERS PRIVATE LIMITED 

CHANDPUR HARBANS P.O. DABHASEMAR 

224133 

Uttar Pradesh 

INDIA 

1kg 

wrP 

WfPSLUDGE 

24/04/2023 

24/04/2023 

24/04/2023 - 05/05/2023 

Pollution & Environment 

Wastes (Liquid/Slurry/Sludge/Solid/Semi-Solid) 

BIOLOGICAL 

CHEMICAL 

Method 

APHA 23 Edn Chapter 9221.E 

APHA 23nd Edn 92608 

Heptachlor & its epoxide 

USEPA8081A: 1996 (by 
GC-MS/MS) 
USEPA8061A: 1996 (by 
GC-MS/MS) 
USEPA6061A: 1996 (by 
GC-MSIMS) 
USEPA8081A: 1996 (by 
GC-MSIMS) 

Hexachlorobenzene 

Lindane USEPA B081A: 1996 (by 
GC-MS/MS) 

Page 1 ofs 

CER0000384645 

Result 

<1.8 

Absent 

<3.0 

<3.0 

<3.0 

<3.0 

<3.0 

[!)~ 
r·~-- = 
~ 

i:!l~--.- -· )J 
TC·5006 

Issue Date : 05/05/2023 

JOE No ~ CE23-000719 

Requirement/Limit 

Unit As per Client 

Min Max 

MPN/100ml 

per25g 

IJQ/L - 30 

IJ9/L - 20 

IJg/L 8 

IJQIL - 30000 

IJQ/L 400 

Thi:~ document Is l~d by tho Comp;my t.rnder its Genolill Ccndilion:t gf SofVicu prlnled ovol'lnf or aval1;~b!e on requost ond aCOJuiblo at htl¢/fflJW.sgsgmupJnlen-GBfTonns-and.Condilions.ospx for &leetronlc documents 
WVNI&Q$ectrlllnrm,_e-documonlhtm Atttntion hi drawn 10 ltla 11mlbtlon of liability, lndomniflCOltion nnd Jl.111sdidian luuca dollnod ttutre'in Any holdor of thhil document b ndvl&od th:.t lnfctmabon ecnt.:l!ncd hereon roi'loct!i tho Componft> findings 
at tho llmo of ll.ll lnterventon only ond \'Alhlrt tho llmts of Cli~nt'a ln'ltn~t:tku'>S, if any, Tho C(lmp:J11y't; ~o tnspoMibllity Ia to lhl Cl!ont and thl& dGCUmant don not oll:on~~m~to partioo to a lr.linsndltm from oxcrcislng on theit rights of\d ob1igatlono 
under tho troncaetion documents My un::urlhort:ed alt&ralion, forgery 01 fals.lflcallan of the contont cr J:Jppeanmca of this documonl Ia un!awful and offnndera may be pto~eculftt to the fulhtr;:t Client of lhiJ low. Tha labon~tory Ut:~U bo rospcuu.iblo hn 
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--------------------------------------------------------------------------

f , .. 

Te.st Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.002 Issue Date 

JOE No 

Report Control No CER0000384645 

NABL Accredited Tests 

TC-5006 

05/05/2023 

CE23-000719 

RequirementJLimit 

Analysis Method Result Unit As per Client 

Min Max 
Methoxychlor US EPA 8081A: 1996 (by <3.0 !Jg/L 10000 

GC-MSIMS) 
2,4,5-TP or Fenoprop (Silvex) USEPAB081A: 1996(by <3.0 J.lg/L 1000 

GC-MS!MS) 
2,4-D USEPA8151A: 1996 (by <3 J.lgiL 10000 

LC-MS/MS) 
Pentachlorophenol USEPA8041A: 2007 (by 486.9 !Jg/L 100000 

GC-FID) 
2,4,5-Trichlorophenol USEPA8041A: 2007 (by <25 J.lg/L 400000 

GC-FID} 
2,4,6-Trichlorophenol USEPA 8041 A: 2007 (by <25 J.lQ/L 2000 

GC-FID} 
2-Methylphenol (o·Cresol) USEPA 8041 A : 2007 (by <25 J.Jg/L 

GC-FID) 
3-Methylphenol & 4-Methylphenol (m USEPA8041A: 2007 (by <25 !Jgfl 

& p-Cresol) GC-FID) 

Total cresol (o, m, p) USEPA 8041 A : 2007 (by <25 IJg/L 4200000 
GC-FID) 

Phenol USEPA8041A: 2007 (by <25 !Jg/L 5000 
GC-FID) 

Chlorobenzene USEPA 1311: 1992 & USEPA <0.1000 iJQIL 100000 
5030C : 2003 (purge-and-trap 
by GC-MS) 

Carbon tetrachloride USEPA 1311 : 1992 & USEPA <0.1000 !JgiL 500 
5030C : 2003 {purge-and-trap 
by GC-MS) 

Chlor9form USEPA 1311 : 1992 & USEPA <0.1000 IJg/L 6000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

1,2-dlchloroethane USEPA 1311: 1992 & USEPA <0.1000 !JQIL 500 
5030C : 2003 (purge-and-trap 
by GC-MS} 

1, 1-dichloroethene USEPA 1311 : 1992 & USEPA <0.1000 iJQIL 700 
5030C : 2003 {purge-and-trap 
byGC-MS} 

1 ,4-dichlorobenzene USEPA 1311 : 1992 & USEPA <0.1000 IJQIL 7500 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Hexachlorobutadiene USEPA 1311 : 1992 & USEPA <0.1000 IJQIL 500 
5030C : 2003 {purge-and-trap 
by GC-MS) 

Trichloroethylene USEPA 1311 : 1992 & USEPA <0.1000 IJQIL 500 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Tetrachloroethylene USEPA 1311 : 1992 & USEPA <0.1000 J.IQ/L 700 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Page 2 of 5 
Thia doet.~mflnt ts. tsm~~d by the Company under ib General CO!lditiana of SvMeo printed ovortoaf or av:;~ij;~blo on requa$t and acceSSJb!e td httplftNm '5(l!'oOroup mlsn-GBtronn5->Jnd..Condiliontul"PX for elcettonic documents 
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under tho tr:uu;;u::ucn doctm'\Onl.# Atrf un:authorh:ed Dltar.~tion, forgery cr fa!Ufic;~:tjan Of tho cantorrt or appoamnee cr thiS document •• unlawful and offondoro mny bo pmaocutod to ltto fulli!:st OJt:lant \he taw Tho kfboratotv WU bo m&ponsiblo fen 
.,u \he mformaf.Jon providsd In \hC report, except when lnfatm:»tian and llutructian far Gpadfic r.e:opa oftcs!lng is ptOVkl'od by tha c1.11stomar 

Unless othetwiso Gtlted tho tOS1.11ts r.hav.n In Uris tast roport rofor only to tho aamplc{s) tasted nnd such ~:~rnplo('S} am mt:llned for 7 days (in CJSO of pori~bla ttems) and 30 days for o!l aUler ,arnp(e:tt Tho Slmp1os trom rngulatory bodies are 
to bo rola!nod os IP(ICHiod. This document c:Jnnot bo roproducttd axcttpt In full, m\hout prlorwritletl: uppmval of \ho Com,rony 
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t· Jtc 

Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.002 

Report Control No CER0000384645 

NABL Accredited Tests 

Analysis Method Result 

VInyl chloride USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Benzene USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Arsenic as As USEPA 1311 : 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Barium as Ba USEPA 1311 : 1992 & USEPA 0.6 
200.8 : 1994 by ICP-MS 

Cadmium as Cd USEPA 1311 : 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Total chromium as Cr USEPA 1311 : 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Lead as Pb USEPA 1311 : 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Mercury as Hg USEPA 1311 : 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Selenium as Se USEPA 1311 : 1992 & USEPA <0.1 
200.8: 1994 by ICP-MS 

Silver asAg USEPA 1311 : 1992 & USEPA <0.1 
200.8: 1994 by ICP-MS 

Bismuth as Bi USEPA 1311 : 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Cobalt as Co USEPA 1311 : 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Zinc as Zn USEPA 1311: 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Polychlorinated biphenyls (PCB) USEPA 1311 : 1992 & USEPA <0,05 

8082A : 2007 (by GC-MS) 
Total releasable HCN US EPA Chapter- 7 of SW-846: <10.0 

2020 & 9213: 1996 
Corrosive (i) & (iii) pH at 25 "C US EPA 9040C: 2004 9.84 

lgnitability or Flammability (Flash ASTM 07094 : 2013 (Modified No flash@ 60 

point) continuously dosed cup flash 
point method) 

Comment ASTM D7094: 2013 (Modified Non flammable 
continuously closed cup flash 
point method) 

Reactive (iv) Total releasable H2S US EPA Chapter- 7 of SW-846: <10.0 
2020 & 9034: 1996 

Nitrobenzene SO-IN-MUL-TE-085 <0.1 

Methylethylketone SO-IN-MUL-TE-085 <1 .0 

Hexachloroethane SO-IN-MUL-TE-085 <0.1 

Toxaphene (Camphechlor) SO-IN-MUL-TE-085 <3 

Page 3 of 5 

TC-5006 

Issue Date 05/05/2023 

JOE No CE23-000719 

Requirement/Limit 

Unit As per Client 

Min Max 

iJg/L 

j.Jg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

iJg/L 

mg/kg 

·c 

mg/kg 

mg/L 

mg/L 

mg/L 

iJg/L 

-

-

-
-

-
-
-

-

-
-

-

200 

500 

5.0 

100.0 

1.0 

5.0 

5.0 

0.2 

1.0 

5.0 

5.0 

5.0 

150.0 

50000 

s2or2: 12 

< 60 

2 

200 

3 

500 

This doa.Jment is luued by lh11 Comp;any under ib Gener:~l CondiliOI\S ol Sotvtce prinlod ovorioor or a~.1ble on requast ~nd occessiblo ot httFlNNI\'I.sgsgroup.lnlen-GB!ferm~:tnd-Condilion:us.px lor e!Ocln!Nc documents 
wtJW.ags.camltorms_o-dacumenthtm. Aaenlton b dr.awn to tho limil.:ltlon ol li3bilil'f, lndamnil'ication Dnd jwtldlction luues delinad lherein. My hotdor of this document Is advtGed lh2.t Wonn<~tion conblnod hereon nsner.ts tho Comp;m)"a findings 
ot tho Umo of 11:2 lnlar."Vnt:on onty and 'tl'i\hln the limits of Clianl'o lnstnn:tians, If ony. The Comp:~ny'5 Rio rosponslbllity Ia to lb c neru and U'ie document doaa not oxonor:~to Plrtiu to a lr.mso:~ctian from OJIOrda.mg on lhC!1t lighb and obUg:.tiona 
under the lr.ln~~n doct.~monb. Any unouthorlzad ultor.alicln, forgery or fal~fic:aUro~n at tho content or oppc~umnco of this do~mont is unlAwful and offondotG ma~ bo prasoculed to tho fullnt extent of lho l:iw Tho labarntnry shall be raaponslbkl for 
altho Information Jm!vlded In the report, o:a:c.apt when inform:r.tion and instruction for spa em; scapo of tasting 11 provided by the cuatomet 

Un!ess otharvtis.e sbtad tho results shovm in this test report refer onty to the s:ampla(s) tasted and such 53mplo(s) oro ratalned for 7 cbys (in e;~se of perish:r.bla rtems) and 30 d:ays for 1111 other S3mpl:es. The s:.mplos from ro91.1latory badiiiS :are 
to bo retained as apacified. Tin document c;rnnot ba ruproduc:.ed except In ful, Ylilhout prj or vnitt8n oppruv:~l of tho Company. 

For your v:ahJ:r.blo feadbaet p[e:110 diclr on lhi!J lnk bttpr;·/lsgnuryey& nu;~l!rkt! comfdtfform!SV eP7W(1kg3NyF4yl 

SGS India Pvt. ltd 
Mu\11 Laboratory, 28 8/1 (SP), 28 8/2 (SP), lind Main Road, Opposite to Slate Bank or India, Ambattur Industrial Estate, Chennal- 600 058, Tel: 91·44-6608 1600 

Reed & Corp. OH : SGS House, 48. A.S. Marc. VikhroU {West), Mumbal·400083. Tel : (022)25798421 to 28 Fax : (022)25798431 to 35 \V\WI.SQS.com 
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SGS 

Report No CE23-000719.002 

NABL Accredited Tests 

Analysis 

Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report Control No CER0000384645 

Method Result 

Page 4 of 5 

Issue Date 

JOE No 

Unit 

TC-5006 

05/05/2023 

CE23-000719 

Requirement/Limit 
As per Client 

Min Max 

Thi; document ito 1euod by the Compllny under tls Gener.~l Condttlons of SONICO printed overlanf or av01ilable on request and accessible Dt http/NtvNI sosgroup inlen-GBffenns-omd..Condi'ion~.llSP'< for e~lcclronic documanls 
\WfW cgs.comi!Drms_e-documenlhlm Attention is drawn to tho ltmtblian of l~:~btlity, mdamntfic:Jbon and JUnsdtcbon inues dofinad lhotain Arty holder of tt11D document is odvu;ed that information cxmblned hereon raflectG tho Comp:1ny's findings 
at tho timll of ils lntorvonlion only :~nd within tho limit5 of Client's lns!Juctions, tf any Tho Comp:my'o soli! responsibility Is to ib Client ond thi!!o docwnant doos not oxoncr.~le p:artlee to o tr.msaction from oxeralin[J ll11 ttunr rights and obligation& 
under tho tr.:muctlon documenls Arty unauthorized altenr.lian, forgery or fa!SIIie.lt!on of the content or appeonr.ncct of thl& document Is unlawful and olfondenr. may be prosecuted to tho fu!le&t oJ.lent of the law Tho l:d.Jarutory shall be- rasponsibla fol 
aD lho Inform.:~ lion provided In the report, except when Information and instruction for Gpeci5c scope of tostng is provided by the custcmor 

Unless otherwise sbled tho results shown in thl:a tost roport refer only to the sample(o) te&led and such s:ample(s) are retained for 7 days (In ca&e of perishnblo items) and 30 days for all other samples. The sample-.. hom rugul:ltorJ bodies am 
tc be retained as specified. This document C~nnot bo mpraduced oxcaptln fuD, \'oithout prior \vritton approval of tho Company 

For your valuable feedback please click on this •nk httpsljllg~·mrvl!n guallr!C! wmmplflmn/§V epzyftl kg3NyF4vl 

SGS India Pvt. Ltd 
Mulll Laboratory, 28 8/1 (SP), 28 8/2 (SP),IInd Main Road, Opposite to State Bank or India, Ambatlur Industrial Estate, Chennai • 600 058, Tel: 91-44·G6001600 

Reed & Corp. Olr: SGS House, 48. A.S. Marc. Vikhroil (West), Mumbai-400083. Tel : (022) 25798421 to 28 Fax : (022) 25798431 to 35 www.sos.com 
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,i. 

Report No CE23-000719.002 

Non-Accredited tests 

Analysis 

DISCIPLINE: CHEMICAL 
Pyridine 

2,4-Dinltrotoluene 

Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report Control No 

Method 

In-house SOP by GC-MS & 
GC-MS/MS 
In-house SOP by GC-MS & 
GC-MS/MS 

CER0000384645 

Result 

Absent 

Absent 

Remark: Toxicity parameters were analyzed in TCLP leachate 
TCLP leachate prepared as per USEPA 1311 method 

Per pro SGS India Private ltd 

~~ .. <1-... -· 
•.f t' -- . 

• . :!i~ .:;.;,,,:~:;~ ••. ~~,i;,; •. 
Nathiya_J 

Authorized Signatory 

Page 5 of5 

Issue Date 

JOE No 

Unit 

~ 

05/05/2023 

CE23-000719 

RequiremenflLimlt 
As per Client 

Min Max 

!Jg/L 35000 

!Jg/L 30000 

Per pro SGS India Private Ltd 

·:.· 
i, . ... . ' 

~ 
.. 

\ ~ 
K_MANOHARAN 

Authorized Signatory 

****End of Report**** 

Thlu doeuti'\Ont I$ t$1Wod by tho Company under lls Gonor.~l Condition$ af Sorvico pnnted ovelfenf or :available on request ilnd &CQtl!.!li\:.da at hUp/NNNJ.!>Qsgroup.ln/on-GB/To~tn$-;,nd.Condlhans-aspx tot ekretronie documents 
w.wtsg&t;emiiOITrtS.e-dctumt!nlhtm. Atlontian iu. dr.~wn to tho lirrnt:lliOn of liability, lndOrnnificaUon and junsdldkln idl.IOS deflnod thereln. Ally holdor of this. document Ill adviGDd Umt into~m::t.tion. conb!!led haroon mfiads tho CompM'(s fmd'!ngs 
at the time of Us Intervention only and within the rlmlts of Clienl'a ilt1h"udions. If ony. Tire: Company'u soto rosponslblllty ls tn its Client pnd !his Qoeumortt doD$ net exonor:tta parties to n lrtm•adiorl: from exordslng all their nghta aru:l oilllga~ana 
under 1he lr.lnst.~ctron documents. Arrt un:nzthorlmd alter.ation, forgory or faMicabon of tho ecntent at .oppaa.mnct~ of this doeumont Is tJnlavdul l)nd affend!!ta may bu prosocutod to lho fulla!J: extent tlf \ho l:~w Tho lnborntnry VIall bo respcm,lblo ftu 
aU !he lnfonnaticn provided in Ute mport. oxceptwhen lntorrnatlon and instruction for specifte scope oftes.ilil9 is pi'C\Itdod by tho customer. 

UniDu o\herwiso slated the re~ shown In l.hls le:tt repgrt refer ol'll~ to thn $3mpta(a) tested and sueh s::tmpla(s) are mttinod for 7 d:~ya (in c.ue of peris.h:~bie Items) and 30 days for all other sarn;tttS. Tho GtJmpjos flcm reg:ul:itory bodies :1.1'$ 
to bo reb~rH!d au r;peafied Thls. document c:~nnat bo ntpmdueod except fn full, wilhout prlarv.ntton approval of lho Corn pliny 

For your valuabiD ftlodb:aek pfU$fl t11ck on thUJ tinktlt!py:fJwwrytrtn gui!llries tpmTd!!foaniSV ep7Wy'Ug3Nyf4yl 

SGS India Pvt. Ltd 
Mullllabora!ory, 28 811 (SP), 28 6/2 (SP), lind Main Road, Opposite !o Slate Bank of India, Ambal!ur lnduslr!al Es!ale, Chennai- 600 058, Tel: 91-44-66091600 
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1\, , .. 

Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.003 

Report Control No 
Customer Provided Information 

Sample Name • ETP SLUDGE 

Customer Name 

Customer Address 

Postal Code 

AMRJT BOTILERS PRIVATE LIMITED 

CHANDPUR HARBANS P.O. DABHASEMAR 
224133 

State 
Country 

Sample Qty. 
Reed. 
Sampling 
Location 

Lab Provided Information 

Sample Type 

Received on 

Registered on 
Test Start-End Date 

Uttar Pradesh 
INDIA 

1kg 

ETP 

ETPSLUDGE 

24/04/2023 

24/04/2023 
24/04/2023 - 05/05/2023 

Pollution & Environment NABL Group 

NABL Sub Group Wastes (Liquid/Slurry/Sludge/Solid/Semi-Solid) 

NABL Accredited Tests 

Analysis Method 

DISCIPLINE: BIOLOGICAL 
F.collforms APHA 23 Edn Chapter 9221. E 

Salmonella spp APHA 23nd Edn 92609 

DISCIPLINE: CHEMICAL 
Chlordane USEPA8081A: 1996 {by 

GC..MS/MS) 
Endrin USEPA 60B1A: 1996 (by 

GC-MSIMS) 
Heptachlor & its epoxide USEPA 8081A: 1996 (by 

GC..MS/MS) 
Hexachlorobenzene USEPA 8081 A: 1996 {by 

GC-MS/MS) 
Lindane USEPABOB1A: 1996 (by 

GC-MS/MS) 

Page 1 of 5 

CER0000384645 

Result 

<1.8 

Absent 

<3.0 

<3.0 

<3.0 

<3.0 

<3.0 

Issue Date 

JOE No 

Unit 

TC-5006 

05/05/2023 

CE23-000719 

Requirement/Limit 
As per Client 

Min Max 

MPN/100ml 

per25g 

f.IQ/L - 30 

)JQ/L 20 

f.IQ/L B 

f.IQ/L - 30000 

f.IQ/L - 400 

This dowment ia 1$$\led by tho Company under Its Geruu·at Conditions of Servico printed ovorlo:lf or availablo on rnquut and a~tl$!0!& <2' hltj:r/htwwt>Q'SOtoup.llifet'rGBITorms-::md.Cond:illons.aGPJt far eiectmn!& doeuments 
vnm.q:u:omltarms_e-d!KUrrtenlhtm. Atlonllon ts dr.a:wn to lhe limit:ltion cf liability. lndenmilicalion end juri~lcllon inuoa defined th!tttt!n. Any holder of thn document 15 Gdvl~d that tn!onnaucn conl.:llned tulft:lon raflo~:ts tho Comp;mYu 
at tha time of lis W!tmmlion only and YA!hln thtt limlb of Cllnnt'G !m;b\letions, if any, Tho Comp;my'u !Solo ro"Sporulibility Ia Ia lb: Cllont ond thl$1 doeumun~ de>os not oxcnemltt pnrtiea tc a tntns:u:tion from OI(OrtiGing oD the!t l'lghb and 
undor lho tr.lnsadkm dO<;tlmonts. Any unaulhor!zed nlteratian, klrgery or fal~lic:alion of tho a:mhmt or appoar.mcv of thl$ doeumont i!!i unb.v.ful end offenders may be prosecuted to the fullest oxtant of the law. Tho l;~boratory shall bo 
all tho lnformalion p!OIIldedtn tho roport, exeeptwhcn lnl'ormatlcnttndlnstructlon far specific scopo oftasbttg IS providadby tho tu$1amer. 

Unlau otharwi'&ll eblDd I.M r~ :ohown In lhls test report rofer only to lho s..:~mpla(a} tes,t&d and sueh sample(s} <UG retalnad for 7 d:l¥3' (il'l c:aso of pori$hibfe itemG) 01nd 30 d12y:;. for :~tl othor sampfes The sampto:o from mgul:ltory bodies. am 
ta bo ntt#!rtod lUI ~potifiod This document c:anoot bo r!lprodueod exapt in tun, wilhcul ptlo; written approv::~l of tho Company. 

Fot your voh.l.tb!O fofldb-:u:k plaastt elldf. an thia Ink hHpt!hrg!swwys gua!tr!C!j. comt'jft:UormJSY gP7Wf1l<g3NyE4yJ 

SGS India Pvt. Ltd 
Mulll Laboratoty, 28 B/1 (SP). 28 B/2 (SP}.IInd Main Road, Opposlle to Slate Bank of India, Ambaltur Industrial Estate, Chennal- 600 058, Tel: 91-44·66081600 

Reod & Corp. Olf: SGS House, 48, A.S. Marll. Vlkhroll (West!. Mumba~400083. Tel: (022!25798421 to 28 Fax: (022l 25798431 to 35 W\WJ.sos.com 

Member of the SGS Group (SGS SA) 
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Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.003 

Report Control No CER0000384645 

NABL Accredited Tests 

Analysis Method Result 

MethoXYcii'ior USEPA8081A: 1996(by <3.0 
GC-MS/MS) 

2,4,5-TP or Fenoprop (Silvex) USEPA 8081A: 1996 (by <3.0 
GC-MS/MS) 

2,4-D USEPA 8151A: 1996 (by <3 
LC-MSIMS) 

Pentachlorophenol USEPA8041A: 2007 (by 854.5 
GC-FID) 

2,4,5-Trichlorophenol US EPA 8041 A : 2007 (by <25 
GC-FID) 

2,4,6-Trlchlorophenol USEPA8041A: 2007 (by <25 
GC-FID) 

2-Methylphenol (a-Cresol) USEPAB041A: 2007 (by <25 
GC-FID) 

3-Methylphenol & 4-Methylphenol (m USEPAB041A: 2007 (by <25 

& p-Cresol) GC-FID) 

Total cresol (o, m, p) USEPA8041A: 2007 (by <25 
GC-FID) 

Phenol USEPA8041A: 2007 (by <25 
GC-FID) 

Chlorobenzene USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
by GC-MS) 

Carbon tetrachloride US EPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
by GC-MS) 

Chloroform USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

1,2-dichloroethane USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
by GC-MS) 

1, 1-dichloroethene USEPA 1311 : 1992 & USEPA <0.1000 
5030C: 2003 (purge-and-trap 
by GC-MS) 

1 ,4-dichlorobenzene US EPA 1311 : 1992 & US EPA <0.1000 
5030C : 2003 {purge-and-trap 

. byGC-MS) 
Hexachlorobutadiene USEPA 1311 : 1992 & USEPA <0.1000 

5030C : 2003 (purge-and-trap 
byGC-MS) 

Trichloroethylene USEPA 1311 : 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
by GC-MS) 

Tetrachloroethylene USEPA 1311: 1992 & USEPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Page 2 of5 

Issue Date 

JOE No 

TC-5005 

05/05/2023 

CE23-000719 

Requirement/Limit 

Unit As per Client 

Max 

10000 

J.Jg/L 1000 

J.Jg/L 10000 

J.Jg/L 100000 

J.Jg/L 400000 

J.Jg/L 2000 

J,Jg/L 

IJQ/L 

IJQ/L 4200000 

J,Jg/L 5000 

JJQ/L 100000 

J,Jg/L 500 

JJQ/L 6000 

JJQ/L 500 

J.lg/L 700 

J.Jg/L 7500 

J.Jg/L 500 

J,Jg/L 500 

J.Jg/L 700 

This doew1ont Is lnued by the Company under its Gonar.tl CcndHicns of SeNi«J printed oVillftaf or n~i!ab1a on request ~nd aeec~hle at htlflii\'NNHIIJ~!Jmup m/en·GBITerms-and-Candltmns at;pX for etfc:tmnie documents 
wvNt.&g$C.Omllermn_e-docurrutnlh!m._ AttonUan Is dravm to tha limitallon of flabiftly, !ndamnlfic:J:Iion 11M juli<:dittlon ls.sues do:finod therein. Any holder of 'lhla dccumont tu adv:lsed that tnform:.bon ecn!.atnad hereon refleets tho Company's ftnclings 
nt tho tlmo cf lts intemnton only and mthln tho limits of CUont's !nstroctians. if any. Tho Company'a sole ref>J)Onsitrihty Is to Us Clionl ~me:t thts document don not exonerate to n lr.lns:Jcltan from n:xarddng aU thcit rights and oblieati:ons 
under the lr.lnsaction doc;t.mU!ots Any unlluthorizad alluration, fotg!:lry or bl!lolficabon cf the content or :~ppc.:m:mee of this document Is unlawful and offendC'r& may bo prosoeute<l ft.»iofit o:tltnt ar the l:rw Tht! fabomtory WP 00 rosponsib!O fo1 
~~~the tnformalion provided In the report. etupt vmen tnfcrm:~Uon and instruel:ion lot specif.e soope of Los!lng 11 provided by the customer 

Unlaw otherw!so &tltod the n~sutt.. lhovm In thiS te&t ropcrt rotor only to tho tlillmple(e) tosled nnd web $3mpfe{o) ore ret:llnod far 7 days (In c:a100 of pcrlGimblo items) and 30 d:~yn far an ct.har tampl•• The Gllmplos from regulo!Dly bodios. 0111 
to ba ret:mmd asa;wc:ffied, ThJJdocumonteanMtbo roptndua~d oxceptln fu11, withcul prtGtv.Tithm Pppmvaloftho Ccmp.3ny. 

For yntJt vab.labltt feedbllclil pie au tficl!. an INs ~nk h!tmrHAgJwrym gui!ltricf!; oomljfrlfgrroiSV epiWy1tqJNyf4¥1 

SGS India Pvt. Ltd 
Mulll ~aboratruy, 28 B/1 {SP), 28 B/2 {SP), lind Main Road, Opposite to State Elan~ of India, Amballur lndustrlal Eslale. Chennal· 600 056, Tel: 91·44-66081600 

Reod & COIJJ. Off: SGS House. 48. AS. MafQ. Vikhroll (Wa<l). Mumbal·400083. Tel : 1022)25798421 to 28 Fax: (022)25798431 to 35 WW\V.SQs.com 
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Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report No CE23-000719.003 

Report Control No CER0000384645 

NABL Aecredited Tests 

Analysis Method Result 

Vinyl cwc;;:ide USEPA 1311 : 1992 & US EPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Bem:ene USEPA 1311: 1992 & US EPA <0.1000 
5030C : 2003 (purge-and-trap 
byGC-MS) 

Arsenic as As USEPA 1311 : 1992 & USEPA <0.1 
200.8: 1994 by ICP-MS 

Barium as Ba USEPA 1311: 1992 & USEPA 0.6 
200.8 : 1994 by ICP-MS 

Cadmium as Cd USEPA 1311 : 1992 & USEPA <0.1 
200.8: 1994 by ICP-MS 

Total chromium as Cr USEPA 1311: 1992 & USEPA <0.1 
200.8: 1994 by ICP-MS 

Lead as Pb US EPA 1311 : 1992 & USEPA <0.1 
200.8:1994 by ICP-MS 

Mercury as Hg USEPA 1311 : 1992 & USEPA <0.1 
200.8: 1994 by ICP-MS 

Selenium as Se USEPA 1311 : 1992 & USEPA <0.1 
200.8: 1994 by lCP-MS 

SilverasAg USEPA 1311 : 1992 & US EPA <0.1 
200.8: 1994 by ICP-MS 

Bismuth as Bi USEPA 1311: 1992 & USEPA <0.1 
200.8: 1994 by ICP-MS 

Cobalt as Co USEPA 1311: 1992 & USEPA <0.1 
200.8 : 1994 by ICP-MS 

Zinc asZn US EPA 1311 : 1992 & USEPA 1.2 
200.8: 1994 by ICP-MS 

Polychlorinated biphenyls (PCB) USEPA 1311 : 1992 & USEPA <0.05 
80B2A : 2007 (by GC-MS) 

Total releasable HCN US EPA Chapter· 7 of SW-846: <10.0 
2020 & 9213: 1996 

Corrosive (i) & (iii) pH at 25 •c US EPA 9040C: 2004 8.52 

lgnitabillty or Flammability (Flash ASTM 07094: 2013 {Modified Noflash@60 

point) continuously closed cup flash 
point method) 

Comment ASTM 07094: 2013 (Modified Non flammable 
continuously closed cup flash 

method) 
Reactive (iv) Total releasable H2S USEPA Chapter· 7 of SW-846: 12.5 

2020 & 9034: 1996 
Nitrobenzene SO-JN-MUL-TE-085 <0.1 

Methylethylketone 80-IN-MUL-TE-065 <1.0 

Hexachloroethane SO-IN-MUL-TE-085 <0.1 

Toxaphene (Camphechlor) SO-IN-MUL-TE-085 <3 

- -----·-

Page 3 of5 

Issue Date 

JOE No 

Unit 

TC-5006 

05/05/2023 

CE23-000719 

Requirement/Limit 
As per Client 

Min Max 

IJQ/L 

JJg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

JJg/L 

mglkg 

·c 

mg/kg 

mg/L 

mg/L 

mg/L 

JJg/L 

-

. 

-
-
-

-
. 

-

-
. 
-

-

200 

500 

5.0 

100.0 

1.0 

5.0 

5.0 

0.2 

1.0 

5.0 

5.0 

5.0 

150.0 

50000 

S2or<:12 

<60 

2 

200 

3 

500 

Thi:s dooomont Is issued by the Company under itn Gonoml Conditon!l cf Sarvk1t printed ovorleaf or ;o~abto en roqu81'it and aeceu.ib!e at http./f.wNH~gsgroupJnfeo-GBI're:rms-and.Ccnditionaaspx for eiectrunlc document$ 
wvm,sgs,ccm/1llnns_o-doeumtnthtm. Atte:ntlon is drown tD tho limltalion <If S:liX!Uy, lrn:hunnlfJQ!:ian and junsdidlon tsstn~s dofined thoroln. Any holdtr of l:tW.I documonl ls advised that infonnallon eon!.alned hereon rona& Ul& Compan)"s rllldings 
ot tho limo of Its Worvent:on only ond wiflin tho limit:! of COent'& lnslru'ction5. if any. Tho Company's solo rosponltlbilily Is to Its Cliont ond this <toc;ument daos not oxornttato pz~rtios to a tr.ln$3et!On fh:ltn exercising all Licit riGhts and obligations 
under tho tr.tnsnalon d'oel.lmenb, Any UI'IIIUthartzod altor.~!.ion, forgery or t.tlatlicaUon of tho content or :~ppear.mco of thh;. documont illl unlaviM :~nd offomfen& may biJ pro:seeuted to tho fullest o1tcnt of tho bw Tho labor.1tory &haD bo roiSponslb!o for 
all the lnfo111m'tion ptoYided in the tttpott. excep~whan rnromnallon.ond lnstrueti"on fer specific sc:opo cftostina is prcvided by tho c:ustomor. 

Unlou ottwrwiso abted the tHU1t:l ahovm in this tnt ropcrt refer only to lho $3n'I~C{s} tested and eueh s:~mple{s) aro ntt;:dned for 7 d:lya (m Ci3t.o of per!&ha!Xe Items) c.nd 30 dayn for o.ll cth'r uampies. Tho GO:Jmplen ftom tlliJul:ilt?ty bodies om 
to t:o rot3lnod aa r;.pac:ifiod. Thla doeumontCJMOt ba mprodut:4d ox~plln 1\.111, vJilhtlut prior written approval of tho Comp:~ny. 

Fot your valu!lblo fatn:lb.Kk ~ne click on lhiil ink tmps IJt!DNYQY' guprllics eomftfJltptmfSY ttp7W!lkg3Nyf4'd 

SGS India Pvt. Ltd 
Multi Laboralory, 28 8/1 (SP), 28 8!2 (SP), lind Main Road. Opposile to Slate Bank of India, Amballur lndust~al Eslate, Channa!· 600 osa. Tel: 91·44-66061600 

Rend & Corp. Off: SGS House. 48, A.S. Marn. Vikhroll (West). Mumbal·400083. Tel; (022125798421 to 28 Fax: (022}25798431 to 35 www.sns.com 
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Test Report 

SAMPJ..e NOT DRAWN BY SGS INDIA PVT. I.. TO. 

Report No CE23-000719.003 

Report Control No CER0000384645 

NABL Accredited Tests 

Analysis Method Result 

Page4 of5 

Issue Date 

JOE No 

Unit 

TC-5006 

05/05/2023 

CE23-000719 

Requirement/Limit 
As per Client 

Min Max 
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Report No CE23-000719.003 

Non-Accredited tests 

Analysis 

DISCIPLINE: CHEMICAL 
Pyridine 

2,4-Dinitrotoluene 

Test Report 

SAMPLE NOT DRAWN BY SGS INDIA PVT. LTD. 

Report Control No 

Method 

In-house SOP by GC-MS & 
GC-MS/MS 
In-house SOP by GC-MS & 
GC-MSIMS 

CER0000384645 

Result 

Absent 

Absent 

Remark: Toxicity parameters were analyzed in TCLP leachate 
TCLP leachate prepared as per USEPA 1311 method 

Per pro SGS India Private Ltd 

... ·~·~· .~:; \ ~· ~· ·~·~i'.·~"h:·,+.:::.:•'l··· 
·~v-··· \' ···., 

Nathiya_J 

Authorized Signatory 

Page 5 of 5 

Issue Date 

JOE No 

Unit 

@ 

05/05/2023 

CE23-000719 

Requirement/Limit 
As per Client 

Min Max 

iJQ/L 35000 

iJQ/L 30000 

Per pro SGS India Private Ltd 

K_MANOHARAN 

Authorized Signatory 

****End of Report•••• 
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~(Iac 
Edward Food R~earch e: Analysis Centre Umited 

@' 
ULR•TC581723000011659F QA.1 5.0.0.3 

TEST REPORT 

ISSUED TO 

Amrit Bottlers Private Limited 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

: EFRAC/2023/ENV/02193 

: 01/06/2023 

Chand pur Hatbans, P.O.Dabhasemar 

Faizabad - 224133 

KIND ATTENTION : Mr.Sanjay Singh 

SAMPLE REG.ISTfiATION DETAILS 

: 20/05/2023 

: 25/05/2023 

SAMPLE DETAILS 

:TRF 

: 20/05/2023 

:01 of04 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/02193/03/MB/ 05604 

: ETP Outlet Water 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

Batch No :Date ofSampling-16.05.2023 Sampling Method 

Sampler Name 

Sample Condition 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 Analysis Completion Date 

TEST RESULTS 

SL.NO. PARAMETER METHOD 

ical Parameters 

!IS 1622:1981 RA 201 

Remarks : •• Less than 2 MPN/100ml ; Requirement given as per ES-RQ-225 

:1000 ml 

: 1000 ml 

: EFRAC 

: N/A 

: Fit For Analysis 

: 30/05/2023 

REQUIREMENTS 

Absent 

RESULTS 

Not Detected** 

Dr. Biswapriya Das 

Group Leader 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB :Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2600, 

Email:efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB1921 P LC004311 
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( rtrac 
Edward Food Research e;. Analysis Centre Limited 

ULR-TC581723000011 €i59F QA.1 5.0.0.3 

TEST REPORT 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02193 

Amrit Bottlers Private Limited ISSUE DATE : 01/06/2023 

Chand pur Harbans, P .O.Dabhasemar 

Faizabad - 224133 

KIND ATTENTION : Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 20/05/2023 

: 25/05/2023 

CUSTOMER REF : TRF 

REF. DATE : 20/05/2023 

PAGE NO : 02 of 04 

SAMPLE DETAILS 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/02193103/WC/ 07701 

: ETP Outlet Water 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

Batch No :Date of Sampfing-16.05.2023 Sampling Method 

Sampler Name 

Sample Condition 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Dale : 26/05/2023 Analysis Completion Date 

TEST RESULTS 

: 3800ml 

:3800 ml 

: EFRAC 

: 16/05/2023 

: APHA 23rd Edition 1 060 B 

: Fit For Analysis 

: 01/06/2023 

@ 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS RESULTS 

Physical and Chemical Parameters 

1 Total Ammonia mg/L 
APHA 23rd Edition 

4500 NH3 C 

APHA 23rd Edition 

2 Bio-Chemical Oxygen Demand (BOD) (5 Days) mg/L 5210 B & IS 3025 

(Part 44) : 1993 

3 Chemical Oxygen Demand (COD) mg/L 
APHA 23rd Edition 

5220 B 

4 Residual free Chlorine mg/L 
APHA 23rd Edition 

4500 Cl G 

Colour Hazen 
APHA 23rd Edition 

5 
-~--- ----- 2120C ----

Remarks : The Sample confonns to the requirements of ENV-RQ-225. 

N/A Max:2 

N/A Max: 50 

N/A Max:150 

0.05 Max:0.1 

N/A Max:100 
---- ' 

1.54 

6.8 

40.67 

<0.05 

<1.0 

Ranadip Chakraborty 

(E. CODE: EC56747) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end ofTest Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U241 OOWB 1921 PLC004311 
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gfrac ~ 
Edward Food Research ~Analysis Centre Limited 

ULR-TC5817230000 11659F 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harlilans, P.O.Dabhasemar 

Faizabad - 224133 

KIND ATTENTION: Mr.Sanjay Singh 

SL.NO. PARAMETER 

Phvsical and Chemical Parameters (Contd.) 

6 Oil & Grease 

7 pH Value 

8 Phosphorous (P) 

9 Total Suspended Solids (TSS) 

10 Total Dissolved Solids (TDS) 

11 Sulphates 

12 Temperature 

13 Hexavalent Chromium (as Cr6+) 

14 Surfactants (LAS)-reacting to methylene blue 

15 Total Nitrogen 

16 Dissolved Oxygen 

TEST REPORT 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

TEST RESULTS 

UOM METHOD 

mg/L 
APHA 23rd Edition 

5520 B 

APHA 23rd Edition -
4500 H+ B 

mg/L 
APHA 23rd Edition 

4500 P D 

mg/L 
APHA 23rd Edition 

2540D 

mg/L 
APHA 23rd Edition 

2540 c 

mg/L 
APHA 23rd Edition 

4500 804-- E 

·c APHA 23rd Edition 

2550 B 

mg/L 
APHA 23rd Edition 

3500 CrB 

mg/L 
APHA 23rd Edition 

5540C 

mg/L 
APHA 23rd Edition 

4500 N 

mg/L 
APHA 23rd Edition 

4500 0 c 

Remarks : The Sample conforms to the requirements of ENV-RQ-225. 

• 

QA.15.0.0.3 

: EFRAC/2023/ENV/02193 

: 01/06/2023 

:TRF 

: 20/05/2023 

: 03 of 04 

LOQ 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

0.02 

0.10 

N/A 

N/A 

REQUIREMENTS 

Max:10 

6.5-8.0 

Max:2 

Max:50 

Max:2000 

Max:250 

--

--

Max:0.5 

Max:5 

Min:4.0 

RESULTS 

4 

7.5 

0.17 

20 

847 

32.27 

24.5 

<0.02 

<0.10 

3.22 

5.70 

Ranadip Chakraborty 

(E. CODE: EC56747) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NL T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB 1921 PLC004311 
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~{Iac 
Edward Food Research ef. Analysis Centre Umited 

ULR-TC581723000011659F QA.1 5.0.0.3 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad - 224133 

KIND ATTENTION : Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 20/05/2023 

: 25/05/2023 

TEST REPORT 

REPORT NO : EFRAC/2023/ENV/02193 

ISSUE DATE : 01/06i2023 

CUSTOMER REF : TRF 

REF. DATE : 20/05/2023 

PAGE NO : 04 of 04 

SAMPLE DETAILS 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/021 93/03/MT/ 07769 

: ETP Outlet Water 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

: 200ml 

: 200 ml 

: EFRAC 

:N/A 

Batch No : Date of Sampling-16 .05.2023 Sampling Method 

Sampler Name 

Sample Condition : Fit For Analysis 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 Analysis Completion Date : 29/05/2023 

TEST RESULTS 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS 

Heavy Metals 

Aluminium (AI) mg/L 
APHA 23rd Edition 

0.001 Max: 0.10 1 
3125 B 

Cadmium (Cd) mg/L 
APHA 23rd Edition 

0.0002 Max: 0.02 2 
3125 B 

Total Chromium(Cr) mg/L 
APHA 23rd Edition 

0 .001 Max: 0.10 3 
3125B 

Iron( Fe) mg/L 
APHA 23rd Edition 

0.001 4 
3125 B 

Max: 0.10 

Lead (Pb) mg/L 
APHA 23rd Edition 

0.0002 Max: 0.10 5 
3125 B --

Remarks : Requirements given as per ENV-RQ-225 

RESULTS 

0.002 

<0.0002 

<0.001 

0.055 

<0.0002 

Arun Kumar 

(E. CODE: EC56744) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NL T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

**END OF THE TEST REPORT** 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB 1921 P LC004311 
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TERMS AND CONDITIONS RELATED TO THE TEST REPORT ISSUED ~ .. 
~ 

•Thf?J Samples are not drawn by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd., unless it is mentioned sa in the 

Te~t Report. The Results are only applicable for the Submitted/Received Samples. Endorsement of the Products is neither 

inferred nor implied. 

•This Test Reports should not be reproduced in full or part without prior written permission/consent from the management of 

Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. 

• This Test Reports should never be used for kind of Promotional of Publicity purposes without taking prior Permission/Consent 

from the management Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. Or in any way that NABL may consider to 

be misleading. 

•The Perishable Samples shall be destructed after the Analysis & all other Samples shall be destroyed after 30 Days from the 

Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory requirements. 

•Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd disclaims, any claim of any nature, whatsoever, arising from or 

relating to the Performance or Quality of the requested analysis. The Total liability (if any), if Scientifically and Legally proven & 

if reported within 07 Working Days from the date of issue of test Report, in any case, shall not exceed the Invoiced amount Paid 

for the Services provided by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. 

• A Test Report is issued only against the product parameters tested & such Report in isolation is not sufficient to guarantee the 

Quality of entire Batch/es Produced or Shipped. 

•In case Client reports of any typographical errors, inaccuracies, omissions etc in the Test Report, Edward Food Research & 

Analysis Centre Ltd. (EFRAC) Ltd reserves the right to correct any errors, inaccuracies, or omissions and to change and update 

the information with notice to the user. 

•Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction only. 
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)' r{Iac 
Edt:!Jard Food Research eJ. Analysis Centre Limited 

QA.15.0.0.3 

TEST REPORT 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02191 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad- 224133 

ISSUE DATE : 01/06/2023 

CUSTOMER REF : TRF 

REF. DATE :20105/2023 

KIND ATTEN'j'J!!)N : Mr.Sanjay Singh PAGE NO : 01 of 04 

SAMPLE DETAILS 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

Batch No 

: 20/05/2023 

: 25105/2023 

: EFRAC/2023/ENV/02191/03/MB/ 05602 

: ETP Plant Outside Discharge Water 

:Upstream; Date of Sampling-16.05.2023 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

Sampling Method 

Sampler Name 

Sample Condition 

Analysis Completion Date 

TEST RESULTS 

: 1000 ml 

:1000 ml 

:EFRAC 

: NIA 

: Fit For Analysis 

: 30/05/2023 

SL.NO. I PARAMETER l UOM _I METHOD l LOQ l REQUIREMENTS I RESULTS 

MicrobloloQical Parameters 

1 I Faecal Coliform IMPN~100Jis 1622:1981 RA 20~ 

Remarks : ** Less than 2 MPN/1 OOml ; Requirement given as per ES-RQ-225 

N/A 1 Absent I Not Detected** 

Dr. Biswapriya Das 

Group Leader 

Authorized Signatory 

LOQ:L!mit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NL T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Tenms And Conditions Related To The Test Report Issued} at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2800, 

Emall:efraclab@efrac.org,Website:www.efrac.org,CIN·U24100WB1921PLC004311 

1·. f 
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, ' g(Iac 
Edward Food Research et Analysis Centre Limited 

U LR-TC5817230000 11657F QA.1 5.0.0.3 

TEST REPORT 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02191 

Amrit Bottlers Private Limited 

Chandpur Harb;;ms, P.O.Dabhasemar 

Faizabad - 224 ~33 

ISSUE DATE : 01/06/2023 

CUSTOMER REF : TRF 

REF. DATE : 20/05/2023 

KIND ATTENTION : Mr.Sanjay Singh PAGE NO : 02 of 04 

SAMPLE DETAILS 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date : 20/05/2023 

Sample Registration Date : 25/05/2023 

Sample Registration No 

Sample Type 

Batch No 

: EFRAC/2023/ENV/02191/03/WC/ 07699 

: ETP Plant Outside Discharge Water 

: Upstream; Date of Sampling-16.05.2023 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

Sampling Method 

Sampler Name 

Sample Condition 

Analysis Completion Date 

TEST RESULTS 

:3800 ml 

: 3800 ml 

: EFRAC 

: 16/05/2023 

: APHA 23rd Edition 1060 B 

: Fit For Analysis 

: 01/06/2023 

~ 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS RESULTS 

Physical and Chemical Parameters 

Total Ammonia mg/L 
APHA 23rd Edition 

1 
4500 NH3 C 

APHA 23rd Edition 

2 Bio-Chemical Oxygen Demand (BOD) (5 Days) mg/L 5210 B & IS 3025 

(Part 44) :"1993 

3 Chemical Oxygen Demand (COD) mg/L 
APHA 23rd Edition 

5220 B 

4 Residual free Chlorine mg/L 
APHA 23rd Edition 

4500 Cl G 

5 Colour Hazen 
APHA 23rd Edition 

2120 c 

Remarks :The Sample conforms to the requirements of ENV-RQ-225. 

N/A Max:2 

N/A Max:50 

N/A Max:150 

0.05 Max:0.1 

N/A Max:100 

1.40 

6.6 

44.64 

<0.05 

<1.0 
- -

Ranadip Chakraborty 

(E. CODE: EC56747) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR: Present;AB :Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac. org, Website:www.efrac.org,CIN·U241 OOWB 1921 PLC004311 
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Edward Food Research ~Analysis Centre Limited 

@ 
ULR-TC581723000011657F QA.15.0.0.3 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harl;lans, P.O.Dabhasemar 

Faizabad - 224>1:33 

KIND ATTENIION : Mr.Sanjay Singh 

SL.NO. PARAMETER 

Physical and Chemical Parameters (Contd.) 

6 Oil & Grease 

7 pH Value 

8 Phosphorous (P) 

9 Total Suspended Solids (TSS) 

10 Total Dissolved Solids (TDS) 

11 Sulphates 

12 Temperature 

13 Hexavalent Chromium (as Cr6+) 

14 Surfactanis (LAS)-reacling to methylene blue 

15 Total Nitrogen 

16 Dissolved Oxygen 
-· -

TEST REPORT 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

TEST RESULTS 

UOM METHOD 

mg/L 
APHA 23rd Edition 

5520 B 

APHA 23rd Edition - 4500 H+ B 

APHA 23rd Edition 
mg/L 

4500 P D 

mg/L 
APHA 23rd Edilion 

2540 D 

mg/L 
APHA 23rd Edition 

2540 c 

mg/L 
APHA 23rd Edition 

4500 804- E 

"C 
APHA 23rd Edition 

2550 B 

mg/L 
APHA 23rd Edition 

3500 CrB 

APHA 23rd Edition 
mg/L 

5540C 

APHA 23rd Edition 
mg/L 

4500 N 

mg/L 
APHA 23rd Ed ilion 

- 4500 O_Q_ 

Remarks : The Sample conforms to the requirements of ENV-RQ-225. 

: EFRAC/2023/ENV/02191 

: 01/06/2023 

:TRF 

: 20/05/2023 

: 03 of 04 

LOQ 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

0.02 

0.10 

N/A 

N/A 
--

REQUIREMENTS 

Max:10 

6.5-8.0 

Max:2 

Max:50 

Max:2000 

Max:250 

-

--

Max:0.5 

Max:5 

Min:4.0 

RESULTS 

3 

7.6 

0.18 

17 

837 

31 .65 

24.5 

<0.02 

<0.10 

2.94 

5.40 
----

Ranadlp Chakraborty 

(E. CODE: EC56747) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantilalion;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Em a il:efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB1921 PLC004311 
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( ; ; 

ULR-TC581723000011657F 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad - 224:~\$3 

KIND ATTENTfON: Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 20/05/2023 

: 25/05/2023 

efroc 
Edward Food Research er: Analysis Centre Limited 

QA.1 5.0.0.3 

TEST REPORT 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

: EFRAC/2023/ENV/02191 

: 01/06/2023 

SAMPLE DETAILS 

:TRF 

: 20/05/2023 

: 04 of 04 

Sample Quantity Received : 200 ml 

Sample Quantity Used : 200 ml 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/02191/03/MT/ 07767 

: ETP Plant Outside Discharge Water 

Sample Submitted/Drawn by : EFRAC 

Sampling Date : N/A 

Batch No : Upstream; Date of Sampling-16.05.2023 Sampling Method 

Sampler Name 

Sample Condition : Fit For Analysis 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 Analysis Completion Date : 29/05/2023 

TEST RESULTS 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS RESULTS 

Hee~vyMetals 

1 Aluminium (AI) 

2 Cadmium (Cd) 

3 Total Chromium(Cr) 

4 lron(Fe) 

5 Lead (Pb) 

Remarks 

I!J::l}." ....... ~~l!l ~!;;:&_"\}···· •• 
!i:t..:,~-:::~· . :..-.:t~· rS¥ 
~ • r. ::t 

-

: Requirements given as per ENV-RQ-225 

mg/L 

mg/L 

mg/L 

mg/L 

mg/L 

APHA 23rd Edition 
0.001 

3125 B 
Max: 0.10 0.003 

APHA 23rd Edition 
0.0002 

3125 B 
Max: 0.02 <0.0002 

APHA 23rd Edition 
0.001 

3125 B 
Max: 0.10 <0.001 

APHA 23rd Edition 
0.001 

3125 B 
Max: 0.10 0.043 

APHA 23rd Edition 
0.0002 Max: 0.10 <0.0002 

3125 B 
- --

~~~~··.'" r=i""l.·~ :0::..:.• <'" L:JIC: ~..... •. 
Arun Kumar 

(E. CODE: EC56744) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NL T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

**END OF THE TEST REPORT** 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Emall:efraclab@efrac.org, Webslte:www.efrac.org,CIN-U241 OOWB1921 P LC004311 
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---~------------------------------------

1 f' ' TERMS AND CONDITIONS RELATED TO THE TEST REPORT ISSUED 4 
~ 

• The Samples are not drawn by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd., unless it is mentioned sci'in the 

Test Report. The Results are only applicable for the Submitted/Received Samples. Endorsement of the Products is neither 

inferred nor implied. 

•This Test !Reports should not be reproduced in full or part without 

Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. 

written permission/consent from the management of 

·This Test Reports should never be used for kind of Promotional of Publicity purposes without taking prior Permission/Consent 

from the management Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. Or in any way that NABL may consider to 

be misleading. 

•The Perishable Samples shall be destructed after the Analysis & all other Samples shall be destroyed after 30 Days from the 

Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory requirements. 

•Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd disclaims, any claim of any nature, whatsoever, arising from or 

relating to the Performance or Quality of the requested analysis. The Total liability (if any), if Scientifically and Legally proven & 

if reported within 07 Working Days from the date of issue of test Report, in any case, shall not exceed the Invoiced amount Paid 

for the Services provided by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. 

·A Test Report is issued only against the product parameters tested & such Report in isolation is not sufficient to guarantee the 

Quality of entire Batch/es Produced or Shipped. 

•In case Client reports of any typographical errors, inaccuracies, omissions etc in the Test Report, Edward Food Research & 

Analysis Centre Ltd. (EFRAC) Ltd reserves the right to correct any errors, inaccuracies, or omissions and to change and update 

the information with notice to the user. 

•Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction only. 

.. 
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t .•' , . 
__ " _____________________________ _ 

eFrac -l.l -'~'' 
Ertward Food Research e: Anaty~fs Centre Limited 

~ 
ULR-TC581723000011658F QA.15.0.0.3 

TEST REPORT 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harl:lans, P.O.Dabhasemar 

Falzabad - 224133 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

: EFRAC/2023/ENV/02192 

: 01/06/2023 

KIND ATTENTION : Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 20/05/2023 

: 25/05/2023 

SAMPLE DETAILS 

:TRF 

: 20/05/2023 

:01 of04 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/02192/03/MB/ 05603 

: ETP Plant Outside Discharge Water 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

Batch No : Downstream; Date of Sampling-16.05.2023 Sampling Method 

Sampler Name 

Sample Condition 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 Analysis Completion Date 

TEST RESULTS 

SL.NO. PARAMETER METHOD 

ical Parameters 

IS 1622:1981 RA 201 

Remarks :**Less than 2 MPN/100ml ; Requirement as per ES-RQ-225 

: 1000 ml 

: 1000 ml 

: EFRAC 

: N/A 

: Fit For Analysis 

: 30/05/2023 

REQUIREMENTS 

Absent 

RESULTS 

Not Detected** 

Dr. Biswapriya Das 

Group Leader 

Authorized Signatory 

LOQ:Limit of Quanlitalion;BLQ:Below Limit of Quantltalion;UOM:Unit of Measurement;MAX:Maxlmum;MIN:Minimum;NMT:Not More Than;NL T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org,Webslte:www.efrac.org,CIN-U24100WB1921PLC004311 
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t ' §{foe 
Edward Food Research~ Analysis Centre t.fmited 

ULR-TC581723000011658F QA.1 S.0.0.3 

TEST REPORT 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad ~ 224133 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

: EFRAC/2023/ENV/02192 

: 01/06/2023 

KIND ATTENTION: Mr.Sanjay Singh 

:TRF 

: 20/05/2023 

:02 of04 

SAMPLE DETAILS 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

Batch No 

: 20/0512023 

: 25/05/2023 

: EFRAC/2023/ENV/02192/03/WC/ 07700 

: ETP Plant Outside Discharge Water 

:Downstream; Date of Sampl!ng-16.05.2023 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampl!ng Date 

Sampling Method 

Sampler Name 

Sample Condition 

Analysis Completion Date 

TEST RESULTS 

:3800 ml 

:3800 ml 

: EFRAC 

: 16/05/2023 

: APHA23rd Edition 1060 B 

: Fit For Analysis 

: 01/06/2023 

~ 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS RESULTS 

Physical and Chemical Parameters 

1 Total Ammonia mg/L 

2 Bio-Chemical Oxygen Demand {BOD) {5 Days) mg/L 

3 Chemical Oxygen Demand {COD) mg/L 

4 Residual free Chlorine mg/L 

5 Colour Hazen 
-·-- '··· -

Remarks :The Sample conforms to the requirements of ENV-RQ-225. 

APHA 23rd Edition 
N/A 

4500 NH3C 

APHA 23rd Edition 

5210 B & IS 3025 N/A 

(Part 44) : 1993 

APHA 23rd Edition 
N/A 

5220 B 

APHA 23rd Edition 
0.05 

4500 CIG 

APHA 23rd Edition 
N/A 

2120 c 

Max:2 

Max:50 

Max:150 

Max:0.1 

Max:100 

1.40 

6.5 

41.66 

<0.05 

2.0 

Ranadip Chakraborty 

(E. CODE: EC56747) 

Authorized Signatory 

LOQ:Umit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NL. T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer {Terms And Conditions Related To The Test Report Issued) at the last page after the end ofT est Report 

Research & Analysis Centre:Subhas Nagar,PO:Nllgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org,Website:www.efrac.org ,CIN-U241 OOWB1921 PL.C004311 
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., 

ULR;.. TC581723000011658F 

rfrac 
Edward Food Research e;. Analysis Centre Limited 

TEST REPORT 

QA.1 5.0.0.3 

~· 
'\JW 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02192 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad- 224133 

KIND ATTENTION : Mr.Sanjay Singh 

SL.NO. PARAMETER 

Phvsical and Chemical Parameters (Contd.l 

6 Oil & Grease 

7 pH Value 

8 Phosphorous (P) 

9 Total Suspended Solids (TSS) 

10 Total Dissolved Solids (TDS) 

11 Sulphates 

12 Temperature 

13 Hexavalent Chromium (as Cr6+) 

14 Surfactants (LAS)-reacting to methylene blue 

15 Total Nitrogen 

16 Dissolved Oxygen 
··--

ISSUE DATE : 01/06/2023 

CUSTOMER REF : TRF 

REF. DATE : 20/05/2023 

PAGE NO : 03 of 04 

TEST RESULTS 

UOM METHOD LOQ 

mg/L 
APHA 23rd Edition 

N/A 
5520 B 

APHA 23rd Edition 
N/A -

4500 H+ 8 

mg/L 
APHA 23rd Edition 

N/A 
4500 P D 

mg/L 
APHA 23rd Edition 

N/A 
2540 D 

mg/L 
APHA 23rd Edition 

N/A 
2540 c 

mg/L 
APHA 23rd Edition 

N/A 
4500 804-- E 

·c APHA 23rd Edition 
N/A 

2550 B 

mg/L 
APHA 23rd Edition 

0.02 
3500 Cr B 

mg/L 
APHA 23rd Edition 

0.10 
5540C 

mg/L 
APHA 23rd Edition 

N/A 
4500 N 

mg/L 
APHA 23rd Edition 

N/A 
4500 0 c ·-

Remarks : The Sample conforms to the requirements of ENV-RQ-225. 

REQUIREMENTS 

Max:10 

6.5-8.0 

Max:2 

Max:50 

Max:2000 

Max:250 

-

--

Max:0.5 

Max:5 

Min:4.0 
-

RESULTS 

3 

7.5 

0.20 

24 

994 

29.43 

24.6 

<0.02 

<0.10 

3.08 

5.60 

Ranadip Chakraborty 

(E. CODE: EC56747) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NL T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB 1921 PLC004311 
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~ 't g{rac 
Edward Food Research eJ. Analysis Centre Limited 

QA.15.0.0.3 

TEST REPORT 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02192 

Amrit Bottlers Private Limited 

Chandpur HC~tbans, P.O.Dabhasemar 

Faizabad- 224133 

ISSUE DATE : 01/06/2023 

CUSTOMER REF : TRF 

REF. DATE : 20/05/2023 

KIND ATTENTION: Mr.Sanjay Singh PAGE NO : 04 of 04 

SAMPLE DETAILS 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

Batch No 

: 20/05/2023 

: 25/05/2023 

: EFRAC/2023/ENV/02192/03/MT/ 07768 

: ETP Plant Outside Discharge Water 

: Downstream; Date of Sampling-16.05.2023 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Dale 

Sampling Melhod 

Sampler Name 

Sample Condition 

Analysis Completion Date 

TEST RESULTS 

SL.NO. PARAMETER UOM METHOD LOQ 

Heavv Metals 

1 Aluminium (AI) mg/L 
APHA 23rd Edition 

3125 B 
0.001 

2 Cadmium (Cd) mg/L 
APHA 23rd Edition 

0.0002 
3125 B 

3 Total Chromium(Cr) mg/L 
APHA 23rd Edition 

3125 B 
0.001 

4 lron(Fe) mg/L 
APHA 23rd Edition 

3125 B 
0.001 

5 Lead (Pb) mg/L 
APHA 23rd Edition 

0.0002 
·--'--- ~58 --

Remarks : Requirements given as per ENV-RQ-225 

: 200 ml 

: 200 ml 

: EFRAC 

: N/A 

: Fit For Analysis 

: 29/05/2023 

REQUIREMENTS 

Max: 0.10 

Max: 0.02 

Max: 0.10 

Max: 0.10 

Max: 0.10 

RESULTS 

0.008 

<0.0002 

<0.001 

0.086 

<0.0002 

Arun Kumar 

(E. CODE: EC56744) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

**END OF THE TEST REPORT** 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB 1921 PLC004311 
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\~ TERMS AND CONDITIONS RELATED TO THE TEST REPORT ISSUED t;'C!!J 

.. 
·;u 

:1 
'1, 

•The Sampl.es are not drawn by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd., unless it is mentioned so in the ;; 

Test ~?port:. The Results ere only applicable for the Submitted/Received Samples. Endorsement of the Products is neither 

inferred nor implied. * 
. 

•This Test !Reports should not be reproduced in full or part without prior written permission/consent from the management of 

Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. 

• This Test ReJDorts should never be used for kind of Promotional of Publicity purposes without taking prior Permission/Consent 

from the management Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. Or in any way that NABL may consider to 

be misleading. 

•The Perishable Samples shall be destructed after the Analysis & all other Samples shall be destroyed after 30 Days from the 

Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory requirements. 

•Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd disclaims, any claim of any nature, whatsoever, arising from or 

relating to the Performance or Quality of the requested analysis. The Total liability (if any), if Scientifically and Legally proven & 

if reported within 07 Working Days from the date of issue of test Report, in any case, shall not exceed the Invoiced amount Paid 

for the Services provided by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. 

• A Test Report is issued only against the product parameters tested & such Report in isolation is not sufficient to guarantee the 

Quality of entire Batch/es Produced or Shipped. 

•In case Client reports of any typographical errors, inaccuracies, omissions etc in the Test Report, Edward Food Research & 

Analysis Centre Ltd. (EFRAC) Ltd reserves the right to correct any errors, inaccuracies, or omissions and to change and update 

the information with notice to the user. 

•Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction only. 

t,'\ 
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..... ~ \ ,, : e,'roc - :I .A 
Edward Food Research e;r. AnalysTs Centre Limited 

~ 
ULR-TC581723000011655F QA.1 5.0.0.3 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Har~ans, P.O.Dabhasemar 

Faizabad- 224133 

KIND ATTENTION : Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 20/05/2023 

: 25/05/2023 

TEST REPORT 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

SAMPLE DETAILS 

: EFRAC/2023/ENV/02189 

: 01/06/2023 

:TRF 

: 20/05/2023 

: 01 of 04 

Sample Quantity Received : 1000 ml 

Sample Quantity Used : 1000 ml 

Sample Receipt Date 

Sample Registration Date 

Sample Registralion No 

Sample Type 

: EFRAC/2023/ENV/02189/03/MB/ 05600 

: ETP + STP Mix Water 

Sample Submitted/Drawn by : EFRAC 

Sampling Date : N/A 

Batch No : Date of Sampling-16.05.2023 . Sampling Method 

Sampler Name 

Sample Condition : Fit For Analysis 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 Analysis Completion Date : 30/05/2023 

TEST RESULTS 

SL.NO. I PARAMETER I UOM I METHOD I LOQ I REQUIREMENTS I 
Mlcrobioloqical Parameters 

1 Faecal Coliform MPN~100 IS 1622:1981 RA 201 N/A Absent 

Remarks : •• Less than 2 MPN/1 OOml ; Requirement given as per ES-RQ-225 

RESULTS 

Not Detected** 

Dr. Biswapriya Das 

Group Leader 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end ofT est Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB 1921 PLC004311 

.. 
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• t d efrac 
Edward Food Research eJ. Analysis Centre Limited 

U LR-TC581723000011655F 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad- 224133 

KIND ATTENTION: Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 20/05/2023 

: 25/05/2023 

QA.15.0.0.3 

TEST REPORT 

REPORT NO : EFRAC/2023/ENV/02189 

ISSUE DATE : 01/06/2023 

CUSTOMER REF : TRF 

REF. DATE : 20/05/2023 

PAGE NO : 02 of 04 

SAMPLE DETAILS 

Sample Quantity Received : 3800 ml 

Sample Quantity Used : 3800 ml 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/02189/03/WC/ 07697 

: ETP + STP Mix Water 

Sample Submitted/Drawn by : EFRAC 

Sampling Date : 16/05/2023 

Batch No :Date of Sampling-16.05.2023 . Sampling Method : APHA 23rd Edition 1060 B 

Sampler Name 

Sample Condition : Fit For Analysis 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 Analysis Completion Date : 01/06/2023 

TEST RESULTS 

SL.NO. PARAMETER UOM 

Physical and Chemical Parameters 

1 Total Ammonia mg/L 

2 Bio-Chemical Oxygen Demand (BOD) (5 Days) mg/L 

3 Chemical Oxygen Demand (COD) mg/L 

4 Residual free Chlorine mg/L 

5 Colour Hazen 

Remarks : The Sample conforms to the requirements of ENV-RQ-225. 

r:l:f,I~:.T~';:.ll'i" 
a.=.i•lt:•.,.~·?: .. a.:J .... ,....;ISr!l:.~i.:~~ 
1":;~·~·~::-l-;:'' 
~;;, ;·:t·~~~e';, .... ·= 
L";;~.tij!..:, .,_ 
·~~~~ ... ::--~ oo~~.t:~=:: 

METHOD LOQ REQUIREMENTS 

APHA 23rd Edition 
N/A Max:2 

4500 NH3 C 

APHA 23rd Edition 

5210 B & IS 3025 N/A Max: 50 

(Part 44) : 1993 

APHA 23rd Edition 
N/A Max:150 

5220 B 

APHA 23rd Edition 
0.05 Max:0.1 

4500CIG 

APHA 23rd Edition 
N/A Max:100 

2120C 

@ . 

If 

"' 

RESULTS 

1.40 

6.1 

42.66 

<0.05 

<1.0 

Ranadip Chakraborty 

(E. CODE: EC56747) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end ofT est Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email:efraclab@efrac.org, Website:www.efrac.org,CJN-U241 OOW81921 PLC004311 

! 
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~ ' . gf.rac 
Edward Food Research et Analysis Centre Limited 

(§\ 
ULR-TC581723000011655F QA.15.0.0.3 

TEST REPORT 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02189 

Amrit Bottlers Private Limited 

Chandpur Harl::ians, P.O.Dabhasemar 

Faizabad - 224133 

KIND ATTENTION : Mr.Sanjay Singh 

SL.NO. PARAMETER 

Phvsical and Chemical Parameters IContd.l 

6 Oil & Grease 

7 pH Value 

8 Phosphorous (P) 

9 Total Suspended Solids (TSS) 

10 Total Dissolved Solids (TDS) 

11 Sulphates 

12 Temperature 

13 Hexavalent Chromium (as Cr6+) 

14 Surfactants (LAS)-reacting to methylene blue 

15 Total Nitrogen 

16 Dissolved Oxygen 
-

ISSUE DATE :01/06/2023 

CUSTOMER REF : TRF 

REF. DATE :20/05/2023 

PAGE NO : 03 of 04 

TEST RESULTS 

UOM METHOD LOQ 

mg/L 
APHA 23rd Edition 

N/A 
5520 B 

APHA 23rd Edition 
N/A - 4500 H+ B 

mg/L 
APHA 23rd Edition 

N/A 
4500 P D 

mg/L 
APHA 23rd Edition 

N/A 
2540 D 

mg/L 
APHA 23rd Edition 

N/A 
2540C 

mg/L 
APHA 23rd Edition 

N/A 
4500S04-- E 

·c APHA 23rd Edition 
N/A 

25508 

mg/L 
APHA 23rd Edition 

0.02 
3500 CrB 

mg/L 
APHA 23rd Edition 

0.10 
5540C 

mg/L 
APHA 23rd Edition 

N/A 
4500N 

mg/L 
APHA 23rd Edition 

N/A 
4!100 0 c 

-~-- - ·-

Remarks : The Sample conforms to the requirements of ENV-RQ-225. 

REQUIREMENTS 

Max:10 

6.5-8.0 

Max:2 

Max:50 

Max:2000 

Max:250 

--

--

Max:0.5 

Max:5 

Min:4.0 

RESULTS 

3 

7.6 

0.23 

23 

842 

30.44 

24.5 

<0.02 

<0.10 

3.08 

5.30 

Ranadip Chakraborty 

(E. CODE: EC56747) 

Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Email: efraclab@efrac.org, Website:www.efrac.org,CIN-U241 OOWB1921 PLC004311 
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Edward Feed Research et Analysts Centre Limited 

U LR-TC581723000011655F QA. 15.0.0.3 

TEST REPORT 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02189 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad- 22413;3 

ISSUE DATE : 01/06/2023 

CUSTOMER REF : TRF 

REF. DATE :20/05/2023 

KIND ATTENTION : Mr.Sanjay Singh PAGE NO : 04 of 04 

SAMPLE DETAILS 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date : 20/05/2023 

: 25/05/2023 Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAG/2023/ENV/02189/03/MT/ 07765 

: ETP + STP Mix Water 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

Batch No :Dale of Sampiing-16.05.2023. Sampling Method 

Sampler Name 

Sample Condition 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Dale : 26/05/2023 Analysis Completion Dale 

TEST RESULTS 

: 200mi 

:200m! 

: EFRAC 

: N/A 

: Fit For Analysis 

: 29/05/2023 

® 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS RESULTS 

Heavy Metals 

1 Aluminium (AI) mg/L 

2 Cadmium (Cd) mg/L 

3 Total Chromium(Cr) mg/L 

4 lron{Fe) mg/L 

5 Lead (Pb) mg/L 

Remarks : Requirements given as per ENV-RQ-225 

APHA 23rd Edition 
0.001 

3125 B 

APHA 23rd Edition 

3125 B 
0.0002 

APHA 23rd Edition 

3125 B 
0.001 

APHA 23rd Edition 
0.001 

3125 B 

APHA 23rd Edition 
0.0002 

3125 B 

Max: 0.10 

Max: 0.02 

Max: 0.10 

Max: 0.10 

Max:0.10 

0.009 

<0.0002 

<0.001 

<0.001 

<0.0002 

Arun Kumar 

(E. CODE: EC56744) 

Authorized Signatory 

LOQ:Limit of Quantitalion;BLQ:Below Limit of Quantitalion;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end ofT est Report 

**END OF THE TEST REPORT** 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 

Emai l:efraclab@efrac.org, Website :www.efrac.org,CIN ·U241 OOWB1921 P LC004311 

1":" 
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l 'f' TERMS AND CONDITIONS RELATED TO THE TEST REPORT ISSUED @ ' ,, 
' 

• The Samples are not drawn by Edward Food Research & Analysis Centre Ltd. {EFRAC) Ltd., unless it is mentioned so in the 

Test Report. The Results are only applicable for the Submitted/Received Samples. Endorsement of the Products is neither 

inferred nor implied. 

•This Test Reports should not be reproduced in full or part without prior written permission/consent from the management of 

Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. 

• This Test Reports should never be used for kind of Promotional of Publicity purposes without taking prior Permission/Consent 

from the management Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd. Or in any way that NABL may consider to 

be misleading. 

•The Perishable Samples shall be destructed after the Analysis & all other Samples shall be destroyed after 30 Days from the 

Date of issue of the Test Report, unless it is agreed otherwise with the Client or is mandated by any regulatory requirements. 

•Edward Food Research & Analysis Centre Ltd. {EFRAC) Ltd disclaims, any claim of any nature, whatsoever, arising from or 

relating to the Performance or Quality of the requested analysis. The Total liability (if any), if Scientifically and Legally proven & 

if reported within 07 Working Days from the date of issue of test Report, in any case, shall not exceed the Invoiced amount Paid 

for the Services provided by Edward Food Research & Analysis Centre Ltd. (EFRAC) Ltd . 

• A Test Report is issued only against the product parameters tested & such Report in isolation is not sufficient to guarantee the 

Quality of entire Batch/es Produced or Shipped. 

•In case Client reports of any typographical errors, inaccuracies, omissions etc in the Test Report, Edward Food Research & 

Analysis Centre Ltd. (EFRAC) Ltd reserves the right to correct any errors, inaccuracies, or omissions and to change and update 

the information with notice to the user. 

•Disputes if any, shall be arbitrated by and subject to Kolkata Jurisdiction 
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efrac 

Edward Food Research eJ Analysis Centre Limited 

@' 
ULR· TC5B1723000011653F QA.15.0.0.3 

TEST REPORT 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02188 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad - 224133 

ISSUE DATE :01/06/2023 

KIND ATTENTION: Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 20/05/2023 

: 25/05/2023 

CUSTOMER REF : TRF 

REF. DATE :20/05/2023 

PAGE NO : 01 of 04 

SAMPLE DETAILS 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/02188/03/MB/ 05599 

: STP Outlet Water 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

Batch No :Date of Sampling-16.05.2023. Sampling Method 

Sampler Name 

Sample Condition 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 Analysis Completion Dale 

TEST RESULTS 

SL.NO. PARAMETER METHOD 

Microb!o!o leal Parameters 

1 IS 1622:1981 RA 201 

Remarks : •• Less than 2 MPN/1 OOml ; Requirement given as per ES-RQ-225 

:1000 ml 

:1000 ml 

: EFRAC 

:N/A 

: At For Analysis 

: 30/05/2023 

REQUIREMENTS 

Absent 

RESULTS 

Not Detected** 

~~;J;~ 
~f· .. > 1 ' .• ,,t ~.\~~-· 0 ·tr 

\ ·- . ' ~ . 
: '\ ....... ;~l .(~~. ,~·i 

.. 
~::::r't';. 

Dr. Biswapriya Das 
GJ:Qup Leader 

Authorized Signatory 

LOQ:Limit of Quantitat!on;BLQ:Below Limit of Quantitation;UOM:Unil of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR :Present;AB:Absent. 

Please refer Disclaimer (Tenms And Conditions Related To The Test Report Issued} at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata-700121,Phone +91 33 7112 2800, 
Email:efraclab@efrac.org,Webslte:www.efrac.org,CIN·U24100WB1921PLC004311 

) 
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r; . efrac @ 
"' Edward Food Research eJ Analysis Centre Limited 

ULR-TC581723000011853F QA.15.0.0.3 

TEST REPORT 

ISSUED TO REPORT NO : EFRAC/2023/ENV/02188 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad • 224133 

ISSUE DATE :01/06/2023 

CUSTOMER REF : TRF 

REF. DATE :20/05/2023 

KIND ATTENTION: Mr.Sanjay Singh PAGENO :02of04 

SAMPLE DETAILS 

SAMPLE REGISTRATION DETAILS 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

Batch No 

: 20/05/2023 

: 25/05/2023 

: EFRAC/2023/ENV/02188/03/WC/ 07696 

: STP Outlet Water 

:Date of Sampling-16.05.2023. 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 

Sample Quantity Received 

Sample Quantity Used 

Sample Submitted/Drawn by 

Sampling Date 

Sampling Method 

Sampler Name 

Sample Condition 

Analysis Completion Data 

TEST RESULTS 

Sl.NO. PARAMETER UOM METHOD LOQ 

Phvslcal and Chemical Parameters 

1 Total Ammonia mg/L 
APHA 23rd Edition 

N/A 
4500 NH3 C 

APHA 23rd Edition 

2 Bio-Chemical Oxygen. Demand (BOD) (5 Days) mg/L 5210 B & IS 3025 N!A 
(Part 44): 1993 

Chemical Oxygen Demand (COD) mg/L 
APHA 23rd Edition 

N/A 3 
52208 

Residual free Chlorine mg/L 
APHA 23rd Edition 

0.05 4 
4500CI G 

5 Colour Hazen 
APHA 23rd Edition 

N/A 
2120C -·········--· 

Remarks :The Sample conforms to the requirements of ENV-R0-225. 

:3800 ml 

:3800 ml 

:EFRAC 

: 16/05/2023 

: APHA 23rd Edition 1060 B 

: Fit For Analysis 

: 01/06/2023 

REQUIREMENTS 

Max:2 

Max:5o 

Max:150 

Max:0.1 

Max:100 

RESULTS 

1.12 

5.8 

37.70 

<0.05 

<1.0 

/~~ ~rtr::"" " . 
r(r;··~¥ 

·:. 1,.\l n • ' \" . ·~ 
.\:-',I ·;ci ~ i 

Ranadip Chakraborty 
(E. CODE: EC56747) 
Authorized Signatory 

LOO:Limit of auantitatlon;BLO:Below Limit of Quantitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Thi:tn. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2800, 
Email:efraclab@efrac.org,Website:www .efrac.org,CIN-U241 OOWB1921 PLC004311 
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Edward Food Research eJ. Analysis Centre Limited 

ULR-TC581723000011653F QA.15.0.0.3 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad - 224133 
KIND A1TENTION : Mr.Sanjay Singh 

SL.NO. PARAMETER 

Phv_slcal and Chemical Parameters CContd.l 

6 Oil & Grease 

7 pH Value 

8 Phosphorous (P) 

9 Total Suspended Solids (TSS) 

10 Total Dissolved Solids (TDS) 

11 Sulphates 

12 Temperature 

13 Hexavalent Chromium (as Cr6+) 

14 Surtactants (LAS)-reactlng to methylene blue 

15 Total Nitrogen 

16 Dissolved Oxygen 

TEST REPORT 

REPORT NO 

ISSUE DATE 

: EFRAC/2023/ENV/02188 

: 01/0612023 

CUSTOMER REF : TRF 

REF. DATE :20/05/2023 

PAGE NO : 03 of 04 

TEST RESULTS 

UOM METHOD LOQ REQUIREMENTS 

mg/L 
APHA 23rd Edition 

N/A Max:10 
5520 B 

APHA 23rd Edition 
N/A 6.5-8.0 - 4500 H+ B 

mg/L 
APHA 23rd Edition 

N/A Max:2 
4500 P D 

mg/L 
APHA 23rd Edition 

N/A Max:SO 
2540 D 

mg/L 
APHA 23rd Edition 

NIA Max:2000 
2540 c 

mg/L 
APHA 23rd Edition 

N/A Max:250 
4500 804-- E 

APHA 23rd Edition 
"C NIA .. 

2550 8 

mg/L 
APHA 23rd Edition 

0.02 
3500 CrB -· 

mg/L 
APHA 23rd Edition 

0.10 Max:O.S 
5540C 

APHA 23rd Edition 
mg/L 

4500 N 
N/A Max:5 

mg/L 
APHA 23rd Edition 

N/A Min:4.0 
45000C 

Remarks :The Sample conforms to the requirements of ENV-RQ-225. 

RESULTS 

4 

7.6 . 
0,25 

17 

884 

28.12 

24.6 

<0.02 

<0.10 

2.66 

5.11 

/',.·~·-~;~. 
y.,· ... -~:<··_. 

·j ( .. ,/ . '• • 

'I 'I;/ 
1 8/~~~nf. -s·. y 

.\~;.', :·~~~·~ \'",' 1 

''\ .,~· 

Ranadip Chakraborty 
(E. CODE: EC56747) 
Authorized Signatory 

LOQ:Limit of Quantitation;BLO:Below Limit of Quantitatlon;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More "Than;NL T:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And CondHions Related To The Test Report Issued) at the last page after the end of Test Report 

Research & Analysis Centre:Subhas Nagar,PO:Nllgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2800, 
Email:efraclab@efrac.org,Website:www.efrac.org,CIN-U24100WB1921PLC004311 
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I' efrac 
Edward Food Research eJ Analysis Centre Limited 

@ r 
\-

ULR-TC581723000011653F 

ISSUED TO 

Amrit Bottlers Private Limited 

Chandpur Harbans, P.O.Dabhasemar 

Faizabad - 224133 

KIND ATTENTION: Mr.Sanjay Singh 

SAMPLE REGISTRATION DETAILS 

: 20/05/2023 

: 25/05/2023 

TEST REPORT 

REPORT NO 

ISSUE DATE 

CUSTOMER REF 

REF. DATE 

PAGE NO 

SAMPLE DETAILS 

0A.15.0.0.3 

: EFRAC/2023/ENV/02188 

:01/06/2023 

:TRF 

: 20/05/2023 

:04 of04 

Sample Quantity Received : 200 ml 

Sample Quantity Used : 200 ml 

Sample Receipt Date 

Sample Registration Date 

Sample Registration No 

Sample Type 

: EFRAC/2023/ENV/02188103/MT/ 07764 

: STP Outlet Water 

Sample Submitted/Drawn by : EFRAC 

Sampling Date : N/A 

Batch No :Date of Sampling-16.05.2023. Sampling Method 

Sampler Name 

Sample Condition : Fit For Analysis 

SAMPLE ANALYSIS DETAILS 

Analysis Starting Date : 26/05/2023 Analysis Completion Date : 29/05/2023 

TEST RESULTS 

SL.NO. PARAMETER UOM METHOD LOQ REQUIREMENTS 

Heavv Metals 

Aluminium (AI) mg/L 
APHA 23rd Edition 

0.001 Max: 0.10 1 
3125 B 

Cadmium (Cd) mg/L 
APHA 23rd Edition 

0.0002 Max:0.02 2 
3125 B 

Total Chromium(Cr) mg/L 
APHA 23rd Edition 

0.001 Max: 0.10 3 3125 s 

mg/L 
APHA 23rd Edition 

0.001 Max: 0.10 4 Iron( Fe) 
3125 B 

mg/L 
APHA 23rd Edition 

0.0002 Max:0.10 5 Lead (Pb) __ 31258 
·------

Remarks : Requirements given as per ENV-RQ-225 

RESULTS 

0.046 

<0.0002 

<0.001 

<0.001 

<0.0002 

Arun Kumar 
(E. CODE: EC56744) 
Authorized Signatory 

LOQ:Limit of Quantitation;BLQ:Below Limit of Quanlitation;UOM:Unit of Measurement;MAX:Maximum;MIN:Minimum;NMT:Not More Than;NLT:Not Less Than. 

PR:Present;AB:Absent. 

Please refer Disclaimer (Terms And Conditions Related To The Test Report Issued) at the last page after the end of Test Report 

**END OF THE TEST REPORT .. 

Research & Analysis Centre:Subhas Nagar,PO:Nilgunj Bazar,Barasat,Kolkata·700121,Phone +91 33 7112 2800, 
Emall:efraclab@efrac.org, Webslte:www.efrac.org,CIN-U241 OOWB1921 PLC004311 
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ANNEXURE: E L~ @ 
eco/1Aen ECOMEN LABORATORIES. PVT. LTD. 
LABORATORIESJl\11 LTO. Second Floor Hall, House No. 8·118, Sector H, Aliganj, Lucknow. 22& 024 

,. • Phone No. : 0522 • 407920112746282 
E•mail: contactus@ecomen.in, Website: www.e.comen.in, CJN. U74210UP1989PTC010601,GSTIN: 09AAACE6076H1ZI 

rc-9l;Js 
An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi 

TEST REPORT 

•. ._,. .. H ......... "' I~-· ..... _._!.._'£~1.1. .. .._.. ...... ~ ..... -.. "'' ·-

Amril Bottlers Pvt. Lid. ULRNo. TC9539230000J 0040F 
NAME & ADDRESS OF Chand pur Harbans, Test Report No. ECOILAB/ AS/1174/1 0040/05/2023 
CUSTOMER: Dabhasemar Dist. Faizabad 

18.05.2023 
(U.P) 

Issue Date ofTe.~t Report 

Type of Sample Stack Emission 
Sample Re-gistration No. 1174 Name of Location DG Sel-l lOIOKVA 
Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 11.05.2023 Time of Sample Collection 11.30 A.M. 
Date of Sample Received 12.05.2023 Time of Sample Received 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
Weal her Condition Sunny Sampling Duration 25.0 min. 

Environmental Condition 
Temperature: 25 :1: 2 °C 

Sample ID Code ECO/LAB/1 0040/05/2023 
Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STKIH0/01 (Calibration Due dt:O 1.06.2023) 

, Flue Gas Analyzer Borosil GB-02/ECO/LE/048 
-~- ---··-·- -- -- --- --- --·····~-~~- --

--
Sta.ck'Details 
I) Above the Ground Level(m) 8.0 . 
U)Above the Platform(m) 3.0 

Ambient Temperature ("C) 38.0 

Material of Stack MS Stack Temperature (•C) 276.0 
Stack Attached DGSet-1 Inside Diameter of Stack at sampling port (M) 0.30 
Capacity of DG Set IOIOKVA Cross Sectional Area of Stack (m2) 0.071 
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 16.15 
Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/sec.) 0.649 
Fuel Consumption (LJbr.) 90.0 Load (Amp.) 80% 

I Type ol'firin~_ Automatic Pollution Control Unit -. 

Detection 
Pollutant 

Limit as per EC 
SI.No. TEST PARAMETERS Unit PROTOCOL Concentration 

Range 
(lit 15% D:!) 

issued by MoEF&CC 

l. Particulate Matter (PM) mg/Nm3 IS ll255:Part I: l985(Reaff.:20 19) 10-1000 62.48 75 

2. Sulphur Dioxide (SOz) rng/Nm3 IS ll255:Part 2:1985 (Rea1T.:2019) 5-1000 21.52 . 
--

3. Nitrogen Oxides (NOx) mg/Nm3 IS ll255:Part 7:2005 (Reaff.:20 17) 5-1000 IIOAO 360 

4. Carbon Monoxide (CO) mg/Nm1 IS:I3270 0.2-90 121.20 150 

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the. laboratory. 
3. The test samples will be disposed of after one Month from the date of issue of lest report. 

----End of Report---

Verified By Authorized By 

~w r~~~ 
Technical Manager 

(Abhishek Kumar Singh) 
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c(.;UMI=N LABORAlURII::S PVT. LTD. 
@ 

Second Floor Hall, House No. B-1/8, Sector-H. Aliganj, Luck now- 226 024 -ec-a-Men 
Phone No.; 0522. 4079201/274'?282 LABORATOiliESPVT LTD 

E-mail: contactus@ecomen.in, Website: www.ecomen.in, CIN • U74210UP1989PTC010601, GSTIIll: 09AAACE6076H1ZI 

An approved Laboratbry from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi 

TEST REPORT 

.. --... ~,...,..,.. '''-'• ,...'<.J'-"1 OJI&--A ........ A.C'llo AI& .. 

Amrit Bottlers Pvt. Ltd. 
Test Report No. ECO/LAB/AS/1174/10040/05/2023 

NAME & ADDRESS OF Chand pur Harbans, 
CUSTOMER: Dabhasemar Dist. Faizabad 

(U.P) 
Issue Date of Test Report 18.05.2023 

I 

' 
Type of Sample Stack Emission 

Sample Registration No. 1174 Name of Location DG Set-! 1010 KVA 

Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 11.05.2023 Time of Sample Collection 11.30A.M. I 

Date of Sample Received 12.05.2023 Time of Sample Received 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analys,is 17.05.2023 
Weather Condition Sunny Sampling Duration 25.0min. 

Environmental Condition 
Temperature: 25 :1: 2 •c 

Sample ID Code ECOILABII 0040/0512023 
I Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STKIH0/01 (Calibration Due dt:OI.06.2023) 

I Flue Gas Analyzer Borosil GB-02/ECO/LE/048 
~--------- ----- --

Stack Details 
--

-1) Above the Ground Level(m) 8.0 
Ambient Temperature (0 C} 38.0 

H)Above the Platform(m) 3.0 
Material of Stack MS Stack Temperature (0C) 276.0 

Stack Attached DG Set- I Inside Diameter of Stack at sampling port (M) 0.30 

Capacity ofDG Set IOIOKVA Cross Sectipnal Area of Stack (mZ) 0.071 

Shape of Stack Circular Velocity of Flue Gns (m/sec.) 16.15 

Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/scc.) 0.649 

.Fuel Consumption (Lihr.) 90.0 Load (Amp.) 80% 

Type of firing Automatic L_P_o_lltt~tion Control Unit -
---

SI.No. TEST PARAMETERS 
I 

Unit PROTOCOL 
Detection Pollutant Concentration Limit as per EC 

RQnge (at 15% 0 2) issued by MoEF& CC 

I. Non Methane Hydrocarbon (NMHC) l mg!Nml IS-13270 0.2-90 14.56 100 

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of Lhe laboratory. 
~·The test samples will be disposed of after one Month from Lhe date of issue of test report. 

~~ 
Technical Manager 
(Abhisbek Kumar Singh) 

----End of Report----

Authorized By 

-t~ 
Quality Manager 

(Re.e.Da_Tripatbi) --- ,·:~,, :; .. ~· ..... ' 
,· 

I 
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.ABORATORIIiS PVTUD. 

ECOMEN LABORATORIES PVT. LTD. 
Second Floor Hall, House No. B·1/8, Sector H, Aliganj, Lucknow- 226 024 

Phone No.: 0522-4079201/27452.82 

eco:Men 
E•mail: contactus@ecomen.in, Website: www.ecomen.ln, CIN -U74210UP19B9PTC010601,GSTlN; 09AAACE6076H1ZI 

An approved Laboratory from Ministry of Environment, Forest arid Climate Change, Govt. of India, New Delhi 

TEST REPORT 

a··-..a"-n•«'• • o "''-'• ....,_.._.., ...., • ., . ..,.. ..... ~...., •~• 2 

Amrit Bottlers Pvt. Ltd. ULRNo. TC953923000010041F i 

NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/ll74/10041/05/2023 ' 
CUSTOMER: Dabbasemar Dist. Faizabad 

Issue Date of Test Report 18.05.2023 
: 

(U.P) 
Type of Sample Stack Emission 
Sample Registration No. 1174 Name of Location DG Set-2 1010 KVA 
Snmpling Method IS: 11255 Sample C:ollected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 11.05.2023 Time of Sample Collection 12.10P.M. 
Date of Sample Received 12.05.2023 Time of Sample Received 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
Weather Condition Sunny Sampling Duration 26.0 min. 

Environmental Condition 
Temperature: 25 ± 2 °C 

Sample ID Code ECO/LAB/1 0041/05/2023 
Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STKIH0/01 (Calibration Due dt:OI.06.2023) 
Flue Gas Analyzer Borosil GB-02J.ECOILEJ048 

-- ----·-··-··- ---

Stack Details 
I) Above the Ground Lcvel(m) 8.0 

39.0 
II)Above the Platform(m) 3.0 

Ambient Temperature ("f:) 

Material of Stack MS Stack Temperature ("C) 286.0 
Stack Attached DGSet-2 Inside Diameter of Stack at sampling port (M) 0.30 
Capacity ofDG Set 1010 KVA Cross Sectional Area of Stack (m2) 0.071 
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 16.22 
Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/scc.) 0.643 
Fuel Consumption (Libr.) 90.0 Load (Amp.) 81% 
Type of firing Automatic Pollution Control Unit ------· --····-

Pollutant Limit as per EC 
Sl. No. TEST PARAM"-TERS Unit PROTOCOL Deleclioo Range Concentration issued by MoEF& 

(nilS% 0 2) cc 
I. Particulate Matter (PM) mg1Nm3 IS 11255:Part I: 1985(Reaff.:20 19) 10-1000 46.50 75 

2. Sulphur Dioxide (SOl) mg1Nm3 IS 11255:Part 2:1985 (Reaff.:2019) 5-1000 23.44 -
3. Nitrogen Oxides (NOx) mg1Nm3 IS 11255:Part 7:2005 (Reaff.:20L7) 5-1000 135.62 360 

I 

4. Carbon Monoxide (CO) mg1Nm3 IS: 13270 0.2-90 108.00 

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Nllte: · 

I. Test resui!S relale to !he items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of after one Month from !he date of issue of test report. 

----End of Report--·-

Verified By 

Jf.Y-
Authorized By 

~ 
(Abbisbek Kumar Singb) 
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@) 
ECOMEN LABORAl OKit:::i 1-'V I. Ll U. 

Second Floor Hall, House No. B-1/8, Sector-H. Allganj, Lucknow • 226 024 ecoMen 
Phone No. : 0522 • 4079201/27 46282 LABORATORIES PVT LTD. 

E-mail~ contactus@ecQmen.in, Website: www.ecomen.in, CIN • U7421 OUP1989PTCOHJ601, GSTIN : 09A.AACE6076H1ZI 

Am appr6ved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. oflndla, New Delhi 

TEST REPORT 

A ................ • , ...... AJ._..,, ._., .. ..._.. .. ,.. ...... ,.,. 

Amrit Bottlers Pvt. Ltd. 
Test Report No. ECO/LAB/AS/1174/10041/05/2023 

NAME & ADDRESS OF Chand pur Harbans, 
CUSTOMER: Dabhasemar Dist. Faiznbad 

(U.P) Issue Date ofT est Report 18.05.2023 
.. 

Type of Sample Stack Emission 
Sample Registration No. 1174 Name of Location DG Sct-2 1010 KVA 
Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 11.05.2023 Time of Sample Collection 12.10P.M. 
Date of Sample Received 1 12.05.2023 Time of Sample Received 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
Weather Condition Sunny Sampling Duration 26.0 min. 

Environmental Condition 
Temperature: 25 ± 2 "C 

ECO/LAB/1 0041/05/2023 
Humidity: 54% 

Sample ID Code 

Instrument Name & Lab 1D 
Stack Kit ECO/STK/H0/0 1 (Calibration Due dt:O 1.06.2023) 
Flue Gas Analyzer BorosH GB-02/ECO/LE/048 

. -· 

Stack Details 
I) Above the Ground Level(m) 8.0 

39.0 
II)Above the Platform(m) 3.0 

Ambient Temperature ("C) 

Material of Stack MS Stack Temperature ("C) 286.0 
Stack Attached DG Set-2 lnside Diameter of Stack at sampling port (M) 0.30 
Capacity ofDG Set 1010 KVA Cross Sectional Area of Stack (m2) O.Q71 
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 16.22 
Type of Fuel used HSD Flow Rate of Flue Gns.(Nm3/sec.) 0.643 
Fuel Consumption (Lihr.) 90.0 Load (Amp.) 81% 
Type of firing Automatic Pollution Control Unit " 

Sl.No. TEST PARAMETERS Unit PROTOCOL 
Detection Pollutant Concentration Limit as per EC issued 

Range (at 15% 0 1} byMoEF& CC 

I. Non Methane Hydrocarbon (NMHC) mg/Nm3 IS 13270 0.2-90 10.88 100 

------
Statement of Conformity: Analyzed parameters in above tested sample arc within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of after one Month from the date of issue of test report. 

--End of Report----

w 
Technical Manager 

(Abhishek Kumar Singh) 

Authorized By 

1~~ 
Quality. M~ger 
rR~~~ r !tlhl) }~t-51; .._e .. 
('~ . ..... ~'';; ·; ---.:\ . '' ( -· ,, . 

i j' ~-- ~-'~-~-:,... - ·' . 
. ~-\, 

·--

I 

! 

' 

I 
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eco/Wen 
LABORATORIES'PVT LTD. 

ECOMEN lABORATORIES PVT. lTD. 
Second Floor Hall, House No. 8-1/8, Sector H, Allganj, Luck now- 226 024 

Phone No. : 0622 • 407920112746282 
E-mail: contactus.@ecomen.in, Website: www.ecomen.ln, CIN- U74210UP1989PTCD10601,GSTIN: 09AAACE6076H1ZI 

An approved Laboratory from Ministry of Environment, Forest and C~imate Change, Govt. of India, New Delhi 

TEST REPORT 
FORMAT NO. ECO/QS/FORMAT/12 

Amrit Bottlers Pvt. Ltd. ULRNo. TC953923000010042F 
NAME & ADDRESS OF Chand pur Harbans, Test Report No. ECOILAB/AS/1174/10042/0512023 I 

CUSTOMER: Dabhasemar Dist. Faizabad 
(U.P) Issue Date of Test Report 18.05.2023 

Type of Sam pie Stack Emission 
Sample.Registration No. 1174 Name of Location DGSet-3 IOIOKVA i 

Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 11.05.2023 . Time of Sample Collection 12.40 P.M . 
Date of Sample Received 12.05.2023 Time of Sample Received I 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 ' 

Weather Condition Sunny Sampling Duration 25.0 min. 

Environmental Condition 
Temperature: 25 ± 2 DC 

Sample lD Code ECOILA B/1 0042/0512023 
Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STK/H0/0 I (Calibration Due dt:O 1.06.2023) 
Flue Gas Analyzer Borosil GB-02/ECO/LE/048 

Stack Details 
l) Above the Ground Level(m) 8.0 

Ambient Temperature (DC) 39.0 
II)Above the Platform(m) 3.0 
Material of Stack MS Stack Temperature (DC) 272.0 
Stack Attached DG Set-3 Inside Diameter of Stack at sampling port (M) 0.30 
Capacity ofDG Set 1010 KVA Cross Sectional Area of Stack (m1) 0.071 
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 15.82 

Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/sec.) 0.642 
Fuel Consumption ((Lihr.) 90.0 Load (Amp.) 85% 

Type of firing Automatic Pollution Control Unit -

Deteclion Pollutant Limit as per EC issued 
SI.No. TEST PARAMETERS lin it PROTOCOL Concentration 

Range (atiS%0,) 
byMoEF& CC 

I. Particulate Matter (PM) mg!Nm3 IS 11255:Part I: 1985(Reaff.:20 19) 10-1000 43.90 75 

2. Sulphur Dioxide (S02) mg!Nm3 IS 11255:Part 2:1985 (Reaff.:2019) 5-1000 22.64 -
3. Nitrogen Oxides (NOx) mg!Nm3 IS 11255:Part 7:2005 (Reaff.:2017) 5-1000 114.80 360 i 
4. Carbon Monoxide (CO) mg!Nm3 IS:I3270 0.2-90 82.68 !50 

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of after one Month from the date of issue of test report. 

----End of Report----

· Verified By Authorized By 

~~ 1-~~ 
Technical Manager 

(Abhishek Kumar Singh) 
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ECOMEN LABORATORIES PVT. Ll u. 
&t) 

Second Floor Hall, House No. 8·118, Sector-H, Allganj, Luckrtow • 226 024 
_e_c_o-Men 

Phone No. : 0522 • 4079201127 46282 LABORATORIES PVT LTD. 

E·maili oontaeb.JS@ec0men.in, Website: www.e.comen.in, CIN- U7421.0UP1989PTC010601, GSTIN: 09AAACE6076H1ZI 

.An.appro.ved Laboratory from Ministry of Environment. Forest and Climate Change. Govt. of India, New Delhi 

TEST REPORT 
.. ........ ~···· .... ,.., ........... ~ ...... -·-~- ...... 2 

Amrit Bottlers Pvt. Ltd. 
Test Report No. ECO/LAB/ AS/1174/10042/0512023 

NAME & ADDRESS OF Chandpur Harbans, 
CUSTOMER: Dabhasemar Dist. Faizabad 

18.05.2023 
(U.P) 

Issue Date ofT est Report 

Type of Sample Stack Emission 
Sample Registration No. 1174 Name of Location DG Set-3 1010 KVA 
Sampling Method JS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Qate of.Sample Collection 11.05.2023 Time of Sample Collection 12.40 P.M. 
Date of Sample Received 12.05.2023 Time of Sample Received 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
Weather Condition Sunny Sampling Duration 25.0min. 

Environmental Condition 
Temperature: 2.5 :1: 2 °C 

Sample ID Code ECO/LAB/1 0042/05/2023 
Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STKIHOiOJ (Calibration Due dt:OI.06.2023) 
Flue Gas Analyzer Borosil GB-02/ECO/LE/048 

Stack Details 
I) Above the Ground Lcvcl(m) 8.0 

Ambient Temperature ("C) 39.0 
II)Above the Platform(m) 3.0 
Material of Stack MS Stack Temperature (0C) 272.0 
Stack Attached DG Set-3 Inside Diameter of Staek at sampling port (M} 0.30 
Capacity ofDG Set JOIOKVA Cross Sectional Area of Stack (m2) 0.071 
Shape of Stack Circular Velocity of Flue Gas (m/scc.) 15.82 ' 
Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/sec.) 0.642 l 
Fuel Consumption ((L/hr.) 90.0 Load (Amp.) 85% I 

Type of firing Automatic Pollution Control Unit . 

Sl. No. TEST PARAMETERS Unit PROTOCOL 
Detection Pollulllnl Concentration Limitns per EC issued 

Range (at 15% 0,) byMoEF&CC 

!. Non Me(hane Hydrocarbon (NMHC) mg1Nm3 IS: 13270 0.2·90 16.55 100 

-- ---- -
Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 

Note: 
I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of after one Month from the date vfissue oflest report. 

~o/ 
Technical Manager 

(Abhishek Kumar Singh) 

----End of Report---

Authorized By 

rJW~ 
Qualit~an11ger 
(ij.~~j'jpatb;i) 
I ~":-
-c··r·,. ;:::· .:.·· 

.• 
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ecoA4eil ECOMEN LABORATORIES PVT. LTD. 
lABOAAWRIES PVT LTD. Sec;ond Floor Hall, House No. B-118, Sector H, Aliganj, Lucknow- 226 024 

Phone No. : 0522.4079201/2746282 
E-ma.ll: eontacti.Js@ecomon.in, Website: www.ecomen.in, CIN. U7421DUP1969PTC010601,GSTIN: 09AAACE6076H1ZI 

TC-95:19 

A·n approved LaboratQry from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi 

TEST REPORT 
a -•"n&L-. a ' • ._. ---~· ....,,,. _ • .._. __ .,.,., i 2 

Amrit Bottlers Pvt. Ltd. ULRNo. TC95392300001 0043F 
NAME & ADDRESS OF Chand pur Harbans, Test Report No. ECOILAB/ AS/1174/1 0043/05/2023 
CUSTOMER: Dabhasemar Dist. Faizabad 

(U.P) Issue Dale ofT est Report 18.05.2023 

Type of Sample Stack Emission I 
Sample Registration No. 1174 Name of Location DGSet-5 IOIOKVA i 
Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok I 
Date of Sample Collection 11.05.2023 Time of Sample Collection 01.25 P.M. i 

Date of Sample Received 12.05.2023 Time Of Sample Received 5.30 P.M. I 

Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
\Veal her Condition Sunny Sampling Duration 25.0min. 

Environmental Condition 
Temperature: 25 :1: 2 oc 

Sample ID Code ECO/LAB/1 0043/0512023 
Humidity: 54% 

I 

Instrument Name & Lab ID 
Stack Kit ECO/STi<fH0/01 (Calibration Due dt:Ol.06.2023) I 

Flue Gas Analyzer BorosH GB-02/ECO/LE/048 
! 

Stack Details I 

I) Above the Ground Level(m) 8.0 
Ambient Temperature (0 C) 39.0 

ll)Above the Platform(m) 3.0 
Material of Slack MS Stack Temperature {0C) 280.0 
Stack Attached DGSet~5 Inside Diameter of Stack al sampling port (M) 0.30 
Capacity of DG Set IOIOKVA Cross Sectional Area of Stack (m1) 0.071 
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 15.44 
TypeofFuel used I HSD Flow Rate of Flue Gas (Nm3/sec.) 0.618 
Fuel Consumption (Lihr.) 90.0 Load (Amp.) 82% 

. -
Type of firing Automatic Pollution Control Unit -

-·-· ·- - ---·-

Detection 
Pollutant Limi111s per EC issued 

SI.No. TEST PARAMETERS IJnit PROTOCOL Concentration 
Range (at 15% 01) 

by MoEF& CC 

I. Particulate Matter (PM) mg!Nm3 IS 11255:Part 1:1985(ReatY.::2019) 10-1000 57.10 75 

2. Sulphur Dioxide (S02) mg!Nm3 IS 11255:Part 2:1985 (Reafi'.:2019) 5-1000 l 26.42 . 
3. Nitrogen Oxides (NOx) mg!Nm3 IS 11255:Part 7:2005 (Reaff. :20 17) 5-1000 I 112.00 360 I 
4. Carbon Monoxide (CO) mg!Nm3 IS:I3270 o.2-90 I 121.80 150 I 

----····-~··--··· --.1...---

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of after one Month from the date of issue of test report. 

---End of Report----

Verified By Authorized By 

T!:~ ~ 
(Abhisbek Kumar Singh) 
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ECOMEN LABORATORIES PVT. LTD. ~ 
Second Floor Hall, House No. B-1/8, Sector-H, Allganj, Lucknow • 226 024 ecoM·en 

Phone No. : 0522 ~ 4079201/2746282 LABORATORIES PVT LTO. 

E-mail: c!5'ntactus@ecomen.in, Websit!'!: www.ecomen.in, CIN- U74210lJP1989PTC010601, GSTIN: 09AP:.ACE6076H1ZI 

An.•approved Laboratbry from Ministry of Environment, Forest and Climate Change, Govt. of lodia, New Delhi 

TEST REPORT 

FORMAT NO. ECO!QSIFORMAT/12 
Amrit Bottlers P\•t. Ltd. 

Test Report No. ECO/LA B/AS/1174/1 0043/0512023 
NAME & ADDRESS OF Chandpur Harbans, 
CUSTOMER: Dabhasemar Dist. Faizabad 

Issue Date of Test Report 18.05.2023 
(U.P) 

Type of Sample Stack Emission 
Sample Registration No. 1174 Name of Locution 1 DGSet-5 1010 KVA 
Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 11.05.2023 Time of Sample Collection 01.25 P.M. 
Date of Sample Received 12.05.2023 Time of Sample Received 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
Weather Condition Sunny Sampling Duration 25.0min. 

Environmental Condition 
Temperature: 25 ± 2 °C 

Sample ID Code ECOILA B/1 0043/05/2023 
Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STK/H0/01 (Calibration Due dt:Ol.06.2023) 
Flue Gas Analyzer Borosil GB-02/ECO/LE/048 -

Stack Details 
I) Above the Ground Level(m) 8.0 

39.0 
Il)Above the Platrorm(m) 3.0 

Ambient Ttmpl.'ratm'l! (0 C) 

Material of Stnck MS Stack Temperature (•C) 280.0 
Stack Attached DO Set-5 Inside Diameter of Stack at sampling port (M) 0.30 
Capacity of DG Set 1010 KVA Cross ScctiOLlal Area of Stack (m2} 0.071 
Shape of Stack Circular Velocity or flue Gas (m/sec.) 15.44 
Type of Fuel used HSD Flow Rate or Flue Gas (Nm3/sec.) 0.618 
Fuel Consumption (Lihr.) 90.0 Load (Amp.) 82% 

l Type of firing Automatic Pollution Control Unit . 
-·-······-···----

l PROTOCOL ! Detection 
Pollutant Limit as per EC 

Sl. No. TEST PARAMETERS Unit Concentration issued by MoEF& 
Range 

(at IS%0,) cc 
I Non Methane Hydrocarbon (NMHC) j mg1Nm3 IS-13270 0.2-90 10.84 100 ,___ -

Statement of Conformity: Analyzed parameters in above tested sample are within slandard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of aller one Month from the date of iss.ue of test report. 

--End of Report---

112~ 
Technical Manager 

(Abhisbek Kumar Singh) 
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ecoittten 
LABORATORIES PVT LTD. 

ECOMEN LABORATORIES PVT. LTD. 
Second Floor Hall, House NO. 8-118, Sector H, Aliganj, Lucknow- 226 024 

Phone No. : 0522- 407920112746282 
E-mail: contaclus@ecomen.in, Website: www.ecomen.lrl, CIN- U7421DUP1989PTC010601,GSTlN: 09AAACE6076H1ZI 

An approved Laboratory from Mlnistl)l of Environmen~ Forest and Climate Change, Govt. of India, New Delhi 

TEST REPORT 

FORMAT NO. ECO/QS/FORMAT/12 -
I Amrit Bottlers Pvt. Ltd. ULRNo. TC9539230000 1 0044F 
I NAME & ADDRESS OF Chandpur Harbans, Test Report No. ECO/LAB/AS/1174/10044/05/2023 

CUSTOMER: Dabhasemar Dist. Faizabad 
(U.P) Issue Dale of Test Report 18.05.2023 I 

Type of Sample Stack Emission 
' 

Sample Registration No. 1174 Name of Location DG Set-6 500 KVA 
Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 11.05.2023 Time of Sample Collection 02.05 P.M. 
Date of Sample Recei\'ed 12.05.2023 Time of Sample Received 5.30 P.M. i 
Start Date of Analysis 13.05.2023 End Dale of Analysis 17.05.2023 
Weather Condition Sunny Sampling Duration 25.0 min. 

Environmental Condition 
Temperature: 25 ± 2 oc 

Sample lD Code ECO/LAB/1 0044/05/2023 
Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STK/H0/0 I (Calibration Due dt:O 1.06.2023) 
Flue Gas Analyzer Borosil GB-02/ECO/LE/048 

- - --

Slack Details 
I) Above the Ground Level(m) 8.0 

40.0 
! 

II) Above the Platform(m) 3.0 
Ambient Temperature (0 C) I 

Material of Stack MS Stack Temperature (0 Q 276.0 
Stack Attached DG Set-6 Inside Diameter of Stack at sampling port (M) 0.30 
Capacity ofDG Set 500KVA Cross Sectional Area of Stack (m1) 0.071 
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 14.25 
Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/sec.) 0.576 I 
Fuel Consumption (L/hr.) 80.0 Load (Amp.) 85% 

Type of firing Automatic Pollution Control Unit -

' Pollutant 
SI.No. TEST PARAMETERS Unit PROTOCOL 

Detection Concentration 
Limit as per EC 

Range 
(at 15% Ol) 

issued by MoEF& CC 

I. Particulate Matter (PM) gm!Kw-hr IS 11255:Part 1:1985(Reaff.:2019) 10-1000 0.055 0.2 

2. Sulphur Dioxide (SOz) gm/Kw-hr IS 11255:Part 2:1985 (Renff.:2019) 5-1000 0.024 -
3. Nitrogen Oxides (NOx) gm!Kw-hr IS 11255:Part 7:2005 (Reaff.:2017) 5-1000 0.071 4.0 (NOx+HC) 

4. Carbon Monoxide (CO) gm!Kw-hr IS:I3270 0.2-90 1.12 3.5 

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of after one Month from the date of issue of test report. 

----End of Report----

Verified By 

#l:.Y-
(Abhishek Kumar Singh) 

Authorized By 

p~ 
Qua~r 
l~~~-~~¥t~ 
I~ q~·~-,~.5 t~ •. \ 
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ECOMEN LABORAlORit:~ I-IV I. Ll u. 
@ 

-ec_o_.;;;::Men 
Second Floor Hall, House No. B-1/8, Sector·H, Aliganj, Lucknow • 226 024 

Phone No. : 0522 • 4079201/27462.82 LABORATORIES PVT LTD. 

E-mail: corttactus@eoomen.in, Website: www.ecomen.in, CIN -U74210UP1989PT0010601, GSTIN: D9AAACE6076H1ZI 

·An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi 

TEST REPORT 
FORMAT NO. ECO/QSIFORMA T/12 

Amrit Botllers Pvt. Ltd. Test Report No. ECO/LAB/AS/1174/10044/0512023 
NAME & ADDRESS OF Chandpur Harbans. 
CUSTOMER: Dabhascmnr Dist. Faizabad 

Issue Date of Test Report 18.05.2023 
(U.P) 

Type of Sample Slack Emission 
Sample Registration No. 1174 Name of Location . DG Sel·6 500 KV A 
Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 11.05.2023 Time of Sample Collection 02.05 P.M. 
Date of Sample Received 12.05.2023 Time of Sample Received 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
Weather Condition Sunny Sampling Duration 25.0 min. 

Environmental Condition 
Temperature: 25 :h 2 •c 

Sample 10 Code ECOILAB/10044/0512023 
Humidity: 54% 

l'nstrunient Name & Lab lD 
Stack Kit ECO/STK/H0/01 (Calibration Due dt:OI.06.2023) 
Flue Gas Analyzer Borosil GB-02/ECOILE/048 

Stack Details 
I) Above the Ground Levcl(m) 8.0 
li)Above the Platform(m) 3.0 

Ambient Temperature ("C) 40.0 

Material of Stack MS Stack Temperature ("C) 276.0 
Stack Attached DG Set-6 Inside Diameter of Stack at sampling port (M) 0.30 
Capacity of DG Set 500KVA Cross Sectional Area of Stack (m1) 0.071 
Shape of Stack Circular Velocity of Flue Gas (m/sec.) 14.25 
Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/sec.) 0.576 
Fuel Consumption (Uhr.) 80.0 Load (Amp.) 85% 
Type of firing Automatic Pollution Control Unit . 

Detection 
Pollutant 

Limit as per EC issued-SI.No. TEST PARAMETERS Unit PROTOCOL Concentration Range 
(at 15% 0 2) 

byMoEF&CC 

I. Hydrocarbon (HC) gm/Kw-hr IS-13270 0.2-90 0.52 4.0 (NOx+HC) 
·- ----·-

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to lhe items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of after one Monlh from the date of issue of test report. 

Verified By 

~~ 
Technical Manager 

(Abhishek Kumar Singh) 

----End of Report---

Authorized By 

~~ 
Quality..Ma~ger 
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eco:Men 
LABORATORIES PVf LTD. 

ECOMEN LABORATORIES PVT. LTD. 
Second Floor Hall, House No. 8-1/8, Sector H, Aliganj, Lucknow • 226 024 

Phone No. : 0522 - 407920112746282 
E-mail: contactus@ecomen.in, Website: www.ecomen.ln, CIN. U74210UP1989PTC010601,GSTIN: 09AAACE6076H1ZI 

. An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi 

TEST REPORT 
........................................ -. -·----··---·--

Amrit Bottlers Pvt. Ltd. ULR No. TC9539230000 1 0045F 

NAME & ADDRESS OF Chand pur Harbans, Test Report No. ECO/LAB/AS/1174/10045/05/2023 
CUSTOMER: Dabhasemar Dist. Faizabad 

(U.P) 
Issue Date of Test Report 18.05.2023 

Type of Sample Stack Emission 

Sample Registration No. 1174 Name of Location DG Set-7 500 KVA 

Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 

Date of Sample Collection 11.05.2023 Time of Sample Collection 02.50 P.M. 

Date of Sample Received 12.05.2023 Time of Sample Received 5.30 P.M. 

Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 

Weather Condition Sunny Sampling Duration 25.0 min. 

Environmental Condition 
Temperature: 25 ± 2 °C 

Sample ID Code ECOILAB/10045/05/2023 
Humidity: 54% 

Jnsh·ument Name & Lab 1D 
Stack Kit ECO/STKIH0/01 (Calibration Due dt:Ol.06.2023) 

Flue Gas Analyzer Borosil GB-02/ECO/LE/048 

Stack Details i 
D Above the Ground Level(m) 8.0 I 

li)Abo\'e the Platform(m) 3.0 
Ambient Temperature (0C) 40.0 

Material of Stack MS Stack Temperature (0C) 268.0 

Stack Attached DG Set-7 Inside Diameter of Stack at sampling port (M) 0.30 

Capacily of DG Set 500 KVA Cross Sectional Area of Stack (m1) 0,071 

Shape of Stack Circular Velocity of Flue Gas (m/sec.) 14.56 

Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/sec.) 0.598 

Fuel Consumption (L/hr.) 80.0 Load (Amp.) 85% . 

Type of firing Automatic Pollution Control Unit -
--

' 

Detection 
Pollutant 

Limit as per EC 
Sl. No. TEST PARAMETERS Unit PROTOCOL Concentration 

Range 
(at 15% 0,) 

issued by MoEF& CC 

I. Particulate Matter (PM) gm/Kw·hr IS 11255:Part I: 1985(Reaff.:20 19 ) 10-1000 0.048 0.2 

2. Sulphur Dioxide (S02) gm/Kw-hr IS 11255:Part 2:1985 (Reaff:2019) 5- I 000 0.023 -
3. Nilrogen Oxides (NOx) gm!Kw-hr IS 11255:Part 7:2005 (Reaff.:20 17) 5- 1000 0.067 4.0 (NOx+HC) 

.4. . Carbon Monoxide (CO) grn!Kw-hr IS:I3270 0.2-90_ - 1.24 3.5 
-- --- - -

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of afier one Month from the date of issue of test report. 

----End of Report----

Verified By 

~~ 
Technical Manager 

(Abbishek Kumar Singh) 

Authorized By 
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@ 
ECOMEN LABORATORIES f"VI. LIU. -- -

Seeond Floor Hall, House No. B-1/8, Seetor·H, AligaHj, Lucknow • 226 024 ecoMen 
Phone No.: 0522 ~407920112746282 LABORATORIESPVTLTD. 

E-mail: contactus@ecomen.in, Website.: www.ecomen.in, CIN • U74210UP1989PTC010601, GSTIN: 09AAACE6076H1ZI 

An approved Laboratbry from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi 

TEST REPORT 
iii--............ ··-· ........ ....,. -·· ........ ,. •• - .......... -

Amrit Bottlers Pvt. Ltd. 
Test Report No. ECOILAB/AS/1174/10045105/2023 

NAME & ADDRESS OF Chnndpur Harbans, 
CUSTOMER: Dabhasemar Dist. Faizabad 

(U.P) 
Issue Date of Test Report 18.05.2023 

Type of Sample Stack Emission 
Sample Registration No. 1174 Name of Location DG Set-7 500 KVA 
Sampling Method IS: 11255 Sam pie Collected By Mr. Anish Singh and Mr. Ashok I 

Date of Sample Collection 11.05.2023 Time of Sample Collection 02.50 P.M. ! 
Date of Sample Received 12.05.2023 Time of Sample Received 5.30 P.M. ' 

Start Dale of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
Weather Condition Sunny Sampling Duration 25.0 min. 

Environmental Condition 
Temperature: 25 ::1: 2 °C 

Sample ID Code ECO/LAB/1 0045/05/2023 
Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STK/H0/01 (Calibration Due dt:OI.06.2023) 
Flue Gas Analyzer Borosil GB·02(ECO/LEI048 

-- --··- ----·-· 

Stack Details : 
J) AboYc the Ground Lcvel(m) 8.0 

Ambient Temperature (•C) 40.0 I 

II)Above the Platform(m) 3.0 i 
Material of Stack MS Stack Temperature (•C) 268.0 ! 
Stack At1acbed DG Set-7 Inside Diameter of Slack at sampling port (M) 0.30 I 
Capacity ofDG Set 500 KVA Cross Sectional Area of Stack (ml) 0.071 I 
Shape of Stack Circular Velocity of Flue Gas (m/scc.) 14.56 
Type of Fuel used HSD Flow Rate of Flue Gas (Nm3/scc.) 0.598 
Fuel Consumption (L/hr.) 80.0 Load (Amp.) 85% 

1 Type of firing_ Automatic Pollution Control Unit -
- ---

St. No. TEST 
Unit PROTOCOL Deled ion Pollu!llnf Conccntrnllon Limit ns per EC issued 

PARAMETERS Rlloge (at 15% 02) byMoEF&CC 

I. Hydrocarbon (HC) gm!Kw-hr 15:13270 0.2-90 1.02 4.0 (NOx+HC) J 
Statement of Conformity: Analyzed parameters in above tested sample are within staodard limit as per MOEF/CC & CPCB Standard. 

Note: 
I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval ofthe)aboratory. 
3. The test samples will be disposed of after one Month from the date of issue of test report. 

----End of Report----

Verified By Authorized By 

~~ 
Technical Manager 

~ 
(Abhishek Kumar Singh) 
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eco:Men ECOMEN LABORATORIES PVT. LTD. 
LAEIOAATORlES Pvr LTD. Second Floor Hall, House No. B-118, Sector H, Ali~anj, Lucknow • 226 024 

Phone No. ! 0522 - 4079201/274&282 

E·mail: contactus@ecomen.in, Website: www.ecomen.in, CIN- U74210UP1989PTCOf0601,GSTIN: 09AAACE6076H1ZI 

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt. of India, New Delhi 

TEST REPORT 

..................... .-.5 .. ... _ ....... __ , .......................... .- .... 

Amrit Bottlers Pvt. Ltd. ULRNo. TC95392300001 0046F 
NAME & ADDRESS OF Chand pur Harbans, Test Report No. ECOILA B/AS/1174/1 0046/05/2023 
CUSTOMER: Dabhascmar Dist. Faizabad 

(U.P) 
Issue Date of Test Report 18.05.2023 

Type of Sample Stack Emission 
Sample Registration No. 1174 Name of Location Boiler Emission 
Sampling Method IS: 11255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sample Collection 12.05.2023 Time of Sample Collection 11.50 A.M. 
Date of Sample Received 12.05.2023 Time of Sample Received 5.30 'P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysjs 17.05.2023 
Weather Condition Sunny Sampling Duration 42.0 min. 

Environmental Condition 
Temperature: 25 ± 2 oc 

Sample lD Code ECOILAB/1 0046/05/2023 
Humidity: 54% 
Stack Kit ECO/STI</H0/01 (Calibration Due dt:Ol.06.2023) 

Instrument Name & Lab ID Fl G 
1 Borosil GB-02/ECO/LE/048 

··------
_ ue as Ana yzer 

. 

Stack Details 
I) Ab~ve the Ground Level (m) 30.0 

Ambient Temp..:rnturc ("C) 38.0 
Il)Abovc the Platform(m) 7.0 
Material of Stack M.S. Stack Temperature ("C) 130.0 
Stack Attached Boiler (UP 7368) Inside Diameter of Stack at sampling port ( m) 1.00 
Capacity of Boiler 8 Ton/ Hr. Cross Sectional Area of Stack (M4) 0.785 
Shape of Stack Circular Velocity of Flue Gas (m/scc.) 7.06 
Type of Fuel Used Briquette Flow Rate of Flue Gas (NmJ/scc.) 6.65 
Fuel Consumplion(T/day) 18.0 

Type of Firing Automatic 
Operating Load (T/Hr.) 4.5 

·------ ------ -

Detection 
Pollutant 

Standards as SI.No. TEST PARAMETERS Unit PROTOCOL Concentration 
Range 

(at 12%COz) 
perCPCB 

I. Particulate Matter (PM) mg/Nm3 IS 11255:Part I: 1985(Reaff.:20 19) 10-1000 368.52 800.0 
2. Sulphur Dioxide (SOz) mg/Nm3 IS li255:Part 2:1985 (Rcaff.:20 19) 5-1000 27.14 -
3. Nit.rogen Oxides (NOx) mg/Nm3 IS 11255:Part 7:2005 (RearT.:20 17) 5-1000 51.48 -

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full without approval of the laboratory. 
3. The test samples will be disposed of after one Month from l11e elate of issue of test report. 

---End of Report--· 

Verified By Authorized By 

T~~ 
(Abhishek Kumar Singh) 

~~ 
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ecoAAiiii 
LABOR.l TORIES·M LTD. 

ECOMEN LABORATORIES PVT. LTD. 
Second Fl~:~or Hall, House No. B-118, Sector H, Aliganj, Lucknow • 226 024 

Phone No.: 0522 ·4079201/2746282 
E-maU' cO'ntactus@ecomen.in, Website: www.ecomen.in, C!N • U74210UP1989PTC010fi01,GSTIN: 09AAACE6076H1ZI 

• TC·953B 

An ;)pproved Laboratory from Ministry of Erwironment, Fo~est and Cllmate Change, Govt. of India, New Delhi 

TEST REPORT 

A ,._,.._,.H ..... A"-"-·,_,_...,, ....... _ ..... ..., .. ., • ., 2 
Amrit Bottlers Pvt. Ltd. ULRNo. TC9539230000 10047 F 

NAME & ADDRESS OF Chand pur Harbans, Test Report No. ECOILAB/AS/1174/1 0047/05/2023 
CUSTOMER: Dabhasemar Dist. Faizabad 

18.05.2023 
(U.P) 

Issue Dale of Test Report 

Type of Sample Stack Emission 
Sample Registration No. 1174 Name of Location Boiler Emission 
Sampling Method IS: I 1255 Sample Collected By Mr. Anish Singh and Mr. Ashok 
Date of Sumple Collection 12.05.2023 Time of Sample Collection 2.05 P.M. 
Date ofS,ample Received 12.05.2023 Time of Sample Received 5.30 P.M. 
Start Date of Analysis 13.05.2023 End Date of Analysis 17.05.2023 
Weather Condition Sunny Sampling Duration 4LO min. 

Environmental Condition 
Temperature: 25 :1:2 °C 

Sample lD Code ECOILAB/1 0047/0512023 
Humidity: 54% 

Instrument Name & Lab ID 
Stack Kit ECO/STK/HO/IH (Calibration Due dt:01.06.2023) 
Plue Gas Analyzer Borosil GB-02/ECOILE/048 

-

Stack Details 
I) Above the Ground Level(m) 30.0 

37.0 I II)Above the Platform(m) 15.0 
Ambient Temperature ("C) 

Material of Stack M.S. Stack Temperature ("C) !57.0 
Stack Attached , Boiler (UP 6808) Inside Diameter. of Stack at sampling port (m) 1.0 ! 
Capacity of Boiler 6 Ton!Hrs. Cross Sectional Area of Stack (M2) 0.785 i 

Shape of Stack Circular Velocity of flue Gas (mlsec.) 7.82 
Type of fuel Used I Briquette Flow Rate of Flue Gas (~m3/sec.) 4.42 
Fuel Consumption(kglday) 5000 

Type of Firing Automatic 
Operating Load (T!Hr.) 4.5 

---· ·---

Detection I Pollutant Standards as SI.No. TEST PARAMETERS Unit PROTOCOL Concentration Range (at 12%C02) perCPCB 

I. Particulate Matter (PM) mg/Nm3 IS 11255:Part 1:1985(Reaff.:20l9) 10-1000 228.00 800.0 

2. Sulphur Dioxide (S02) mg1Nm3 IS 11255:Part 2:1985 (Reaff,:21) I.Q) 5-1000 26.27 . 
3. Nilrogen Oxides (NOx) mg/Nm3 5-1000 58.68 . IS J 1255:~art 7:2005 (Rea!T.:2017~ 

- - ··---

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC & CPCB Standard. 
Note: 

I. Test results relate to the items sampled &amp; tested. 
2. Test report shall not be reproduced except in full wilhout approval of the laboratory, 
3. The test samples will be disposed of after one Month from the date of issue of test report. 

----End of Report----

Verified By 

~~ 
(Abhisbek Kumar Singh) 

Authorized By 
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N.T. BLOOMFIELD 

N.T. Bloomfield Enterprises~ 
Correspondence Address & Regd. Office : 
5/299, F/F sarai Mahalia, Near Baburam 
school, Sana Sweet, Shahdara, Delhi-110032·· 
Phone : +91-8076703080 

enterprises GST No. : 07AAPFN1688L1ZJ 
Website: www.ntbloomfield.com 

CALIBRATION CERTIFICATE 
This Product has bee fully tested to below readings 

Customer Name : AMRIT BOTILERS PVT LTD 

Testing Date . 01-06-2023 

Technical Parameters 

Serial No. :21022002906 Size : 200mm 

Propduct Type : EMF Flow Range 
0.1130.000 MA3./Hr. 

Model :MAG-110 Electrode Type : SS-316L 

Mounting : INTEGRAl K- Factor : 1.1999 

---- - ·-··-·--··--~······---·-·-·-············-······-·······-·- ~ ~ -

Observation Table 

S.No, Actual Observed 
Actual Totalizer(Ltr) Observed Totalizer(Ltr) 

Flow Rate Flow Rate 

1 119.6MA3/Hr , 119.6MA3/Hr. 
9762 9761 

2 326.9MA3/Hr. 326.8MA3/hr 9794 9793 

3 516.3MA3/Hr. 516.1 MA3/Hr 9867 9865 

4 
783.7MA3/Hr 783.4MA3/Hr. 9922 9919 

5 988.8MA3/Hr. 988.5M113/Hr. 9982 9979 

This is to certify that the above product is warranted for a period of 1 year 

Authorised By 

"\t 
;.,", 
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N.T. Bloomfierlll Enter~r;ses ~ 
Correspondence Address & Regd: Office : ·· 

., 

5/299, F/F sarai Mohalla, Near Baburam &> 
N.T. BLOOMFIELD 

school, Sona sweet, Shahdara, Delhi-110032 '· · . 
Phone : +91-8076'703080 1 
GST No. : 07 AAPFN1688L1ZJ enterprises 
Website: www.ntbloomfield.com 

Water quality UV analyzer test & Calibration report 

Date of Calibration: 01.06.2023 

Customer: 

M/s AMRIT BOTILERS PVT LTD 
CHANOPUR HARBANS, P.O. DABHASEMAR, 

AYODHYA, FAIZABAD- 224133, UTIAR 
PRADESH 

Measuring Para~eters & Ranges: 

COD: 0-500 mg/L 

BOD: 0-500 mg/L 

TSS: 0-100 mg/L 

PH Meter: 0-14 

Flow: 2.83-283 m3/h 

Name: Water quality analyzer 
Model: WOET-3000 

Sl NO. : WDet-VI20190237 

PO No: ABEN-P0-00042-1 
PO Date: 20-11-2019 

Our service engineer has visited at your site and successfully calibrated the online water 

monitoring system, also tested PH values with solutions. So, the reading going on server of 

all parameters as follows: 

COD: 51.75 mg/L 

BOO: 12.76 mg/L 

TSS: 26.92 mg/L' 

PH Meter: 7.44 

Flow: 49.45m3/h 

Checked By 

Office Address: 5/299, F/F sarai Mahalia, Near Baburam school, Sona Sweet, Shahdara, 
Delhi-110032 

,. 
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Abhinav Anand <abhinav.legal@gmail.com>

Additional Reply filed by M/s Amrit Bottlers Pvt. Ltd. in O.A. No.584/22 [Durga Prasad
Yadav & Ors. vs. State of Uttar Pradesh & Ors.]
1 message

Abhinav Anand <abhinav.legal@gmail.com> Sat, Jul 22, 2023 at 10:54 AM
To: csup@nic.in, rofaizabad@uppcb.com, dmayo.up@up.gov.in

Sir /Madam,

Kindly find attached herein the Additional Reply to be filed by the Respondent No.5 /Project Proponent i.e. M/s Amrit Bottlers Pvt.
Ltd. before the Hon'ble National Green Tribunal, New Delhi in O.A. No.584 of 2022 titled as "Durga Prasad Yadav & Ors. vs. State
of Uttar Pradesh & Ors."

Regards,

Abhinav Anand
(Advocate)
Mob: 9582416270

Additional Reply by R5 - O.A. No.584 of 2022.pdf
15229K
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